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LOK SABHA

Wednesday, February 21, 1968/Phal-
gung 2, 1889 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mg. SpeakEr in the Chair)

ORAL ANSWERS TO QUESTIONS
MR. SPEAKER: Shri Hem Barua.

SHRI HEM BARUA: Question No.
181.

MR. SPEAKER: Question No. 182
may also be answered along with it.

Conference of Naga leaders in Kohima

*181. SHRI HEM BARUA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that before
Christmas of 1967, a conference of
selected Naga leaders was held in
Kohima under the auspices of the
Nagaland Baptist Mission Church; and

(B) if so, whether this conference
wag attended by the Naga under-
ground leaders and the conclusions
arrived at in this conference, if any?

THE DEPUTY MINISTER IN
THE MINISTRY OF EXTER-
NAL  AFFAIRS (SHRI  SUR-
ENDRA PAL SINGH): (a) Yes, Sir.
According to the information availa-
ble to the Government of India, the
Nagaland Baptist Church Council
leaders called a meeting of selected
Naga leaders and I quote “with the
pure intention of achieving lasting
peace and unity amongst all Nagas”

unquote. The meeting took place on
the 5th and 6th December, 1967.

(b) Two prominent Underground
Nagas are known to have attended
the meeting, The conference passed
the following resolutions:

(a) the Suspension of Operations
Agreement to be continued
indefinitely and poth sides
should bpe strietly abide by
its terms;

(b) the contiguous areas inhibited
by Nagas should be merged;
and

(c) another meeting should be
held shortly with participa-
tion of the Underground.

Nagas’ demand for an International
Commission

*192. gHRI SRINIBAS MISRA: will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether jt is a fact that the
underground Naga National Council
has unanimously demanded the set-
ting up of am international commis-
slon to solve the question of Naga
sovereignty; and

(b) if so0, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
According to the information avail-
able to the Government of India, at
a meeting held in Jotsoma on Janu-
ary 17 & 18, 1968, the Underground
Nagas passed a resolution for the
constitution “of an ‘International
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Commission’ to intervene in the
so-calleq Naga-India conflict so as to
bring about 5 peaceful solution to
the question of ‘Naga Sovereignty'.”

(b) Ouy stand in this regard has
been made clear on the floor of the
House on many occasions and also to
the Underground. We have repeatedly
told the Underground Nagag that any
solution of the Naga question would
have to be within the framework of
the Indian Union. The Naga question
is an internal matter for the Govern-
ment of India to decide and Govarn-
ment gre determined not to allow any
foreign interference in Nagaland
which is an integral part of the Indian
Union.

SHRI HEM BARUA: May I know
il it is a fact that the new leadership
cf the so-called Naga Underground
Federal Government has informed the
Prime Minister that they are prepared
to resume talks provided safe return
of Mr. Phizo is assured, no precondi-
tions are fixed on discussion and the
discussions are conducted within the
framework of the Naga demang for
sovereignty; if so, what is the Prime
Minister’s reaction to this demand,

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): No such
demands have come to me.

SHRI HEM BARUA: Now that the
leadership of the so-called under-
ground hag passed into the hands of
the extremist elements whp are the
followers of Mr. Phizo, now that these
extremist elements Thaye intensified
their violent activities with arms and
ammunitions procured from China and
now that the parliamentary appara-
tus there has been replaced by a
presidential form of government,
may I kmow if the Prime Minister
proposes to have discussions with the
Maga underground leaders and if she
proposes to have the seventh round
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of talks with the Naga underground
leaders, with whom does she propose
to talk?

SHRIMATI INDIRA GANDIil:
There is no proposal at the moment
for any discussion. It ig true that
one section seems to be becoming
more extreme but at the same time
the other section also is larger in
number and one does not know who
will prevail.

SHRI HEM BARUA: My question
is not that. Now that the other sec-
tion of leadership, with whom the
Prime Minister had six rounds of
lakhs, has been replaced by another
violent section of leadership so far
as the Naga underground people are
concerned, I just wanted to know
whether she wants to resume her
talks and if she wants to do so whe-
ther she wantg to do that with the
the other section with whom she was
conducting the talks or with the new
new set-up of leadersip of the Naga
underground people.

SHRIMATI INDIRA GANDHI: 1
said that there is no proposal for
talks with anybody at the present
moment. But when I was talking
with them, both the sections were
represented there; it was not only
one section.

SHRI SRADHAKAR SUPAKAR:
There is a wvery recent news ijtem
that the underground Nagas have sent
about 1,000 persons to be trained in
China, I want to know how far this
news item is correct and, arising out
of it, I want to know whether there
is any means of checking these people
going out of the country and coming
into this country.

SHRI SURENDRA PAL SINGH:
This question has been answered a
number of times on the floor of the
House. We have admitted in the past
that....

SHRI SRADHAKAR SUPAKAR:
It is a recent news.
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SHRI SURENDRA PAL SINGH:
-...some underground Nagas have
managed to cross over to China to
get some kind of aig or help from
there. It is not possible, precisely, io
say how many people have gone gver

there and how many have come
back. ...

SHRI RANGA: That was in tre
past, What about the present?

SHRI SURENDRA PAL SINGH: As
far as our knowledge goes, no one
has gone there recently. In July last,
we said that some of them had gone
and gome of them haq come back ia
small batches of 2 and 3. As 10 what
action we are taking against the:r
going out of the country and coming
back—as has been said before. we
take every possible step to stop that.
Because of the bad terrain and densz
forests, it is not physically possible to
stop and check every outlet from the
country. We are doing our bHesi 10
stop that.

SHRI SWELL: There have been re-
ports of a kind of split in the under-
ground Naga army, between what they
call Katp group and Angami group.
I would like to know from the Minis-
ter as tp which group these two
gentlemen of the underground belong
who attended this meeting somewhere
in Nagaland and, if the report is cor-
rect, I would like to kmow if this
Government has made any assessment
of this new development and how far
it is helping the cause of peace in
Nagaland.

SHRI SURENDRA PAL SINGH: It
ig true, as the pon. Prime Minister
said just now, there is a gplit between
the two groups of the underground
Nagas. The two leaders, Mr. Kato
and Mr. Sema, attended the meating
under the auspices of the Nagaland
Baptist Mission Church on the 3th
and 6th December, 1967 They are
the people who belong to the mode-
rate group. There is a split betwesn
them those who are moderate and
other gre extremists, The former seek
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a peaceful solution to the whole pro-
blem and not to resort to hostile
activities there.

SHRI SWELL, My specific question
was: whether the Government has
made any asesment of this mew de-
velopment and how far it is helping
the cause of peace in Nagaland.

SHRI SURENDRA PAL SINGH: As
I said, there is an extremist element
in the Nagas who do not want a peace-
ful solution of the problem. But it is
our contention that those who want
a peaceful solution are in a fairly
large majority and more and more
of them are coming to our side. We
are hopefu] that, ultimately, we will
be able to isolate the extremist ele-
ment and bring about a peaceful solu-
tion of the whole problem.

SHRI R. BARUA: May I know
whether the attention of the Govern-
ment has been drawn to the statement
recently made by Mr. Jamir that the
situation, the hostile activities of the
Iagas, in that part is deteriorating
and that he said that the Govern-
ment there needs the assistance of
the Central Government and, further,
he said that the security forces should
be placed at the disposal uf the Gov-
ernment of Nagaland, May I know
what is the reaction of the Govern-
ment to that?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI S. ¢, JAMIR): There was a
news item in Hindustan Times. The
newsman approached me for a clari-
fication regarding the crossing over of
Naga hostilies into China. So, I told
him that about 151 did come back
from China. That js the only thing
I have to say.

oft vew fagrt avedat o
HEIEA, NI WORTT AT WT F w7 AT
Tt & 5 a0 e #7 g9 Wi
@7 & gt fem o wmfe g
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AT, ARTAS FY WG F q4F 7R
W FCAT GIT 8, A ATl T
f& g7 211 gfeewon # fam yiw 7
§7 FyTAaEti ¥ @Y AR &A@
ATTE ACHIL 1 50 4@ FT1 Hha foren
& fw amir aomt & g § A
afeada gar &, afe w@ gur & & e
AT F WA AT @A A W T
fre swr ®t g T TR ¢ 7

gl o fog : woaw @,
IIH AT HqfE T AT g | TH @
g ¥ G gy I gt
¥ nrfral &t & 7@ ¥ FfFT "=
g wfger 378 g2 FTEATR WX
LA R SRR
6 og ag wrex § fiF It & ot
wfese Wt Wt %2 @1 § fF gn st
AT T W gH W & W @A
qEY & T A FEI W @ g WK
AN A Fg R E | AT I F
Tga & AW gATY TE W0 @ §
A gd qu faware & fF w9
Hr =T q S SR ST STy«
A FC @ § @ @ AT T AR
T qg a7 fF o% fod dgmca@r 4 %
q¢ fegeam & & @ T aft & W
74 @\

SHRIMATI JYOTSNA CHANDA:
May I know whether these Nagas who
are going tg China for guerilla train-
ng are going there under the leader-
ship of the new Naga leader or un-
der the leadership of the old leader,
Mr. Phizo? I also want to know what
is the reaction of the Government

and’ whether any preventive measures
have been taken.

SHRI SURENDRA PAL SINGH: It
is a fact that those underground Nagas
who are crossing over to China and
are -getting arms from there belong
to the extremist group wnich is led
by Mr. Phizc.
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SHRI JYOTIRMOY BASU: May I
know whether the Government is
aware of the fact that the CIA
sponsored Moral Rearmament Associa-
tion had semt one of their represen-
tatives to Kohima very recently and
if so, what was the purpose of his
visit and what were the discussions,
if the Government is awar: of
these?

SHRI SURENDRA PAL SINGH: 1
have no jnformation on that puint.

SHRIMATI INDIRA GANDHI: One
member did go. Whether he went on
behalf of Mora] Rearmament Associa-
tion or for gome other reason, we do
not koow, but according io our in-
formation he did not meet any un-
derground Nagas.

SHRI BEDABRATA BARUA: May
1 know whether Mouw Angami, the
Undergroung Army Chief, visited New
Delhi last January, whether it is elso
a fact that he contacted the Chinese
Embassy here and whether it is also a
fact that the Nagaland Government
hag informed the Union Government
that Mauw Angami is also planning to
go over to China?

SHRI SURENDRA PAL SINGH:
There is no precise information, but
there is an attempt on the part of the
underground Nagas to internationalise
the whole issue; they are seeking sup-
port from China; they made atteropts
to seek the help of America through

SHRI
wanted
Angami
January.

SHRI SURENDRA PAL SONGH: I
have no information.

BEDABRATA BARUA: 1
to know whether Mouw
visited New Delhi last

=t <f T ;. sFEHigE AT
¥ St W gfae ¥ AT <@ $T ae
FT WY & AR W F T
@ FT ar FEU Ay § e A e
a9 ¥ Fear s &7
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MR. SPEAKER: They have already
answered this. Pro-Indians  are
larger in numbers,

SHRIMATI SUSHILA ROHATGI:
Seeing that the secessionist tendency
is a very dangerous tendency and is
trying to gain dimensions in other
parts of the country, have the Gov-
ernment made it clear to Nagas that
it would neer consider their demand
for secession?

SHRI SURENDRA PAL SINGH:
This has been done on every possible
occasion. We have told them our
stand.

SHRI M. L. SONDHI: Sometime
back there was a Press report that
the British High Commissioner said
that he felt that the waters of the
Rann of Kutch were flowing through
his bed-room. Press reports might be
misleading, but they are to be watch-
ed carefully. May I know whether
the Government have studied the re-
cent trend of articles in the British
Press which seem to reflect the clear
political intention on the part of the
British Government to challenge our
territorial integrity in various places,
includig Nagaland?

SHRI SURENDRA PAL SINGH: 1
do not kmow what answer I can give
to this.

st we oW 4@l Areane
TTETT I A A9 w0 § f5 Avm
weraeT &% A fegem w1 S
F 9T F {9 F a6 T4, IR T/l
g gifawr Y A Ia% 9w fmx
fEreT™™ AT o7 FT I A FLATE
aw FT & | 7y WY Far 9w @ fr qfE
agi %1 feafy aga #fe7 @, wefent &,
. S &, gafad g8 9 w1 QW §T
a7 FL T aga A § | 9g A
agr ¢ v gae g0 ag * feafa o
TEEAT T W @ I F A
AT T=T § AW AT AT T AT FA
#, afT g R Saw & 2w A
gy 7t grm v s aet feafe g
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wfe  Tafed gn @ g 8 syaeqr
T FT I @ &1 afz gk Aw F Avr
W & fadg $ F folr age ¥ 2w
# ot &, ag fovr e w52 § W e
ST ¥ RWATE Y FrLardar do wehk g,
A EF AR F e wreErEa g
& o %t g Wt 9T, wgr o g
feafq & wfesr % g1 w9 & wra
¥ faeg fadig Wt g faar smm
ST gL 2wt & e sy <k 3w Ay
& ®TW TgE AT AG w9

st gt awr fog :  wmm R,
ag TN Wt v a1 o § f gw Ol
¥ 3 Fifurw wF & 6 g 1wy Aty
A faw e ag @ 3w & age od W
T ¥ T F F A, A g aga @
wfew w9 § wWife gt @ @ ¥
3§, ga ¥ S § o7 ag qafer
& & 5 g S frad wiht s
g T W a8 | W oaw wd
& & 7 ool * A o § 1w
a1 AT A g i SEw
& fod g1 Qv wufer @ o,
S TT-97 IgNA et & S ¥ wiferw
# & T ITH! w7 W7 § 1 Afew g
-, - et & e F o §
g fet qgor ¥ foww o g€ g
8 g & AT Tt ¥ Wy ww §
R AT qEY awa) i &1 frc ot
# Al 9§ g@AAE faamn
g g 6 g o gwrd fasifcdt
TESA T GG &, a7 T 7 @G §
f s T a

ot e T : qerw wiwy,
# wur 7w fReF e gow stg
E I Tr
MR. SPEAKER: The question was-
long enough; the answer much longer.
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s g il aRAT w0
T WA qY G § W LHHT I
ot € = fear ma & e Qe T A 2
f§ g za Ao ¥ fasga geom €
1z feufa g @1 @ &, afea g
AR & g g}
Trapsmitters for Rajkot and Caleutia
+182, SHRI D, N. PATODIA; Will

the Minister of INFORMATION AND
BROADCASTING be pleased to state:

2291

(a) whether any programme has
been drawn up for installing super
power transmitters of the type pro-
posed for Rajkot and Calcutta at oiher
regions of the country with a view
to improve the internal broadcasting
of the A.LR, Station; and

(b) if so, the details thereof?

THE MINISTER OF INFORMA.
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir.

{b) Does not arise.

SHRI D. N. PATODIA: With 3 view
to improve internal broadcasting,
there wag a recommendation made by
the Chanda Committee to constitute
a corporation on the lines of the BBC.
What steps have Government taken o
implement that recommendation?
Secondly, has the scheme of provid-
ing transistor sets at Rs, 51 each by
small scale industry made any pro-
gress, and if so, by what time these
transistor sets are likely to be avail-
able?

SHRI K. K. SHAH: As regards the
first question, it was answered on the
floor of the House a week ago. How-
ever, for the information, of the hon.
Member I can repeat it by saying 1hat
it is under consideration.

SHR1 D, N. PATODIA: By what
fine a decision will be taken?
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SHRI K. K. SHAH: Very difficult to
say,

SHRI D, N. PATODIA: He has to
indicate some time,

SHRI K. K. SHAH: I will try my
best to expedite,

SHRI S. K, TAPURIAH: Will it
be in his lifetime?

MR. SPEAKER: We are
time,

losing

SHRI K. K. SHAH: As regards the
second question, I have got one sampie
and on that the price quoted is Rs. 51.

AN HON. MEMBER: Lay it on the
Table.

SHRI K. K. SHAH: There is an-
other sample on which the price quut-
ed is Rs. 65. I am sure that witnin
about two months some of these tran-
sistors will be in the market.

SHRI D. N, PATODIA: Is the hon.
Minister aware that on the northern
borders of India our transmission is
very weak so much go that in areas
like Barmer whereas Radio Pakistan
can easily be heard, AIR cannot be
heard? What arrangements do Gov-
ernment propose to make so that on
the northern borders of India our
transmission arrangements may be
made stronger?

SHRI K, K. SHAH: Four new trans-
mitters of 100 kw. one of short wave
and three of 'medium wave. will be
coming into existence by the first
half of 1968.

SHRI RANGA: We are in the first
half of 1968.

SHRI K. K. SHAH: One will be in _
Khampur (Delhi), the second in
Jullundur, the third in Calcutta and
the fourth in Dibrugarh.

SHRI D. N, PATODIA: I want to
know what is going to be deme at
Barmer where Pakistani Radio is be-
ing taken advantage of?
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SHRI K. K. SHAH: So far as Eojas:
than is concerned, I have already
answered this question in the past
that in the northern border of Rajas-
than one radio is going to come into
existence,

=t farx arcmT ¢ ve ATEe Ao
A AR g AR ¢ F
qifarite & dmd &1 91 =Nfaer gy
§ gasi qa wiesa g amr &)
AET & AR F A F AT WY Big &
&1 arfieeam, fas, 1 qaar qfews
&1 AfFT To wrfo wTro H Y Wiz

wow § 39 # o qgd qevew W

o &, 7 qariz agt gt g g1 & =g
g fr gadt wrtw gt i gt S foren

Eiud

SHRI K. K. SHAH: This is a sug-
gestion for action.

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI):
Certainly we should be alert Lo see
that no such elements come into Guv-
ernment departments, but I would beg
to hon. Members not to make general
observations of this kind. It is very
unfair to the people who are working
in the Ministry,

wff St o b : Fgwras wiw W
To HTEo HTTo o Wl 9T 3TE 1ET
Trafaes sy &1 Seen fear mnoar
3% [ATIeTF T T ¥ FAAE FTE

Z o7 79 aF g Tty T2t @ an
s ? '

SHRI K., K. SHAH: The site has
been selected and the contract also
has been given for construction of
civil works. The transmitter is avail-
able, and as soon as the civil works

are ready, the transmitter will be in-
stalled.
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st Wto Yo @mwi : wT A AT
v & fF g 3§ W I A wn-
Sd ¥ g A ziafier wmod ww §
I TG FER § AR e ¥
T AT AgT ITHAT ¥ WA qgF F

& R & fF oo o & dfeqt
@i & At o w1 freer s 2
e wrd w0 for omr ¢ 9w
amA ? Az g, @t g o w1 g F@
Y ey H7

SHRI K. K. SHAH: That is why
two super power transmitters are
being installed, one which wil] cover
the Middle East and another which
vgrili cover Southeast Asia, In addi-
tion, two very high short-wave trans-
mitters are also being installed.

SHRI M. L. SONDHI: Middle East
is an imperialist term. We should use
the term West Asia.

SHRI K. NARAYANA RAO: After
the reorganisation of the States on a
linguistic basis, States like Andhra
are not getting the full benefits of the
transmitting arrangements, because
Andhra, for instance, earlier used to
get all the benefits of Madras State
which have been now denied. In the
light of this, is the Ministry under-
taking to provide a high power trans-
mitting centre for each linguistic
State?

SHRI K. K. SHAH: The present
transmitters are enough to cover each
region,

st @ AW AR A
FT FY FrEHlET & 9 9gT i § AR
wrgg HFET T AW TR FT
it fremeT @ ag FwA &1 & S
wrgan § e 9w fawfaw § s sar
g ?
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(ERR A R 7o A JPE R e
rl..? - A Bl gl ”’ > LS{,
- A gl 5 a Ul K Sy
ol L,J &5 U Liels Wil ot
P L Tk PR
SHRI K. K. SHAH: So far as the
Srinagar transmitter is concerned, it
is a medium-wave transmitter. Be-
cause of the hilly terrain, it is not
wise to put up a very poweriu] trans-
mitter there. If necessary, an addi-
tional station should be put up, and

we are trying to augment so far as
the other project is concerned.

st west A WAEwE: W E
T & At S W w1 e
qed § I & giafted #1 a1 S
w1 &1 At wfegr | wuT agt 9
TN FC AFT § a1 qgt & qgrel # aav
2 fr ag wvw agi W awar &7

phale gyl e ©F 2 U o Sl
el o ok S
U 5o S 98K 5 S fylamil
e S GBI Ny Sy Y] - dalg
2 W58 s ple Sy o
- Al S w d&ﬂa & &8
SHRI MANUBHAI PATEL: There
was powerful transmitter in Baroda
when it was not merged. After mer-
ger, that was removed to some other
place. There was a radio station at

Baroda, and I want to know whether
it will be reinstituted.

SHRI K. K. SHAR: So far s Baroda
is concerned, there ig a transmitter
working at present,

aiferm gra Wi fadiet s
_i..
*183. Wio Fd FwTA I ¢
S} TR 5w
st eI e
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st Tgae feg wredt
sit wew fagrdt avordedt

2296

T #3fme-erd Fa a7 Ty #
FqT w4

(%) #1 qiffea a1 AT 7@
I T F F avrg 6, fr ag
qWET FEEN FT A T g,
faReit § awrare wrea fadvr s
LALASL AU

(&) ¥ a7 a= & far qifperl
qATATOE aqr dfedt gror W @ar
AT fiFar o

() afz &, & ;71 W T
¥ afesa aewe #t wgar  fedt
fax 3o 71, g7 O ¥ ¢ Fg-w
W g AR

(7) afe gt, &1 ga @ § 39
#t ¥4 qfafear &7

dafm-w1d Wwraw § el

(st g e Fag) : (%) W ().
wi gt

(m) s (7). ot g g
qAT-FHT 7T i awr ¥ fadg
vz femr & ¥few vt shfem
ZRWT AFTIEAF G 2

1o | AFTH I FT FTHT
o aifesr gra et s
Fr o & o # § agt & i
F art 7 fom ¥ gam 7 7 amw w0t
mire & F &, a9 7= I wd
€7 gag Y s ®1¢ AW a9 6
af % g & W faw § W #
farmg SiET firr W & SEE v
# 31§ ww  fadg o @gi ¥ W
g?
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oft gl fog : 9@ S g
dfes §amr g fF ofes 7
fegm & faws siwsr  fear
§ o A vad faars gw w=2w
wAE

st frm wroaw ;. O wfead
T |

wro g e O : Aodtodflo Y
ACR Y W I AW T Y qFI
fraramar & 9® & w9 qar gAn
g f5 m wra ¥ fasg @@
g Wt waid oW # i § 9y wa
g gar g | wTEER Fifro dto
dto ¥ qrwr WY w7 iy o= | W
HOAT § T gEAT W HTHE A
s oAt g 7

wo g e g : A o &
FA q E F qfeem & @ e
| qiffear e s E )

qer s, wop o s, e
wa ddfeewnd Wt (sl
widft) : q& wAw A WA
W F@ & | AfeT ww W
odflo @ gATt faes B AT
39 9C W 99 e fean

E

el

TR T E

it v Fag avtes : gardt wwC
qawez  @ARR #1 I A FEQ
et 7arE & 1 @ & fag vaw
HTEH F) AAAT FTATERT | T9 qFAT
Tz ag 3w & fr gt Trgafa s &
og ¥ fp aragz mifeea F @t W@y
F@r fer it mifpeam F 8 W
g X a9 FW & fqu dare § arfy
aifgeare AYC AT & Fie @
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T E A O oA WA}
fs oiffema ¥ g8 ofawd & 9
97 qifeeTa & god $15  faare sqe
T fed ? wmag draa ¢ fa
gart At werfa oey A A€ R
Fresft waré  ag arfr @ 1 7k &,
AN AT FAET A ITH AR Y
fear g ? gwam s @ A wend
Tt weE A fer § FELE AR
I wEAHTT w7 fau § 7

MR. SPEAKER: Order, order.
Whenever I call you, make a short
speech. That is my difficulty. That is
why I am not able to call you more
often,

[ S

oft g fog ¢ A T THH-
wq A wer A {1 § A wgr
o grTE R A

fe g D frdt & ox qfesrr 2o
FT EATT FAT 9T | FHTAE F W
T I WA § wfmad wFTe
AT Faq wrw & fasg wum faan
wfng sea 2wt & ot wfafafa et
¥ IgamEa Hwm A ow IR
7 Wt WA & fawg ¥ 471 w7 g
A wawfadt & gfaw wiem S gw
foE Frara s« Sfowar @ ?
| IH A ¥ T AT FE
s 7 wragt garsn
T AFEE AT FH F T4
= 2 ?

st g /g : o g
aw g g #fea & fawmme faam
g fFen sy A wrw a¥m g
frafex & Agamaer sgife o
ot fa2ai & araft oy € o I@waE
&1 @t gt g ot fak wwe  fear
qEr g
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it vz fagrdt okt ;o A
TR FNIAATCH ArHTL & A
@ FgSTECl fram F3q 7

oft gRarawe fag : e i #9 war
g @Ak ¥ qFE Iewd T g,
afeT g g F gEe wwaAl ¥ gw
gar & FwE

MR. SPEAKER: The hon. Member
behind you; he is getting up very
often, but when I see him, he is not
on his legs. Later on he will object.

SHRI HEM BARUA: Sir, when some
Members on the other side do not try
to stand up and put a question, yet,
you go on persuading them to put a
question,

AN HON. MEMBER: It is a question
of parity.

MR. SPEAKER: It is not a question
of parity. Once or twice, they get up,
and when I look at them, they do not
get up! Later on, they complain that
I am not calling them. That is my di-
fliculty, When they get up, they must
be vigilant.

2299

SHRI HEM BARUA: May I submit
that it is better not to look at them
at all?

sft ayara fag oAz : wrea &
fatm Faraz  wfeenT T WE-
fatngt w9e AT ol &1 W
FlmaNga g, FTFaR
Hgadl i) & flmase s %
e afee SR SR Ad
¥ @ & ¥ g ammawS g
fs gu & fatg & g9+ F fao
wE AT A # g

s gl it : qifers
TqEA @ aT G @ g, W
g aft & & aff ar gl
qgwrg s g fs gt dar @y
| qifFe # T a9 W9 W
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B9 FI TAT ATAE, TT FACH
W I§T FRH A= g

SHRI R. D. BHANDARE: Is the
Government aware of the fact that
the anti-Indian propaganda carried on
by Pakistan does not produce any
effect on any country at all?

SHRIMATI INDIRA GANDHI: Sir,
it is true that consistent anti-Indian
propaganda is being continued, I think
its effect is a lessening one. But I can-
not say that it has ro eflect at zll.

SHRI BAL RAJ MADHOK: The
hon. Prime Minister just now said
that we cannot copy Fakistan. It is
true. But then Pakistan is carrying
on propaganda day in and day out on
the radio and in the [press, and is
mobilising public opinion ard creating
a war atmosphere 1I you have ever
heard Pakistan radio, they are cinging
the same kind of song and r-aking the
same kind of appeals which they used
to make at the time of war. This kind
of war frenzy is being created, und
this propaganda is not only being done
like that, but even the Pakistan Em-
bassy here has circulated leaflets to
the Members of Parliament which con-
tain all these false things against
India. May I, therefore, know what
steps the Government of India is tak-
ing to counter this kind of rropaganda
and to prepare the country also for
meeting any eventuality which, to my
mind, seems quite near?

SHRIMATI INDIRA GANDHI: I
am unable to agree with the hon.
Member that such a contingency is
near, but I think it is very wrong for
any foreign mission to circulate lea-
flects to hon. Members regarding our
own country, and 1 would be very
grateful if the hon. Member (Inter-
ruption).

SHRI BAL RAJ MADHOK: She
must have also received a copy.

SHRIMATI INDIRA GANDHI :
Whatever it is, my attention has mot
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been drawn to it, and I will be very
glad if the hon. Members who have
such leaflets would bring them to me.

W we fowa : gfada =10
o8 7

SHRIMATI INDIRA GANDHI: With
vegard to preparing the country, that,
of course, is a very big question. It is
not only a question of propaganda; it
is a question of having a strong indus-
trial base; it is a question of all other
kinds of preparedness military and
civilian and the Government has taken
and will continue to take all such
steps as necessary.

SHRI D. C. SHARMA: While we
have been talking of anti-Indian pro-
paganda by the Pakistan press, may I
ask the hon. Deputy Minister if the
Government are aware of the fact that
there are papers published in Dacca,
for instance, Nawai Millat, and some
papers published in Pakistan itself,
which support our stand on Kashmir
and other things and if that is being
done why is it that the Gavernment
of India in the External Affairs Minis-
try does not bring them to the motice
of the public or at least to the notice
of Members of Parliament here?

SHRI SURENDRA PAL SINGH:
This is a suggestion for action,

SHRI RANGA: In view of the fact
that Soviet Russia has been evincing
so much interest in the success of the
Tashkent spirit and the Tashkent pact,
has the Government taken any trouble
to collect this information, if . they
have, about the anti-Indian propa-
ganda and all the campaigns that the
Pakistan Government is, even accord-
ing to Government, carTying on in
their country and bring it to the notice
of the USSR in order to make them
aware of what is going on as between
our two countries: that one cide alone

is carrying on this anti-Indian propa-
ganda while we are scrupulously res-
pecting the spirit of the Tashkent
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agreement and are not doing any pro-
paganda against Pakistan?

SHRIMATI INDIRA GANDHI:
It is not only the Soviet Union
which is interested in keeping up
the Tashkent spirit. Even the USA
is interested in it.

SHRI RANGA: But Mr Kosygin
has given you a homily the other day.

SHRIMATI INDIRA GANDHI: I
think in this matter it is not possible
to make comparisons. Anyway, this
information was given to both
countries,

SHRI E. K. NAYANAR : After tle
Kutch Award both the States are
tightening their border security
arrangements. Pakistan n one of its
information bulletins last year ace-
used that India violated the ' Tash-
kent agreement 600 times. So far
that allegation has not been refuted.

SHRI SURENDRA PAL SINGH:
It is true that whenever we send pro-
test notes they accuse us also and
they come up with allegations against
us of having ourselves violated the
Tashkent Agreement. But we main-
tain that those allegations are in-
correct and baseless.

MR. SPEAKER : Shri Hem Barua.

SHRI HEM BARUA: May I know
it it is a fact.

st WWE WT: e WETRY,
FzaaeT  F oL A i Ao asr
g g 1 aw Agy g wAam-
7 weEd F1 UF HATT I qR
wawr  fam 1 9ff ww oA
AT oter Fram @ §, Tofaw k
|E W F | W AR AT AT AL
#ter difae, ¥Afea ww amad w5
e JfaT | W sW I 9 A
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g LFT AW AH FTO AES
€ SaAq Fagwrasr awan g fw
UF AA4 HaET &1 TF Z1 AT
S qBAFT AyEr fawa, &1 wna
T wWYET wb A arg §7

SHRI SURENDRANATH DWIVE-
DY: I do not think there is an
rule like that, ’

MR. SPEAKER: There is no rule.
If he wants to ask a question, I will
give him an opportunity.

oft frr Aroaw: & AwAE
qFem, oft |1, ® a1F §F 7GAT F
AT AT JATFT ¥ A 9 ;Y7
g 98 F omg gAY O AR
o dsrger §,  S& w9 QA §
w2z iAo wifgs w0 gara
q{a7 ¢ & faoszer & amoax
N §, 9 a1 I4 FY Lav4ar anar §
T a7 ¥ o g &@F g, 97 &
waa< fedramar & o

MR. SPEAKER: On very question
he is on his legs. He is always on his
legs. He puts very important gques-
tions, 1 agree. But they are so diffi-
cult that even the Ministers cannot an-
swWer.

SHRI HEM BARUA: May I submit
that there is no rule like this that a
member would not be allowed to put
more than one supplementary ques-
tion? -What you tried to do here was
to set up a convention that a member
would not be allowed to put more
than two supplementary questions.

MR, SPEAKER: Let ys not discuss
it now,

SHRI HEM BARUA: But objection
has been taken to this,

MR. SPEAKER: I will
Let him put his question,

answer it.
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SHRI HEM BARUA: May I know if
it is a fact that Pakistan's anti-Indian
propaganda was brought to the notice
of Mr. Kosygin when he visited this
country, because he was the man who
presided over the Tashkent Agree-
ment?

SHRIMATI INDIRA GANDHI: Yes,
Sir.

SHRI HEM BARUA: Sir, my ques-
tion has not been answered.

AN HON. MEMBER: She is touchy.

SHRIMATI INDIRA GANDHI: I am
not touchy. I have replied to this
question when Professor Ranga asked
it.

SHRI HEM BARUA: Professor
Ranga asked about USSR. I asked a
specified question whether Pakistan's
anti-Indian propaganda was brought
to the notice of Mr. Kosygin when he
visited this country.

SHRIMATI
said “Yes, Sir."

INDIRA GANDHI: 1

St WU AT TN ;WA WRIeY,
¥ wave famgm W B0 arfe-
W gare &w & fad § w9rv s
g, gfaae s FT §, W& gER
A gt qw & faars v S
31 @& wf A T & qe
argn g f& gmd g afeam
1 oGEdl e FE § AT eeww
At @ ? W ag Reet AT wE R
N I@ w gEfaewr F@ F fav
U ag SO #@i A § ey
AT & o feT ameees @fte A1 i
A g7

siywelt xfa it @ g 1 @
AT AT 7T §, WeAW WA |

~ oY WA W A HTT REAT AT
gaqr Sy W £ 7 %% @
et 7 7 AT # ady qang |
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sl gfaT wid) @ s gy,
ag marw Igr @ wr g
geeg wes ¥ feumafrs wew
% faory ar & , zafag gasr ghar
JFF gAAL TAFA

sft Ferg Areraw ;. wsme wdE, &
TW qTHIT ¥ A A g g
Fdr ifear wiT &fF gfemw A
FO AAATIAIN FAT § AEH
A ga ®E TifFeTA FT AT WX
®{ ®, IA F Awrar gAIL AW & &
g amifos § o wrea & frwa we
FWE 97 & faars v dqwa
¥ Hamard g 7

MR. SPEAKER: It is a difficult
question, as I said, and it cannot be
answered. What is it that the
Speaker can do?

1t fiva Atotga : weer a # A
FTE B8F | T AEICH WA
¢ fo @i ¥ ddde & faens =
¥ qr frsrad me o . . . (wwEwT)

Mr, SPEAKER; We should not waste
the time of the House. Once in a way
it is all right, but for every question
I cannot allow this.

st W ;s wE e, fae
@ & W FT qZATT AT AW UF
W & @11 uF gesfa & o Ak

S TE} ¥ 707 ) fgewi ¥qT W, W -

¥ 44t ¥ arg @Y ¥ fearm A w1
Fwe wgrar gamk faw ar aiffears &
fag 7 aefamia & +ff & @
FeT WA FC AT ORI IH
a7 wrF@dfews @ fe dmfs
oY g YA AT "gIEar N §6T
IO W A fgawm @Y 4, feaw
&t w1 g9 qfFen & @9 @A
Tz &7 vdrfeafy dgwagaifs

afserts & weax g3 At wivaar
& ot wifa ¥ avg wgw AR
37 Fr g ¥ fafag & f5 39
&1 wfsw fay o o werd ar gewr
¥ 89 gEAC T § IR [EFAAIT
31 39 3fe ¥ emaw A A9
IT F Fmari & m mFEEOI
w1 ag fgamaa ST fe gart sare
&1 ghewi ag @ v fomdr owar &
wfyagt &1 a= fiyr oz asaT ey
Tt T FAAI Y 7

et gfa wiwt: wA
|TET T GATT 7IST § | Afww woA
gl 91 e § 3 A qwrd
vaaTe 7 & | 73 3% ¢ v oy ge
g faar ar gwan @ &f6T ag gaar
A AT AT A qE IAH A OH §
gt a& Wedi &1 wv § wrAg w6y
78t 9% € IHA AT W 9T &A1
faar grm

off darom dwd @ # qaTT WAy
¥ 9z 9 0 AEn g gl
faars &t mifFeam A g9 7T
Wi & a g avans w1 qewfr
B w0 TiFeT & wfawfai &
frifafér Zam qvds 7 g7 I
w F3i & T FAFE FY Fifw
5 zaam sraaw ad g

sitwet gf it : @R AT R
gum #fwwEr @@t § fF g
g1l 4G & | AR afssw &
S WY AE WL § AT E AT HL A
37 g v R At gf &
Fy A fFd FagIs T srEEw
e FEOT A A

SHRI M. L. SONDHI: May I know
whether the Government is aware



2307 Oral Answers
that Pakistan has an operational corps
which consists of two paris, one to
denigrate the Indian political system
and all Indian political parties and,
second, to suppress India’s rightful at-
titude to back up freedom within the
country and outside? May I know
specifically whether our publicity and
information seeks to protect all Indian
political parties against Pakistani pro-
paganda and whether our publicity
and information includes an  effort
to project issues like Pakhtoonistan
and freedom of East Pakistan?

SHRIMATI INDIRA GANDHI: We
do try to project a correct picture of
India abroad, but we do not interfere
in the internal affairs of other nations.

SHRI M. L. SONDHI: My question
has not been answered. For example,
if a slanderous attack is made on the
Jan Sangh or the SSP, does our Press
Attache or whoever it is counter it or
does he do so only when the Congress
Party ig attacked?

SHRIMATI INDIRA GANDHI:
Officials do not belong to political
parties, nor do they take any such

action.

" sy wo Ao TRy ¢ AT wTHT
& snT T A T § fa wfFena
A wrgA AAT fam &7 gt faars
AT &7 § , Nfeedm woAr "
siiter wrga & gt ¥ wOar g,
e wEar affeam et 4
FOAT & 7 WA A AT
Farad ¥ FmFIH BA R E 7
I T F G99 ¥ s ¥ FE ama
w2 fe ow frgem ®
fasms  =SmEAT 1 wWdEr  wwd
agr T fFm F17

ot gl fag ©  Weww ARIaw,
qFAE@ AAEG g S AW R
&g @ & i 3t 2w gamt s g aty
& NS FO R OE ARogw A
gimrarfse ¥ AwRFY g |
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sft T =W 4T G S A
o fE g o e e 2
ag @ga fedfer & ? offamw
it e g 2 FfRma
Ig AT FOET @ AR F gRA
ot F1 wAw g gfem
gier TR ¥ A gETt s
Toagd & a8 famga et e d
Wil WAy Aiffw wmaw
FT UEAEEAT RT §Y) qrfeem
WHFWIE WAt g @
ATHIT T 06 ghfees AEd ™

¥ fau fzwy w40 ?
st giox aw fag ;- wEw ",
ag g ww @ e oo

T FArET weh ddr @ ag S
FH OFT G & | AT gEIL W
A § g 9T & faens ot 1w o
T AT 8 mERAE

Enquiry inte charges against former
Chief Minister of Bihar

*185. SHRI MOHAMMAD ISMAIL:
SHRI P. GOPALAN:
SHRI A. K. GOPALAN:
SHRI UMANATH:

Will the PRIME MINISTER be ple-
ased to state:

(a) whether the attention of the
PRIME MINISTER has been drawn
to the article by the former Governor
of Bihar published in the Hindustan
Times dated the 14th January, 1968
that the Prime Minister had ordered
a private enquiry to investigate the
charges levelled against Shri K. B.
Sahai, former Chief Minister, Bihar
through Shri G. S. Pathak, the then
Law Minister;

(by if so, whether Shri Sahai re-
fused to show the files to Shri Pathak;
and

(¢) the steps taken by Government
thereon?
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Yes, Sir.

(b) No, Sir.

(¢} Does not arise,

oft qEeY v e afw,
at, qw, wg e @ fr fagre & R
*oﬁomwwﬁ*m
TEH W FHT A WT AGT AN G
o form &1 awdT ool T X
W OF @i ¥ W=t fear v
AR TEF WY A9 gAR  SEE
St WgET  { wOAT OF g WOT 97
w fawr ¥ oA v &% fag at
¥% oF Ptew  firwr o w6y ¥
M * R ww F g S g g
e awwaEi ¥ I Fg e
T Yo dte Wrke ¥1 TG fwur
?wrad fRmarwt ! fe
¥afl fewr mn, @@ F
wgar § |

siwet gfea widt : o 5w far-
o wid, AA9w w@ F -
fafrex #1 w77 arfF & 97 %1 qEwT
T FARH qAH W T )
W % ax for 3@ wdifeaw
<tw fafmex Fag s+t .,

s Ay famd: s g 4

|\wd, igYT WS ag Wi B
T ¥ fer e A o
W Tk fagr ¥ e gEd
g T, I A IT 9 I
R 1 (O

SHRI K. N. TIWARY: On a point
of order, Sir.

MR. SPEAKER: During Question
Hour there is no point of order.
3232 (ai) L&—2

Eiﬂ'-ﬂ;
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He can ask a supplementary later
on if he wants,

SHRI K. N. TIWARY: The matter
hag been referred to the court.

MR. SPEAKER: Instead of the
Member saying that, the Prime Minis-
ter can say, "It is sub judice, I am
not able to answer.” There is nothing
wrong in that.

SHRI S. M, BANERJEE: Sir, it is
not sub judice.

oft e g - quT S
"R Jam fr g www ¥, faw
® TN ETY § Y wer
MNFgawar § Fr ag s S g
f& wreaNT d—Fu FH ¥ 52
Fraad fF¥ s GOl wvT R
I ATA9T W §E & qEe 9T Wt

SHRI P. GOPALAN: The former
United Front Government of Bihar
had framed a charge-shsct against the
former chief Minister, Shri K. B,
Sahay and his colleagues which in-
volved cases of co! i nepotism
and misuse of authority. According to
this charge-sheet, it has been reported
in the press, about 192 charges have
been levelled against them and the
assets of Shri Sahay and his family
which were estimated at Rs. 6, 255 in
April 1946 have now come to Rs. 91,
41,000,

" MR, SPEAKER: Do not read the
whole thing. Everybody must have
read it
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SHRI P. GOPALAN:. .and the
assets of one Minister, S8hri M. P.

Sinba which were Bs. 3,15,000 hefore
April 1953 have now come to about
Rs. 17 lakhs.

AN HON. MEMBER: It is toe small
for a Comgressman.

SHRI P. GOPALAN: Now there is a
move on the part of the Mandal Mi-
nistry in Bihar to drop investigation
into these grave charges and cases.
Therefore 1 would like to know from
the Government whether the investi-
gations into the charges levelled
against Shri K. B, Sahay and his colle-
agues will be carried on and what

antee can the Government ive

hat the official docyments upon which
these charges have been levelled
against Shri K. B. Bahay will not be
gﬁﬁ‘mﬂd by the Mandal Mijnistry of
ihar, ba

BHRIMATI INDIRA GANDHI: I do
not thipk the Mandal Ministry is in-
terfering in this matter at all; but,
certainly, our hope will be that no
such evidence is destrawed.

oft eferom ¥t - ey weey,
HEAAT A & faems o gearg §
freeri a1 ff oo dfade § € @
fafrex & fogiv anal v =1
frmofadwe frar & 199 A ®
TR W Y wE FT A Wy
gIR Twaw fog fafre ¥ R @,
Rygmagng ferEsFat &
Wt Ffa & Ay a7

wit g oo woer ARIeT | OE
T A FITFo o qgg & ax ¥
g

WeAW SRy ;& Ay Ry

wag eTT WEr S & L,

&t femgw . wEw wEEw,
50, St ¥ GW T IATH T FA T
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WAy mE I e
R ffad )

MR. SPEAKER: What can I do? Mr.
Sheo Narain should not champion the
cause of the whole House. If the Mi-
nister is prepared to answer, I have
no objection. They cannot object;
they do not objeet. It is a question
put to the Minister. It is for him to
reply.

SHRIMATI INDIRA GANDHI: 1
shall look into it. I am not aware of
it,

MR. SPEAKER: Now you are satis-
fied.
twgfmd ©  wow A,
W AR W YW weee s
w #Y Feard qdt  @ef

staaaf cAgt ol

oft wp formd : 3 QAT AT HT AT
g fe ol @R | 99 W a7 gww
a1 fs s 10 & wius faaras
9} qw & waew @ ar e
woedt ¥ g, wre fel welt @
T8 g ¥ faers wwmEre §
o SR, A 99 # W s
w1 tur fipar ST o1 e Teew
g F At # o I & Af
FIXH ...

MR. SPEAKER: Just now you ob-
jected to mentioning of Mahamaya
Prasad Ministry. You are bringing
in Orissa now.

ot oy femlt: # 997 & @y ¥ Qe
W AT § , WY IU AT A
A gHT | T AW §gW W
AT § dfgd & faeg W oa@
F WO A X §, AT T
Fgw A A HT F AR TR
faares ®YE oy wEYw SR AR
T OIAT A WAL FAH G
Tt T yEwfig gl SN 192 WW
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¥ 359 §gra w7 IT ¥ arfaq
Ffems o d | F gy et o &
Swar Srgar g8 owm &
FIEIT AN FAT I AT T
aeY & werfay @A & a9 A7 @S
I FamHFdaw & § 7 afx
ITH WX TCETET F !

s gf it : dET B
5T & wawT TEAHE A 39 B A0
ga ¥ ¥faar &, dfer e d e
fro dto sfe ¥ grwr WE W A
gf

oft e foerd : i oY Y€ 7
192 W9 &  TWET wAew ¢
fe wo a1 wrare & 1 Wodtomro ¥
TR g ww W @ Ay 7

sl gfaor wisft : 192 W
Wy, Fam HAAE IWHEAA
o wTAA wr§ oY, 99 ¥ At { Aty
FOQR Y, AT IOF O Y,
ram oy wfafrer & T #
fod wgr ar

SHRI 5. M. BANERJEE: This Ques-
tion relates to a representation which
was submitted to the Prime Minister
by the Members of the Legislative As-
sembly and the Members of Parlia-
ment also signed that. Apart from
the case which is already in a court of
law there—he has already moved a
writ and the stay hag been granted—
I would like to know what action
was taken by the Prime Minister on
that representation against Shri K, B.
Sahay when he was the Chief Minis-
ter of Bihar. I would like to know
whether that document was sent to
the C.B.I or to any investigation ap-
paratus of the Central Government
and, if so, whether any reply has
been received to that.

SHRIMATI INDIRA GANDHI: As
I have already mentioned, it was not
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sent to the C.B.I. But I bad referred
those allegations o the Law Minister
who was looking into them and we
were awaiting his report before doing
anything further,

SHRI S. M. BANERJEE: If she re-
ferred the matter to the Law Minis-
ter, that Law Minister to whom this
was referred became an ex-Law Mi-
nister. I would like to know whether
this question is still with the Law Mi-
nistry and whether the Law Ministry
has given any opinion and, if so, what
the opinion is.

SHRIMATI INDIRA GANDHI: Now
that the case has been instituted by
the Bihar Government we are not
doing anything.

SHRI P. K. DEO: Is it not a fact
that in order to torpedo the effort of
this Inquiry Commission, Shri K. B.
Sahay not only made an appeal for
stay to the Supreme Court but there
was also a large withdrawal of funds
from his Bank accounts prior to the
toppling down of Maha Maya Minis-
try and installation of Mandal Minis-
try?

SHRIMATI INDIRA GANDHI: 1

am very sorry I did not catch the
question,

MR. SPEAKER: He wants to know
whether there was a large withdrawal
of funds from Mr. Sahay's bank ac-
counts prior to the toppling down of
Msgha Maya Ministry and installation
of Manda] Ministry,

SHRIMATI INDIRA GANDHI: I
have no such information.

——

WRITTEN ANSWERS TO QUES-
TIONS

Purchase of Supersomic Fighter Bom-
bers from Britain

*184. SHRI BABURAO PATEL:
SHRI INDRAJIT GUPTA:
Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that India
recently purchased from Britaln seve-
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ral Hawker-Hunter supersonic fighter
bombers which have neither much
speed nor efficiency nor even sophis-
tication, which is badly needed in
modern warfare;

(b) the reasons which compelled
Government to purchase these out-
dated British fighter bombers; and

(c) the total amount investad in
the said purchase?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
(b) . Purchase of some Hunter air-
craft from U. K. has been arranged
8#s these aircraft are useful and a
number of them are in service with
the 1. A, F, Hunter aircraft are slso
known to be in service with RAF,
UK

(¢) 1t will not be in public interest
to disclose further details.

India’s relations with China and
Pakistan

*186. SHRI CHINTAMANI PANI.
GRAHI: Wil] the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether there has been any
move from friendly foreign countries
in recent monthg for promoting better
understanding with China and Pakis-
tan; and

(b) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI B. R. BHAGAT): (a)
No. sir.

(b) Does not arise.
Press Couneil

*187. SHRI SITARAM KESRI;
SHR] YOGENDRA SHARMA:
SHRI RABI RAY:

SHRI JUGAL MONDAL;

SHR] BAL RAJ MADHOK:

DR. SURYA PRAKASH
PURI:
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SHRI Y. S. KUSHWAH:

SHRI SEZHIYAN:

SHRI SHIVA CHANDRA
JHA :

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it ig a fact that the
Press Council as constituteq by Gov-
ernment has been boycotted by the
Federation of the Working Journalis-
ts and the Councl] has not been able
to function because of the controversy
raised as regard its constitution;

(b) whether it is also a fact that
the Chairman and some members of
the Council have resigned from the
Press Council;

(¢) if so, the reason therefor; and

(d) whether Government propose
to reconstitute the Council taking into
account the various cpinions expres-
ser in this regard?

THE MINISTER OF INFORMA-
TION AND BROADCASTING SHRI
K. K SHAH): (a) to (d). A state-
ment ig laid on the Table of the House
[Placed in Library. See No. LI-
169/68.].

T. V. Programme for Commereial
Advertisements

*188, SHRI HIMATSINGKA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether TV programmes are
proposed to be utilized for commer-
cia] advertisements as is being done
on AILR; and

(b) if so, the details of the progra-
mme?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K, K SHAH): (a) Yes, Sir. But in
due course, when the revenue ig ex-
pected to be fair,

(b) Does not arise at present.
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Retrenchment of Apprentices Train-
ed in Ordnance Factories
*180. SHRI S. M. BANERJEE:
Will the Minister of DEFENCE be
Pleased to state:

(a) whether Apprentices trained in
the various Ordnance factories have
been thrown out of employment in
1967.

(b) the total amount spent on these
Apprentices by Government during
the period from 1965—67; and

(¢) if so, the reasons for not absor-
bing them?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) Supervisory
Apprentices are recruited against
specific requirements and, on suc-
cessful completion of training, all of
them are absorbed in supervisory ap-
pointments. Trade Apprentices are
trained in the Ordnance Factories
under the provisiong of the Appren-
tices Act, 1961, There is no obliga-
tion on the part of the Government
to provide employment on successful
completion of training to such Ap-
prentices. They are absorbeq in re-
gular service in Ordnance Factories
depending upon the vacancies avail-
able,

(b) The information is being col-
lected and will be placed on the Table
of the House,

(c) Since the requirement for
trained workmen is less than the
number trained it is not possible to
absorb all the successful trainees in
the Ordnance Factories.

Talks with Pakistan )
SHRI YOGENDRA SHARMA:
SHRI CHENGALRAYA
NAIDU:
SHRI GADILINGANA
GOWD:
SHRI BEDABRATA BARUA:
SHRI Y. A. PRASAD:
SHRI R. R. SINGH DEO:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
(a) whether any fresh efforts have
been made by India to resume talks

*180.
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with Pakistan to settle the outstand-
ing issues between the two countries;
and

(b) ifl 8o, what has been Pakistan's
response to India’s move in this direc-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) and (b).
In recent months, the Government of
India have proposed talks on such
specific issues as restoration of civil
air flights, resumption of trade re-
vpening of all border check-posts,
return of seized properties, restoration
of communications, liberalisation of
travel facilities etc., either at techni-
cal or official level meetings. The
response of the Government of Pakis-
tan to Indiag proposals has mnot so
far been encouraging.

Broadcasts from Radio Peace and
Progress and ‘Radio Moscow’

*183. SHRI KAMESHWAR SINGH:
SHRI A. SREEDHARAN:
SHRI SHIVA CHANDRA

JHA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state;

(a) whether it is a fact that broad-
casts from Radio Peace and Progress
and Radio Moscow have been dis-
cussed with the Russian Prime
Minister during his recent visit to
India; and

(b) it so, the nature and outcome
of the talks? ’

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) and _('b}.
No, Sir. The matter was taken wup
earlier with the Soviet Foreign Office
by the Indian Embassy in Moscow. The
Soviet Government have promised to
give due consideration to our reactions
to such broadcasts.
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Code for ALR. Broadeasts

*196. SHRI INDRAJIT GUPTA.
SHRI RABI RAY:
SHRI P. N. SOLANKI:
SHRI E. K. NAYANAR:

Wil the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) with what object and by
wham the recemtly published “CODE"
for A.LR. broadcasts has been drafted;

(b) the qualifications required by
ALBR aothorities to interpret the
Code in its application; and

(¢) whether Government are aware
that public opinion has generally ex-
pressed itself againgt the Code as
being retrograde and violative of the
citizens’ right of free expression?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K.
K. SHAH): (a) The object was to
eodify certain valuable ang desirable
traditions and conventions which
should be respected to get the most

out of freedom of speech gnd open
debate,

(b) An ability to interpret the code
in the widest national context, en~
suring freedom with a sense of res-
ponsibility, but preventing licence.
But if need be, the guidance of the
Director General, All India Radio
and the Minister of Information and
Broadcasting is always aveilable to
them,

(e) Public opinion has generally
welcomed the code, although there
naturally, has been isolated expres-
sions to the contrary.
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Staff Arisis in ALR.

*198. SHRI GBORGE FERNAN-
DBES: Will the Minister of INFOR-
MATION AND BROADCASTING be
pieasmt to state:

(a) whether any dispute exists bet-
ween the AH India Radio and the
Staf? Artists emnployed therein;

(b) if so the detalls thereof;

(c) whether amy steps has
talden to settle the dispute; and

teen
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(d) if so with what results?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) to (d). A. L R.
Staff Artists Associsfion has been in
existence for the past few years gnd
on behalt of thé Staff Arfifhs, the As-
sociation hag been pressing that the
Staff Artists should be made perma-
nent Government servants. Pending
the question of decisions on their
demand for being accepted as Govern-
ment servants it was decided to re-
place the existing contracts by issuing
an appointment order upto the age of
55 years. This appointment order
contained a contract period of 20
years which was not acceptable and
was, therefore, removed. Meanwhile
on account of the sphit in the Asotia-
tion into two unions, it has been
difficult to talk to either of them as
the question of recognftion depends
upon the largest membership which
can only be ascertaineq nfter six
months' of their registration. —How-
ever, after the clause of 20 years was
removed, objections were raised about
certaii conditions in the proposed ap-
poinitment lettdr and it hes been
stayed. In view of the difficulty it
is under active consideration whether
ne'oultmn with the original associa-

should be carried out pending
clu'l'.ﬂéﬂidn «5 to which Union has
majofity.
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Pakhioonistan

*201. SHRI G. S. DHILLON: Will
the Minister of EXTERNAL AFFAI-
RS be pleased to state:

(a) whether a deputation led by a
former Central Minister and also a
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Secretary of the United Pakhtoonis.
tan Front submitted a memorandum
to the Deputy Prime Minister some-
time in July|August 1967 for raising
the Pakhtocnistan issue in the UN.O.
and also allowing their delegation to
go abroad to explain the idea of
Pakhtoonistan; and

(b) if so, the action taken on this
memorandum?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR] SURENDRA PAL SINGH):
(a) and (b). A deputation of the
United Pakhtoonistan Front met the
Deputy Prime Minister on tne 6th
August, 1967. and handed a copy of
a resolution passed by the Front
Neither in the resolution nor in the
discussions which this deputation had
with the Deputy Prime Minister was
there any mention of raising the
Pakhtoonistan issue in the UN. or
of al'owing a delegation to go nbroad
to explain the cause of Pakhtoonistan.

Suspensiou. of N.C.C. Tralning in
Madras

*202, SHRIMATI TARKESHWARI
SINHA :

SHR] RABII RAY:

SHRT JUGAL MONDAL;
SHRI BAL RAJ MADHOK:
SHRI SHIV KUMAR

SHRI SEZHIYAN:
SHRI ATAL BUHARI VAJ-

PAYEE:
DR. SURYA PRAKASH PURI:
PURI:
SHRI PRAKASH VIR
SHASTRI:

Will the Minister of DEFENCE be
pleased to state:

(a) whether the Madras Govern-
ment have suspended NCC and ACC
training in all the educationa] insti-
tution in the State with effect from
25-1-68. until the Centre acceded to
the State Government's demand for
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the removal of Hindi words of com-
mand; and

(b) if so the reaction »f the Cen-
tral Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA): (a) The Scheme
of ACC was abolished Juring 1965-66.
As regards NOC, Madras Gevernment
had requested the Director NCC
Madras not to hold any further ins-
tructions, drill or classes or camps till
a decision was taken on their request
to the Government of India that the
words of Command used in ika NCC
should be in English or in the re-
giona] language. The Director NCC
has accordingly discontinued all such
training.

(b) The matter is under considera-
tion,

Ald to Nepal

*203, SHRI K. P. SINGH DEO:
SHRI DEIVEEKAN:
SHRI D. C. SHARMA:
SHRI JUGAL MONDAL :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) Whether jt is g fact that the
Government of Nepal have requested
for additional assistance for the de-
velopment of certain projects in
Nepal; '

(b) if so, whether the Government
of India have agreed to give the as-
sistance asked for by the Govern-
ment of Nepal;

(c) if so, the details thereof; and

(d) the details of assistance given
to the Nepal Government so far for
the development of various projects?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) to (e) Yes, Sir,

The Government of India wil] pro-
vide additional assistance of -upto
Rs. 1 crores for certain develcpment

schemes in the field of minor irriga-
tion, education, health, agriculture,
horticulture and vi llage & cottage in-
dustries. The funds are o ba uilised
by the end of the next financia] year,
ie. March 31, 1969. This additional
assistance is being given at the
specia]l request of Hig Majesty’s Gov-
ernment of Nepal and will be in adi-
tion to the schemes already approved
under the Indian Cooperation Pro-
gramme for the 5-year period ending
in Mareh, 1971,

(d) The information sought was
furnished to the House in reply to
Unstarred Question No. 379 put by
Smt, Tarkeshwari Sinha for answer
on May 25, 1967 by the Deputy Prime
Minister,
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USA’S respomse to India's Military
Noods

*208. SHRY INDRAJIT GUPTA:

Wil the Minister of DEFENCE be
pleased to state:

(4) whetheér his attention has been
drawn fo a news report dated the 5th
January, 1968 by the Washington
Correspondent of the “Times of
India” fo the effect that U.8. is now
willing to meet India’s military needs
because of her comfrontation with
“a commurdist neighbdur”; and

(b) if so, whether the gaid report
is correct?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes,
Sir.

(b) Under the revised policy re-
garding supply of military equipment
to India and Pakistan announced by
the U.S. Government on 12th April,
1967, supply of non-lethal military
stores has been resumed. Supply of
lethal equipment and steres has,
however, not yet been resumed ex-
cept to the limited extent of supply
of spares on cash, on a case by case
basis, for the lethal equipment al-
ready supplied by U.S.A. in the
past. There is no change in the
above policy of U.S. Government,

Representations from Small NeWs
papers

*200. SHRI GEORGE FERNAN-
DES: Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether Government have re-
cefved repregenitstions from the
small newspapers in the country
about the uncontrolled expansion of
the major dewspapers chains

FEBRUARY 21, 1968
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(b) whether Government propose
to discourage the growth of mono-
poly chain newspapers in India and
encourage the smaller neéwspapers;
and

(c) if so, whether Government
have any specific plang towards this
end?

THE MINISTER OF INFORMA-
TION ANP BROADCASTING (SHRI
K. K, SHAH): (a) Yes Sir. Only
one newspaper had submitted a re-
presentation.

(b) and (c). In pursuance of one
of its basic objectives, the Press
Coancil has already en a

study of developments likely to lead
towards monopoly or concentration
of ownership. Its report wiil be fina-
lised on reeeipt of replies to the
Questionnaire which had been issued
to various sections of the community
in August, 1967. Further action will
be considered by the Government in
the Mgt of recommendstions made
by the Council. Government is al-
ready giving systematic eridourage-
ment ard asssstarice to fae small
and medium newspapers by way of
suitable advertisement suppori; pre-
ferential allocation of newsprint; sus-
tained supply of press releases; fea-
pure articles, photographs, ebonnid
blocks, etc,

Equipment of Chinese Submarines
with Nuclear Tips

*210. SHRI D. N. PAPOBIA: Wil
thre Miisiister of DEFENCE be pleesed
to state:

(a) whether Governmen(s atfen-
tion-has been drawn to the news item
appearing in the ‘Patriot’ dated the
8th December, 1967 that the Chinese

submariries have been fitted with
nuclear tips; and
(b) if so, Government's reaction

thereto?

THE MINISTER OF DEFENCE
(SHR] SWARAN SINGHM): (a) Yex
Sis.
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(b) Appreciation of the threat
posed by the Chinese Navy ic made
by the Government from time to
time and suitable steps are being
taken to strengthen and modernise
the Indian Navy.
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‘Akashvani’ Weekly

1398. SHRI BABURAO PATEL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state the number amd cost of
copies of the weekly ‘Akashvani’ in
English and other languages pub-
lished every month, language-wise,
and the net sale proceeds and adver-
tising revenue of each language ver-
sion with the annual profit ang loss,
as the case may be, in each case?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI K. K. SHAH): A statement
containing the requisite information
is laid on the Table of the House.
[Placed in Library. See No, LT-
170168].

Printing of ‘Akashvani’ weakiy

1399. SHRI BABURAO PATEL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state the names of the printers of
the weekly ‘Akashvani’ in each lan-
guage version and the amount of
printiag charges paid to each annu-
ally and whether tenders were in.
vited for this purpose, it so, when?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI K. K. SHAH):: A statement
containing the requisite information
is laid on the Table of the House.
[Placed in Library. See No. LT-
171/68].

Paper consumed for Akashvani

1400. SHRI BABURAO PATEL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state

(a) the annusl cost of paper con-
sumed' for the weekly ‘Almshveni’ in
each language version and the coun-
try and names of merchants from
which the paper is obteined with
amounts paid annually to each prer-
chant;
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(b) whether it is possible for Gov-
ernment to improve the quality and
paper of the ‘Akashvani’ English
publication keeping in wiew that 30
paise are being charged per copy;
and

(c) the reasons for nmot printing
these publications in Government
Press?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI K. K. SHAH): A statement
containing the requisite information
is laid on the Table of the House.
[Placed in Library. See No. LT-
172|68).

wgrersg # fr® it w fewra

1401. ot dwow qifem o FaT
S HAT G @y F FAT H37 FF
werae ¥ ey a4l & G s
& for wa a% ¥ wdamgr #1o0f &
wqat ®AET AT A % e g 7
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Wi amfaifas wd 90 sfwa gla
widr) : wmrddiEa A §Er 3eos
faats 11 Feava, 1967 & IR WX
sqTr Sawmrar wrar & 1w g fF e
T A9X [qFF 3T IATHI F Fo¥ &
frgre & Foo Grfoe amd®a daie
FU[ aThF I8 a1 qATageET §
wifaer fFar 91 4% )

Manufactore of Television Sets

1402, SHRI SHRI CHAND GOEL:
‘Will the Minister of DEFENCE be
pleaked to stave:

(a) how the price of an Indian
television set compares with an im-
ported set;

(b) whethsr. television sets are
manufactured on commercial scale in
Our country;
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(c) if not, the likely time to be
taken to reach that stage; and

(d) the estimated number of sets
that are likely to be produced on
commercia] scale by 19707

THE MINISTER OF STATE IN THE

'MINISTRY OF DEFENCE (SHRI L.

N. MISHRA): (a) to (c). Two frms
have been licensed to manufacture
10,000 T.V. sets per year each based on
indigenous knowhow, They are ex-
pected to go into production by the
middle of this year. The price of in-'
digenously made set is expected to
compare favourably . with that of an
imported set.

(d) About 50,000 Nos.
Manufacture of X-ray Tubes

1403. SHRI SHRI CHAND GOEL:
Will the Minister of' DEFENCE be
pleased to state:

(a) the amount of foreign ex-
change spent on the purchase of X-
ray tubes during 1966-67;

(b) whether there is any prapn;:a‘l
to manufacture X-ray tubes in the
country in the public sector;

(e) if so0, the main features
thereof; and

(d) whether it will be with fore-
ign collaboration?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) The in-
formation iz being collected and will
be placed on the Table of the House
later,

(b) Yes, Sir. Bharat Electronics
Lid., Bangalore, a public sector .com-
pany, has been licensed to manu-
facture X-ray tubes and tube hous-
ings.

(c) Bharat Electronics Ltd., pro-
pose to manufacture 2 types of sta-
tionary anode tubeg and one rotat-
ing anode tube and its housing which
are expected to cover the major re-
quirements for X-ray tubes in the
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country. Production is expected to
start about the beginning of 1069.

(d) Yes. An agreement for this
purpose hag been concluded with
Messrs Slemens  Aktiengesellschaft,
West Bengal

National Development Council Meet-
ing

1404. SHRI GEORGE FERNAN-
DES: Will the PRIME MINISTER
be pleased to state:

(a) when the decision was taken
to convene the meeting of the Na-
tional Development Council held in
December, 1967; and

(b) whether it is a fact that the
National Development Council meet-
ing was purposely called so that all
the Congress Chief Ministers could
be in Delhi to help in the selection of
the Congress President?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND "MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI):
(a)The decision to convene the
meeting of the National Development
Council in December, 1967 was taken
at the meeting of the Planning
Commission held on November 10,
1967,

(b) No, Sir.
famra Feim

1405 st gmrw fag wwTy
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37 9T qfy ad frat fadeir g2 =
e
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Ehan Abdul Ghaffar Khan

1406. SHRI S. K. TAPURIAH:
SHRI G. VISWANATHAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the attention of
Government has been drawn to a
report published in the ‘“Hindustan
Times" of the 3rd January, 1968 to
the effect that Khan Abdul Ghaffar
Khan has showed his willingness to
settle duwn in India, if Government
of India invited him; and

(b) if so, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) This does not arise due to the
nature of the report.

Jammu-Srinagar Highway

1407. SHRI ANBUCHEZHIAN:
SHRI YASHPAL SINGH:

Will the Minister of DEFENCE be
pleased to state;

(a) whether it is a fact that a new
survey undertaken for improving
and developing the Jammu-Srinagar
National Highway has been com-
pleted by the Central and the State
Government Engineers;

(b) if so, the details thereof;

(¢) when the work for the cons-

truction of a new link is likely to
start;
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(d) what
volved; and

is the expenditure in-

(e) how far this new scheme will
be able to keep the road open
throughout the year?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
(b). No new survey has been under-
taken. In 1966, a Committee of en-
gineers [composed of Director Ge-
neral (Road Development), Roads
Wing; Engineer-in-Chief, Army Head-
quarters; and Director General Border
Roads] had examined the extent of
improvement works required. The
plans of improvement works in prog-
ress had been finalised after consider-
ing recommendations of the above
committee. The works taken in hand
include the widening of formation,
widening and improvement of road
crust and improvement of curves,
super elevation, sight distance etc.
and various protective and slide-
stabilisation works.

(c) There is no proposal to construct
a new link. A road to bypass one
slide area was constructed in 1966-87.

(d) and (e). Do nbt arise.

Fresh Inquiry into the Reported
Death of Netaji

1408. SHRI D. C. SHARMA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether a large number of
Members of Parliament have demand-
ed a fresh inquiry into the reported
death of Netaji Subhash Chandra
Bose in a memorandum submitted to
the President;

(b) whether the demand has been
looked into; and

(c) if so, with what results?

THE PRIME MINISTER. MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
and (b). Yes, Sir.
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(c) Government have accepted the
conclusion of the Oficial Enquiry
Committee appointed in 1856 that
Netaji Subhash Chandra Bose met his
death in an air crash in the year
1945, Since no new facts have been
brought to light. Government do not
congider that any fresh enquiry is
warranted,
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Republic Day Parade Invitation Cards

1411, SHRI PREM CHAND VERMA:
SHRI K. LAKEKAFPA:

Will the Minister of DEFENCE be
pleased to state:

(a) the number of cards issued for
the Republic Day 1968 for V-I en-
closure to Ministers and Members of
Parliament and the actua] number
of passes delivered to them;

(b) the number of seats availabie
in the emclosure;

(¢) how many cards for this en-
closure were issued to persons other
than M.Ps,;

(d) whether it is a fact that »
number of Ministers and a larger
number of M.Ps. could not get seats
in the enclosure; and

(e) if go, the reasons therefor and
the action taken in the matter?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH):

No. of

(a) No. of
Invitation Cards
cards actually
issued  delivered
(#) Ministers, Speaker/
Deputy Speaker,
of Lok Sabha and
Deputy Chairman
of Rajya Sabha . 58 58
() Members  of
Parligment 612 606*

*The remaining Cards could not be
delivered as in four cases intimation
regarding intention to witness the
Parade was received very late; in one
case, the residence was found looked
and in another the dignitory had
changed his residence.

(b) 1120.

(c) Abont 235 Inyitation cards were
Issued for djgnitories including Minis-
ters|Spegker[Deputy Speaker of Lok

Sabhg|Peputy Chairman pof Rajya
Sabha,
(d) and (e). Generally, sll the in-

vitees do pot attend the functlon. As
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such, the number of seats provided in
V-1 enelosure should have been ade-
quate, However, there was over-

. for V- enclosure had not been
issued. Additional seats to the extent
possible were provided.

Agreemant  with “Nevesit”
1412 SHRI D. N. PATODIA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether (Government are aware
that “Novoti” with whom the Press
Information Bureau recently entered
into an agreement, js an organisation
which had been systematically indulg-
ing into yarious espionage and sub-
versive activities at many places in
the world; and

(b) whether Government pave wveri-
fied the correctness of these reports
about the character and backward of
“Novosti"?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHREI K. K.
SHAH): (a) and (b). Certain news-
paper reports to this effect, have been
noticed, but Government have po in-
formation on the truth or gtherwise
of the allegations.

Agreement with “Novosit”

1413. SHRI D. N. PATODIA: will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the particulars of varioug news
ang publicity materials forwarded to
“Novosti” by the Press Information
Bureau for publication in the Sovlet
newspapers and journals since the
contract was entered into with Novost]
by the Press Information Bureau; and

(b) the percentage and portion of
the news actually published by the
Soviet newspapers and jourmals out
of various materials sent from India
for publications?
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THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K gHAH): (a) Under the PIB-
Novosti agreement, PIB does not sup-
ply news but only background jnfor-
mation, feature articles and photo-
graphs pertaining to India. Twenty-
nine feature articles (including four-
teen with photographs), as detailed in
the statement were supplied to
‘Novost’ is laid on the Table of the
House. [Placed in Library See No.
LT-173/68]. These article were sup-
plied to newspapers in India also.

(b) PIB has been Informed by
Novosti that it has started circulating
some of the material supplied by
PIB, Details of the utilisation of PIB
material are not available.
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Indian Navy

1416. SHRI BABURAO PATEL:
Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that Rear
Admiral S. N. Kohli has revealed to
the Press that Indian Navy is soon
acquiring two submarines;

(b) whether it iz proper for one
of the Naval Chiefs to give away
naval secrets in an open Press in-
terview;

(¢) whether there is a special code
of discipline for our Defence Forces
governing this type of conduct; and

(d) it so, the features thereof?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) In an
informa] meeting with the Press, Rear
Admira] 5. N. Kohli stated that the
Indian Navy would soon acquire Sub-
marines, but he gid not mention any
number,

(b) No, Sir; but the fact that Indla
would be acquiring Submarines j;oom
is not a secret as this information has
been given to Parliament in reply to
a pumber of Questions. Ajs recently
as on the 13th November, 1967, the
House was informed that steps have
been taken to acquire Submarines.

(c) and (d). For divulging classi-
fied information unless authorised - to
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do so an officer of the defence forces
can be tried and punished by a Court
Martial under the relevant Service
Act,

Sale of Liquor by Embassy Officials
1417. SHRI NAMBIAR:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government are awa;e'
that some foreign embassy officials
are daily gelling liquor to outsiders;
and

(b) it so, the steps taken to gtop
this?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
;Ii.:x'l‘l INDIRA GANDHI): (a) No,

(b) Does not arise.

Relay of Urdu Programmes from
Dharwar ang Gulburga Radio

Stations
1418, SHRI MOHSIN: Will the
Minister of INFORMATION AND

BROADCASTING be pleased to state:

(a) whether it is a fact that there
are large percentage of Urdu-speak-

ing people in erstwhile Bombay-
Karnatak  and* Hyderabad-Karnatak
areas; -

(b) whether it is 5 fact that there
are not Urdu programmes relayed
through Dharwar ang Gulburga Radio
Stations at present; and

(c) the steps taken to relay Urdu
Programmes from Gulburga and
Dharwar Stations?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
3232 (ai) LS—3

K. K. gHAH): (a) No, Sir; not a large
percentage.
(b) No, Sir.

(c) Dharwar and Gulburga Stations
do initiate some Urdu programmes,
besides relaying all the Urdu pro-
grammes of the Vividh Bharati. Im
addition to these broadcasts and re-
lays, the TUrdu Majlis programmse
broadcast daily from Delhi on power-
ful transmitters is available to listen-
ers in the Mysore Sfate.
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Survey of Atomic Materials in
Gopalpur Area (Orissa)

1422, SHRI CHINTAMANI PANI-
GRAHI: Will the PRIME MINISTER
be pleased to state:

{(a) whether any survey for locat-
ing atomic materials in Gopalpur area
in Orissa has been conducted;

(b) if so, with what result; and

(¢) whether any action is being
taken to utilise the atomic materials
found in Orissa?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
and (b). As z result of the survey
conducted in 1962-63, beach sands of
this area have been found to contain
monazite, ilmenite. rutile and zircon.

(c) Systematic survey of the Orissa
coast is continuing and action to
utilize the atomic minerals found
there will be taken on evaluation of
the results of the survey.

Expansion of T.V. in Rural Areas

1423, SHRI SITARAM KESRI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government hag pre-
pared a plan for the expansion of the
“Television net-work to cover the rural
areas with a view to educate the
villagers about modern methods of
cultivation and for the purpose of
spreading education.

(b} if so, the details thereof; and

(c) how many community Televi-
sion sets are there in the country at
present and the population covered
by them?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). Yes, Sir.
The first phase of expansion provides
for the setting up of television sta-
tions in Bombay, Calcutta, Madras and
Kanpur besides expansion of the
Delhi T.V. centre. These stations will
cover the rural areas also around
them, besides providing service to
the cities.

(¢) 217 Community Television sets
are installed in teleclubs and another
80 are installed for rural viewing
groups in Delhi. Recent surveys indi-
cate that the number of tele-club
viewers ranges from 20,000 to 25,000
per programme. The programme for
agriculturistg is viewed by an audi-
ence of about 16,000. In addition, 548
sets are installed in Schools and these
sets benefit 36,000 students through
lessons in Physies and Chemistry and
96,000 students each through lessons
in General Science and English.

There are 5212 domestic receiver
licences in Delhi area. There are no
Community receiver sets in other
areas. The estimated audience on
these sets, assuming 10 viewers per
receiver, would be 52,120.

Television Net Work

1424, SHRI SITARAM KESRI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that Tele-
vision programme has a limited audi-
ence consisting mostly of well-to-do
people; and

(b) if so, whether Government pro-
pose to curtail the maintenance ex-
penditure of Television net-work dur-
ing the next year?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K, K, SHAH): (a) No, Sir. The tele-
vision programmes at Delhi are orga-
nised primarily for social education,
education in improved agricultural
methods, family planning etc. as also
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to supplement the teaching in schools,
particularly in the field of Science.
Entertainment oriented programmes
are included only to the extent neces-
sary for sustaining audiance for get-
ting them exposed to these processes
of education. According to Al]l India
Radio audience research also, the
majority of their viewers are stu-
dents, farmers and middle income
groups.

(b) Doeg not arise,
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Hindi Films

1426. SHRI CHANDRA SHEKHAR
SINGH: Wil] the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that his
Ministry had issued a “suggestion”
to the organisation of Film producers
in October last that the credit titles
of Hindi filmg should be in Devana-
gari and Devanagari only;

(b) if go, the purpose for issuing
such a suggestion; and
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(c) what was the film producers’
reaction thereto?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). Yes,
Sir. The suggestion of the Hindi Ad-
viser tp the Government of India to
give the credit titles to Hindi films in
Devanagari was brought to the notice
of the film industry, which way free to
take whatever decision it thought
proper,

{c) Some fllm writers did not wel-
some it.

Indian Films in Iran

1427. SHRI RAM CHARAN: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether it is a fact that the
Indian film? which were shot in forign
countries are very unpopular in
Iran, Afghanistan and Arab countries.

(b) whether it is also a fact that
films shot in foreign countries are
comparatively earning less foreign
exchange than films produced in
India; and

(c) if so, whether Government pro-
pose to ban the shooting of Indian
films in foreign countries and not re-
lease any foreign exchange for this
purpose?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir,

(b) Not as a rule.

(¢) No change in the present
policy in contemplated at the moment.

Delegation from Pakistan

1428. SHRI RAM CHARAN: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) how many delegations, official
and non-official visited India from
Pakistan during the period from De-
cember 1967 to January 1068; and
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(b) the mames of the members of

these delegations and the purpose of

their visit?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL .AFFAIRS (SHRI
MATI INDIRA GANDHI): (a) and
(b). A statement is placed on the
Table of the House (Placed in Lib-
rary, See No. LT-175/68].

Invitation Cards for Republic Day
Function

1429. SHRI RAM CHARAN:
SHRI LAKHAN LAL
KAPOOR:
SHRI HARDAYAL DEVGUN:
SHRI VIKRAM CHAND
MAHAJAN:

Will the Minister of DEFENCE be
pleased to state:

(a) what is the criteria for issuing
invitation cardg for Republic Day
‘Celebrations for gifferent categories of
persons;

(b) whether it is a fact that Mem-
bers of Parliament are given only
‘seats each while even the domestic
‘servants of Senior Officers get enough
<cards for distribution amongst them-
selves; and

(c) if so, whether Government pro-
Pose to review the entire procedure
in regard to issue of Invitation Cards?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
(b). Invitations to witness the Repub-
lic Day Parade this year were issued
to Union Cabinet Ministers, Ministers
of State, Deputy Ministers, Members
of Parliament, Supreme Court Judges,
Members of Planning Commission,
Diplomats, Memberg of Delhi Metro-
politann Counecil and Delhi Munielpal
Corporation, etc. As regardg civil
officers of the Government f India,
invitatlon cards were issued to those
“whose maximum of the pay scale was

less than Rs. 1250, and the actual pay
on the 26th January 1968, was not
less than Rs. 900 p.m. In the case of
the Armed Forces, all Officers down
to the rank of Major and equivalent
and 50 per cent of those of the rank
of Captain and below and equivalent
were invited, In the case of pfficers
of the Delhi Administration, jnvita-
tion cards were issued tp all those
whose maximum 6f the pay scale was
not less than Rs. 850 and actual pay
was not less than Rs 600 p.m. As re-
gardg officers employeq in the Public
Undertakings, invitation cards were
issued to those whose maximum of
the pay scale was not Jless than
Rs. 1400 and actua]l pay not less than
Rs. 1100 pm. Invitations, were ex-
tended also to office bearers of Staff
Councils, and recognised Staff Asso-
ciations.

Ag regards non-officials, the aim
wag to extend invitation tp as many
persons as possible from different
categories of the population, subject
to the limitation of available seats;
preference was normally given to per-
sons yisifing Delhi from abroad and
from outside Delhi. Invitations to
persons permanently residing in Delhi
were issued mainly on the basis of
lists given by the Delhi Adminitra-
tion. Requests made by Ministers,
M.Ps., officials etc, for issue of invi-
tation cards for their relations and
fluest weres examined on merits and
invitation cards were issued subject to
availability of seats. In the case of
MPs, normally 4 seats were given.
However, g larger number of invita-
tion cards were issued mainly in
cases where requests were made in
respect of close relations or entitled
persons e.g. M.L.As, etc. Normally
domestic servants of officers are not
issued invitatlon cards.

{¢) Arrangements made to Issue
invitation cards to invitees for the
Republic Day Parade are reviewed
every year, and changes are made
where comidered necessary.
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Demarcation of Indo-East Pak. Border

1430. SHRI RAM CHARAN:
SHRI LAKHAN LAL
KAPOOR:
SHRI VISHWA NATH
PANDEY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that a for-
mal agreement between India end
Pakistan on the seasonal demarca-
tion along Murshidabad-Rajshahi
border, covering 75 miles, was signed
on the 14th January, 1968 at Calcutta;
and

(b) if so, the details of the agree-
ment?

THE PRIME MINISTER, IAINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL ATFAIRS
(SHRIMATI INDIRA GANDHI): (a)
and '(b). The boundary between
India and East Pakistan in the
Murshidabad-Rajshahi section is
riverine for a length of about 78 miles,
Every year after the monsocn, some
charlands appear which on a few oc-
casions in the past, resulted in border
incidents because of doubts regard-
ing their ownership. In order to pre-
vent these incidents, the practice of
seasonal demarcation was evolved
which has become an annual exercise.

Accordingly, in terms of a decision
taken at the Conference of the Direc-
tors of Land Records and Surveys of
West Bengal and East Pakistan held
in Dacca on 25th and 26th September
19687 the fleld work for seasomal de-
marcation of the Murshidabad-Raj-
shahi gector was undertaken on the
16th November, 1967. On completion
of the field work, topographical sheets
were signed by the authorities of the
two sides on 15/17th January 1968.

FaT saw, ol de i e §
afcgtemmd
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Bihar Plan

1433. SHRI DEIVEEKAN: Will the
PRIME MINISTER be pleased to state:

(a) whether Governrment had in-
formed the Bihar Government to
prune the State’s plan for 1968-69
from Rs. 75 crores to Rs. 52 crores;

(b) if so, whether it is a fact that
the Centre has stated that it will be
able to give only Rs. 48 crores or its
share of the States Plan;
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(¢) if so, whether it is also a fact
that the Bihar Government have de-
manded to keep the plan size un-
changed; and

(d) if so, whether they have ap-
proached Government to increase the
quantum of Central assistance on the
basis of population?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Discussions between the Planning
Commission and the State Chief Minis-
ter on the flnalisation of the State's
Annual Plan for 1968-69, have yet to
take place.

(b) to (d). Do not arise at this
stage.
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Commentary on the Arrival on Presi-
dent Tito

1435. SHRI G. VISWANATHAN:
SHRI YASHPAL SINGH:
SHRI SEZHIYAN:

_ Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that the
All India Radio gave running com-
mentaries on President Tito's and
Prime Minister Kosygin's arrivals at
Palam airport only in Hindi; and

(b) if so, the reasons for not giving
running commentaries in English as
usual?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) The arrival ~f
President Tito and Prime  Minister
Kosygin at Palam Airport was cover-
ed by running commentaries broac-
casts in Hindi as local broad-
casts from All India Radio, Delhi
Special newsreels in English covering
their arrivals were broadcast later, in
the evening, when additional trans-
mitters were available for wider
coverage over the whole country.

(b) There is no set pattern or prac-
tice that running eommentaries on the
arrival of foreign dignitories are
broadeast in English. The pattern of
coverage of the arrival of foreign
dignitories at Palam Airport depends
upon a number of factors e.g. the
time of errival, the availability of
channels ang transmitters on which
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the coverage can be given. As other
channels in English were not available
at the time Prime Minister Kosygin
arrived running commentary was
broadeast in Hindi as a local broad-
cast.

Manufacture of Radio Parts at B.E.L.

1436. SHRI BEDABRATA BARUA:
SHRI Y. A, PRASAD:
SHRI R. R. SINGH DEOQ:
SHRI D. N. DEB:

‘Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that BEL is
manufacturing radio components at a
cheaper rate go as to facilitate and
augment the production of radio sets
in the country; and

(b) if so, what are the targets for
the period of 1968-69?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) Bharat
Electronics Limited are manufactur-
ing walves and transistors and diodes
which are used in the manufacture of
radio receivers. With effect from 1st
January 1968, they have reduced the
price of transistors and diodes by
about 18 per cent. The manufacturers
of radio receivers have given an
assurance that this reduetion will be
passed on to the customer. This will
therefore, help in reducing the price
of radio sets.

(b) The targets of production of
Bharat Electronics Ltd. for these
components for the year 1968-69 are:

(i) Valves—5 million Nos.

(ii) Transistors and diodes—12 mil-
lion Nos.

Masanl Committee

1437. SHRI S. M. BANERJEE:
Wil]l the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the Masani Committee
on A.I.R. artists has submitted its

report:
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(b) whether some of the represen-
tatives of the employees were called
for discussion and evidence;

(c) whether some of the represen-
tatives objected to the procedure
being followed; and

(d) if so, the steps taken thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Yes, Sir.

(b), (e¢) and (d). No, Sir, Official
recognition has not yet been given to
either of the two Trade Uniong form-
ed by certain Staff Artists of A.I.R.
and the question of inviting their re-
presentatives did not arise. Some
Staff Artists were invited to meet the
Study Team in their individua] capa-
city and all of them came to the meet-
ing but three of them, who belong to
one of the Trade Unions, withdrew on
the ground that the Study Team
rhould not hold discussions with in-
clividual Staff Artists but with Trade
IInion representatives. Their sugges-
tion was not accepted as neither Union
has yet been recognised.

Construction of Road in Nepal by
Chinese

1438. SHRI BENI SHANKER
SHARMA:
SHRI LILADHAR KOTOKI:
SHRI SHRI GOPAL SABOO:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

{a) whether it is a fact that after
the completion of the Lhasa-Kath-
mandu Road (Kodari Raj Marg) anec-
ther road is being constructed by the
Chinese in the Nepal territory from
Kodari to Janakpur, which is only 14
miles away' from the Indian Border;

(b) whether it is also a fact that
the distance of this road from the
Chinese border to the Indian Border
will be only 64 miles or so; and

(e) if reaction
thereto?

50, Government’s

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) ; (a)
The road in Nepal built with assist-
ance from China, connects Kathmandu
to Kodari a Nepalese berder village
on the frontier with Tibet Currently
the Chinese aid programme is con-
cerned with building a road to con-
nect Kathmandu with Pokhara which
lies due west of Kathmandu.

(b) and (¢). Govermment of India
have no information that the Chinese
aid programme expects to build any
road to or near Janakpur which is a
southern town. An East-West road
passing through Janakpur is being
constructed under the Indian Coope-
ration Programme,

New Radio Station in Bihar

1439. SHRI BENI SHANKER
SHARMA: Will the Minister of TN-
FORMATION AND BROADCASTING
be pleased to state:

(a) the number and names of
Radio Stations, State-wise, and the
annual cost incurred in respect of
each of them annually;

(b) the number and names of Radio
Stations newly started in Bihar dur-
ing the period of the last twe drou-
ghts, giving the capital outlay and
the annual recurring expenses o0
them; and

(c) the number of artistes and other
gtaff employed in the Radico Statiens
in Bihar and the total amount of
salary and or remuneration paid to
them?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SH!?I
K. K. SHAH): (a) A statement is
placed on the Table of the House.
[Placed in Library. See No. LT-175/
68].

(b) Ome broadcasting centre at
Bhagalpur involving capital out-iay
of about Rs. 15 lakhs was commis-
sioned in Bihar in March, 1867. The
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recurring expenditure expected to be
incurred on this centre during 1967-
8 is about Rs. 2.17 lakhs.

(c) 331 staff artists and members of
regular staff are employed at the three

broadcasting centres in Bihar, viz.
Patna, Ranchi and Bhagalpur; the
total expenditure on their salaries

and allowances in 1967-68 is expected
to be about Rs. 13.7 lakhs.

Protective Custody of Aziz Qulag Zade
1440,

SHRI K. M. KOUSHIK:
SHRI E. K. NAYANAR:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) what is meant sy protective
custody that was offered by Govern-
ment to Aziz Qulag Zade, the Russian
youth;

(b) the necessity for such a protec-
tion being given to him; ang

(¢) whether there was any reeci-
pient of such custody in the past and
if so, their names?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-

TER OF EXTERNAL AF-
FAIRS (SHRIMATI INDIRA
GANDHI): (a) and (b), The term

‘protective custody’ is not a technical
term. As regards Azib Ulugazade, a
Russian youth, an order was passed
under Section 3 of the Foreigners Act,
1948, directing him to stay at a de-
signated place, placing restrictions on
his movements and his contacts with
other persons and requiring him not
to leave India except with permission
of the designated officials of ihe
Govermment of India. These restrie-
tions were placed on him in the in-
terest of his own safety and protec-
tion: He was not arrested nor was
he placed under detention under the
Preventive Detention Act.

(¢) There does not appear to have
leen a similar case in the past.
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Non-proliferation of Nuclear Weapons

1441. SHRI SAMAR GUHA: Wil
the Minister of EXTELVAL AFFAIRS
be :leased to state:

(a) whether Government have
taken note of the provision included
in the U.S.A.-U.S.S.R. undersiand-
ing about the non-proliferation of
nuclear weapons in which scops for
supplying fissionable materials to non-
nuclear powers for atomic engineering
has been accepted; and

(b) if so, whether Government pro-
pose to use fissionable materials,
either imported or indigenously made,
for the purpose of atomic engineering
in India and for other purposes?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-

TER OF EXTERNAL AF-
FAIRS (SLAIMATI INDIRA
GANDHI): (a) The revised draft

Treaty on the mnon-proliferation of
nuclear weapons tabled by the USA
and the USSR at the Eighteen Nation
Disarmament Committee, on January
18, 1968, provides that potential bene-
fits from any peaceful applications of
nuclear explosions will be madz avail-
able to non-nuclear weapon States
Party to the Treaty, through appro-
priate international procedures, or on
a bilateral basis pursuant to special
agreements.

(b) The Govermrment has currently
no plans for the peaceful uses of nu-
clear explogive devices, but fission-
able material is used for research and
generation of power.

Meeting of Indian and Ceylon Prime
Ministers

1442. SHRI S. K. SAMBANDHAN :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether there is any proposal
to arrange a meeting of the Prime
Ministers of Ceylon and this country
to review the present situation of
labour in Ceylon plantations and te
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modify the Indo-Ceylon pact on state-
less persons; and

(b) if so, the action taken so far in
this regard?

THE PRIME MINISTER, MINIS.
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AF-
FAIRS (SHRIMATI INDIRA
GANDHI): (a) No.

(b) Does not arise.

Defence Colony at Chandigarh

1443, SHRI SHRI CHAND GOEL:
Will the Minister of DEFENCE be
pleased to state:

(a) whether any Defence colony
has been set up at Chandigarh and if
50, the number of families of the ex-
armymen likely' to be accommodated
there;

(b) whether gimilar Defence Colo-
nies have been set up in other places
of the country; and

(c) what other facilities have been
extended by the Central Government
to the ex-armymen?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA): (a) Yes, Sir;
about 2,400 families.

(b) Yes, Sir. Similar colonies have
been set up in Dehra Dun and Goa
also. Two more colonies will be set
up shortly in Pitampura and Narela
in Delhi, as soon asg the Sainik Co-
operative House Building Society,
Delhi, secures the land allotted by
Government.

(c) Developed land obtained
through State Governments js allott-
ed to Defence personnel either indi-
vidually or as members of Coopera-
tive Societies formed for the purpose,
on a no-profit-no-loss basis, The
houses will, thereafter, be constructed
by the allottees. No other facilities arc
at present proposed to be offered in
this respest.
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Fress Representative of Soviet News
Agency ‘Novosti’

1444. SHRI YAJNA DATT
SHARMA.: .
SHRI K. N. PANDEY:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a act that one
Mr. Simonov is officially accredited to
the Govermment of India as a press
correspondent for the Soviet news
agency ‘Novosti’;

(b) whether Mr. Simonov has been
allowed to acquire a diplomatic num-
ber plate for the vehicle used by him;

(c) if so, whether Government have
accepted ‘Novosti’ as an official arm
of the Soviet Government;

(d) if not, the reasons why he has
been given a diplomatic plate; and

(e) whether similar diplomatic mo-

tor licence plates have also been given
to other foreign journalists?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Yes, Sir.

(b) No, Sir.
(c) and (d) Do not arise.
(e) No, Sir,

Indian Air Force Planes

1445, SHRI YAJNA DATT
SHARMA: Wil the Minister of
DEFENCE be pleased to state :

(a) whether it is a fact that more
than 90 per cent of our I.A.F. Planes
are of foreign origin; and

(b) if so, the steps taken by the
Hindustan Aeronautics Limited to
achieve self-sufficiency in our require-
ments of aircraft for the Indian Air
Force?

"THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes,
Sir.
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(b) Replacement of aircraft of
foreign origin in the I.A.F. by indi-
genous ones is a long term process.
Within the available resources, the
development and production of air-
craft in the country is progressing.

Plan Allocation for U.P,

1446. SHRI CHENGALRAYA NAI-
DU: Will the PRIME MINISTER be
pleased to state:

(a) whether it is a fact that Uttar
Pradesh Government have lodged a
strong protest against the Centre's dis-
crimination of Central allocation for
the current financial year of the
Fourth Plan;

(b) if so, the reaction of the Cen-
tral Government thereto;

(¢) whether it js also a fact that
they have stated that due to the cut
they will have to drop some important
schemes; and

(d) if so, whether Government is
considering to allot some more funds
w U.P.7

THE PRIME MINISTER, MINIS-
‘TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHD) (a)
No, Sir.

(b) to (d). Do not arise.

Supply of cheap Radio sets to Madhya
Pradesh

1447, SHRI MANIBHAI J. PATEL:
‘Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there is any scheme
under consideration to  popularise
A.1.R. programmes in the villages
-and towns of Madhya Pradesh by way
of supplying cheap radio sets during
1968; and

(b) if so, the details thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). Under
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the High Yielding Varieties Pro-
gramme for all India, there is a pro-
posal to supply 700 cheap receivers to
Village Leve] Workers in the dis-
tricts namely Raipur and Durg cover-
ed by All India Radio’s intensive
Farm and Home broadcasting it
located at Raipur Auxiliary Centre.
The Village Leve] Workers would use
these sets for small group listening of
agricultural programmes.

India’s Politica] Office in Sikkim

1448, SHRI MANIBHAI J. PATEL:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government's atten-
tion has been invited to the report
published in the ‘Indian Express’
dated 29.168 wunder the heading
“Closer contact With Sikkim": and

(b) if so, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) : (a)
The Government of India has seen a
report datelined Gangtok 28 January
1968 from Shri Ranjan Gupta publish-
ed in the Indian Epress cduted 29
January 1968.

(b) The report expresses an  opi-
nion, in very general terms, that there
is no close contact between India's
Political Office in Sikkim and the
people of Sikkim. This opinion ig net
borne out by the facts.

Transmission System in Rajasthan

1449. SHRI MANIBHAI J. PATEL:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that trans-
mission system in Rajasthan is very
poor; and

(b) it so, the reasons therefor and
by what time the system is expected
to come up to the work?
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THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) and (b). In the
development of broadcasting, priority
is generally given to the densely po-
pulated areas to achieve the maximum
possible listening. Rajasthan being
a sparsely populated region, its cove-
rage is smoewhat lower as compared
to the more densely populated re-
gions. With the completion of the
schemes already in hand, a little over
50 per cent of the area of Rajasthan
will be covered against the all-India
average of 52 per cent achieved by
the end of Third Plan.

Chinese Propaganda at Nathuo-la

1450. SHRI INDRAJIT GUPTA:
Wil] the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Chinese propaganda
broadcasts by loud speakers at
Nathu-La are Hindi language;

(b) whether the counter-broadcasts
from our side are made in the Chi-
nese language; and

(c) if so, how the material for our
broadcasts is selected and composed
and by whom?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b), Yes, Sir,

(¢) The materia] for counter-broad-
casts is prepared centrally.

Posts of Indian Ambassadors lying

vacant
1451. SHRI INDRAJIT GUPTA:
Will the Minister of EXTERNAL

AFFAIRS be pleased to state:

(a) the number and names of coun-
tries where the posts of Indian Am-
bassadors are at present lying vacant;

(b) the duration of the vacancy in
each case and reasong for the same;
and

(c) by when they are proposed to
he filled up and by whom?

1889 (SAKA) Written Answers 2366

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL ALFFAIRS
(SHRIMATI INDIRA GANDHI) : (a)
to (c). There are 7 posts of Heads
of India missions abroad which are
vacant just now. Three of them
will be filled shortly. Appointments
to the remaining four are under con-
sideration. All these wacancies have
arisen as a result of normal transfers
and retirements Further details are
given in the statement laid on the
Table of the House. [Placed in Libra-
ry. See No. LT-176/68].

Military Lands and Cantonment
Service

1452. SHRI NIHAL SINGH: Wil
the MINISTER OF DEFENCE be
pleased to state:

(a) the number of persons whose
police verification and medical exa-
mination on appointment in the Mi-
litary Lands and Cantonments Ser-
vice has not been done for the last
6/7 years, thereby denying them the
due benefit of being declared quasi-
permanent/permanent and to give
them benefit of promotions;

(b) if so, the reasons therefor: and
(¢) the action taken by Govern-
ment in the matter?

THE MINISTER OF DEFENCE
SHRI SWARAN SINGH: (a) to (¢)-
Information is being collected and a
statement will be laid on the Table
of the House in due course.
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Mistaken Firing between Security
Force Units

i455. SHRI SAMAR GUHA: Will
the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that the
Punjab Regiment and the Assam Ri-
fles on duty in Mizoland mistakenly
fired upon one another causing a
number of casualties on botk sides;

(b) whether similar same side fir-
ings between military or policemen
engaged in dealing with the situation
l.ndMiz.ol.aa occurred in the past zlso;
an

(c) if so, the details thereof and the
steps taken by Government o enquire
into such mishaps and 1o adopt ncu-
sures to prevent repetition of such
incidents?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L, N. MISHRA): (a) and (b):
No, Sir.

(c) Does not arise.

Tarapur Atomic Fower Statiom

1456, SHRI GEORGE FERNANDES:
SHRI CHANDRA SHEKHER
SINGH:
SHRI MOHAN SWARUP:

Will the PRIME MINISTER be ple-
ased to state:

(a) when the Tarapur Atomic
Power Station is to be commission-
ed; .

(b) what will be the power geae-
raled by it on its commisisoning;

(c¢) at what price this power is
propesed to be sold;

(d) the amount of money so far
spenl on the project; and

(e) the total cost of the Projeet?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)l
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“The Station is due for commissioning
in the last quarter of 1968...

ib) 390 MWe (Net):

(¢} The price at which the power
should be wld to the Maharashtra
znd Gujarzt State Electricity Boards
is still under consideration.

(d) The amount spent to end of
January 1998, excluding the cost of
fuel, is Rs. 56.85 crores.

(e) The Station is estimated to cost
Rs. 65.03, crores excluding cost of
fuel,

«Civilian Employees of Cochin Naval
) Base

VISWANATHA
DE-

1457, SHRI
MENON: Will the Minister of
FENCE be pleased to state:

(a) whether Government are aware
that Civilian employees of Cochin
Naval Base whose serviCes were ter-
minated in 1965 and 1986 have not
vet received any retirement benefits
like gratuity, pension or Provident
fund; and

(b) the action contemplated by
Governmeni to give relief to those
employees?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R KRISHNA): (a) and (b). BSer-
vices of 9 civilian employees (4 per-
manent and 5 temporary) of the Na-
val Base, Cochin, were terminated
during 1965 and 1966, The perma-
nent and temporary employees were
not entitled to any pension or gra-
tuity under the rules. However, the
permanent employees could be grant-
ed compassionate allowance at the
discretion of Government and  this
matter is under consideration. Infor-
mation about the refund of the G.P.
Fund contributions to the permanent
employees is no readily available and
is being ascertained. One of the tem-
porary employees hs already been
given the G, P, Fund amount due to
him; another has been given the dues
to him on account of Naval Dock-
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yvard Workmen’s Provident Fund.
The cases of three other temporary
empinyees are ynder examination.

Indian Repatriates from Burma and
- Ceylon

1458. SHRI VISWANATIIA ME-
NON: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether Government have re-
ceived any representation from the
repatristes from Burma and Ceylon
for taking suitable action to enrable
thein to withdraw their depasits from
the banks of hese countries which
have been blocked by those Govern-
ments; and

(b) if so, the action taken thereon?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAILS (SHRI-
MATI INDIRA GANDHI) fa) The
Government has received such repre-
sentations from repatriates from
Burma, As for Ceylon, those whae
have go far arrived in India under
the Indo-Ceylon Agreement (1964)
were 10 be allowed to repatriate their
assets as provided for in the Agree-
ment. Our High Commission has
been asked to let us know the up-to-
date pesition.

(b) The assets left in banks in
Burma by Indian repatriates have
also been covered in the discussions,
betweer the two Governments re-
garding compensation for assets left
by Indians,

Defence Pavilion at Ernakulam

1459. SHRI VISWANATHA ME-
NON: Will the Minister ot DEFENCE
be pleased to state:

(a) whether Government have re-
ceived any request from the Exhibi-
ticn Committee of the Cochin Cor-
poraticn to have a Defence Pavilion
this yesr in the Exhibition Grounds
at Ernakulam;
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(b) if
and

i¢ so, the action taken thereon;

(c) whether a Defence Pavilion
was providud during the last yea.r.s
-exhibition?

THE MINISTER OF STATE 1IN
THE MINISTRY OF DEFENCE
(SHRI L. N, MISHRA): (a) to (c):
A Defence }avilion was organised in
the All-Inulis Agricultural and Indus-
trial Exhibition held at Ernakulam in
1966-67. A request for setting up a
Defence Piwilion in the All-India
Agricultural & Industrial Exhibition
at Ernakulam in 1967-68 was also
received. However, in view of the
fact that two Defence Exhibition
Trains have been organised to visit
varios pluces  all over the
country, including Ernakulam and
other places in Kerala, and in view
of the avallable resources being al-
ready comuaitted, it was not found
possible to comply with the request.

Rare Earth, Eloor, Kerala

1460, SHRI VISWANATHA
MENON: W.ll the PRIME MINISTER
be pieased {p state:

(aj} whether there is any scheme

for the expansion of Rare Earths,
Eloor, Kerala;
(b) if so, how much amount Iis

propcsed to be earmarked for expan-
sion; and

(c) when the work will start and
the time linajt scheduled to finish the
expansion work?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
to (c). Further expansion of the
Eloor Plant is under censideration.
The Scheme if implemented, is esti-
mated to cost approximately Rs. 60
lacs. However, no decision has yet
been taken.
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Memorandum from Travancore Devas-
wam Board Kerala

1461. SHRI VISWANATHA
MENON: Will the Minister of INFOR-
MATION AND BROADCASTI.NG be
pleased to state:

(a) whether Government have re-
ceived any memorandum from the
President of the Travancore Devas-
wam Board, Kerala, to shoot News
Reels of Sabarimala Pilgrimage;

(b) if so, whether the request was
complied with; and

(c) if not, the reasons therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K, SHAH): (a) Yes, Sir.

(L) Yes, Sir, The Sabarimala Pil-
grimage was featured in the Indian
News Review No. 1008 released on
the 2nd February 1968, under the
title “Pilgrimage to Sabarimala”

(c) Dnes not arise.

Delegations to U.N.O.

1462. SHRI K, LAKKAPPA; Will
the Minister of EXTERNAL AFFA-
IRS be pleased to state:

(a) whether Government thave
taken consensus of all Political Par-
ties to guide the deliberations at the
tims of sending delegatiions to UN.O.
every year; and

(b if not, the reaction of Govern-
ment in this regard?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) and (b). No, Sir. The con-
sensus of, or consultation with, all
political parties is not necessary for
this purpose. Our delegations to the
U.N. represent the Government.
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Problems of South Korea

1463. SHRI K. LAKKAPPA: Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Government of
India have been aprised by South
Korea of her problems ithrough South
Koicar Consulate General; and

(b) if so, the reaction of Govern-
ment so far as South Korea's exter-
nal end internal problems are cen-
cerned?

THE PRIMFE MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
There is no Korean Embassy in New
Delhi as we have only consular rela-
tions with South Korea as also North
Korea. The Consuls General of South
and North Korea apprise Government
of the views of their respective Gov-
ernments on various matters from time
to time notably the question of the
reunification of Korea.

(by Government have sought to
promote trade and commercial rela-
tions with both North and South
Korea, On the question of the reuni-
fication of Korea, Government's view
is that every effort should be made
to resolve the divergent views
through peacefu] means so as to ach-
ieve an independent and unified
Korea,
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Compensation for Lands Acqilired in
Darjecling

1465, SHRI C. K. BHATTACHAR-
YYA: Will the MINISTER OF DE-
FENCE be pleased to refer to the
reply given to Unstarred Question
No. 1085 on the 20th November, 1967
and gtlate:

(a) whether the outstanding assess-
ment, accord of the requisite finan-
cial sanction ang the disburssement of
the outstanding amount of compensa-
tivn and rent for the land reguisi-
tioned for military purposes in ihe
Siliguri Sub-Division of Darjeeling
has been completed;

(b) if so, whether a statement con-
taining the details of the disourse-
ment will be laid on the Table; and

(e) if not, when it is likely to be
completed?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA) : (a) to (¢)-
The assessment and accord of finan-
cial sanction has been completed for
28 projects out of 35. The assessment
for 6 projects is under scrutiny for
financial sanction. and sanction there-
to will be given shortly after com-
pleting the scrutiny. The assessment
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fo-r the one remaining project cover-
ing 640 acres has not yet been made
by the Collector,

The disbursements so far made by
the local revenue authorities amount
to Rs. 16:60. lakhs approximately. Of
this, Rs, 13:99 lakhs approximately,
has been disbursed ‘on account’ pen-
ding assessment and finanecial sanc-
tion in respect of the seven cutstand-
ing projects.

It is the responsibility of the local
Collector to determine the persons
who are entitled to receive the pay-
ment and to disburse the same. The
State Government has accordingly
been requested to expedite the Col-
lectur to make the disbursement
where final sanction has been accord-
éd and top expedite the assessment
wihere not done.

Indian made Films

1466, SHRI C. K, BHATTACHAR-
YYA: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a} whether Government of Mala-
yasia has recenly banned the screen-
iog of some Indian-made films there;
and

(b; if so, the reasons tierefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir.

(b) Does not arise,

New Defence Commitiee of the
Cabinet

1467, SHRI SHIVA CHANDRA JHA:
SHRI RAM AVTAR SHARMA:

Will the PRIME MINISTER be
pleazed to state:

(a) whether it is a fact that a new
Defence Committee of the Cabinet has
been formed;

(b) if so, who are its members and
what gpecific functions it will per-
form?
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) : (a)
and (b). It is not in the public inte-
rest to disclose this information.

Left Communist Infilration in the
Army

1468. SHRI S. K. TAPURIAH: Will
the Minister of DEFENCE be pleas-
cd to state:

(a) whether Government are aware
of the Left Communist infiltration in
the Army; and

(b) whether Government have
taken necessary precautionery mea-
sures to prevent any large scale in-
filtration and attempts to subvert the
Army?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) ard
(b). Government keep a close watch
on vossible sources of subversion and
atterapts at subversion of the Army
and appropriately deal with them.

New Broadcasting Stations

1469. SHRI GADILINGANA
GOWD: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether there are any propo-
sals for setting up new Broadcasting
Staliens in the country during the
vears 1968-69; and

(b) if so, the names of cities where
these new stations will be opened?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K SHAH): (a) and (b). During
the year 1968-69 the following broad-
casting stations or transmitters are
likely to come up:—

1, Dibrugarh—New Brzadcasting
Station.

2. Calcutta—A super power medi-
um-wave transmitter and a high
power medium-wave transmitter.
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-3, Jullundur—High power medium-
Wave transmitter.

4, Panaji(Goa)-Medium-power me-
dium-wave transmitter.

Commercial Broadcast

1470, SHRI GADILINGANA
GOWD: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) the rate fixed for Commercial
Broadcast in the All India Radio; and

(b) the amount of revenue earned
till 31-12-19677- )

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) The rates fixed for
commercial advertisements by All
India Radio are - as under:—

Sundays Week Days
Duration A B C A B Cc
Rs. Rs. Rs. Rs. Rs. Rs.
15 Seconds , . 8o 50 20 50 20 15
30 Seconds 140 90 30 90 40 30
I Minute 230 60 150 70 40

Fixed Spots .
Special Positions . .
Sarurdays (2-30 to 3-30 P.M.)

150

259% extra
259, extra
107, extra

‘Solus’ psitions will be available for the cost of 2 minutes plus 25%.
A. (Peak Hours) : 8-30 t0 9-30 A.M., 11-00 A.M. 10 12-30 p.M., 2-30 P.M. 10 3-30 P.M.
6-45 to B-30 p.M., 9-15 10 10-35 p.M.

. B. (Semi
H

peak 8-45 t0 9-15 p.M.
onrs)

C. ((1?‘0 l)"c:k 7-40 10815 A.M.; 10-15 10 10-5§5 A.M., 2-00 10 2-30 p.M. 3=3010 3-45 p.M
ure

(b) The net revenue earned during
the two months of November and
December 1967, tota'led Rs. 6,43,840.

Radjo Station in Baroda

1472. SHRI MANIBHAI J. PATEL:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
State:

(a) when was the All India Radio
Stauon started at Baroda;

(b) the size of the station when it
at as started; and

(e) the amount of monthly rent
paid for the building for the station?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b)- The ori-
ginal Radio Station at Baroda was
started bv the Maharaja of Baroda
in January, 1947 and was taken over
by All India Radio in December 1948.
At that time the annual rental was
Rs. €511, It had a 5Kw mw transmit-
ter and a studio centre of four stu-
dies when it was taken over by All

India Radio.

(¢) The rental of the existing pree
mises is Rs, 3,545/- (inclusive of
taxes) per month,
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Progcramme for Developmenl of
Backward Areas

1474 SHRI G. S. DHILLON: Will
the PRIME MINISTER be pleased to
state:

(a) whether in a public speech at
Bhubsneswar on the 16th January,
1988 she declared that special pro-
gramme for the develoment of back-
ward areas is under contemplation
in the interest of advanced areas and
the country as a whole;

(b) if so, the details thereof; and

(c) whether the border areas hit
by 1965 Indo-Pak. war will alsp be
included in this programme?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) The Prime
Minister stressed the necessity of pay-
ing special attention to the develop-
ment of backward areas. She dig not
declare that a special programme was
under contemplation.

(b) and (¢). Do not arise

Mexico-U.S.A. Atomic Energy Project

1475. SHRI G. 5. DHILLON: Will
the PRIME MINISTER be pleased to
state:

(a) whether Government have
made any effort to find out the tech-
nical details of the Mexico-USA,
Atomic Energy Project called “Gas
Bugg Experiments™;

(b) whether any useful informa-
tion has been obtained for sur scien-
tists concerning the world’s first suc-
cessful peaceful atomic expansion
for production of natural gas; and

(c) it go, the results thereof?
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TER OF ATOMIC ENERGY, MINTS.
TER OF PLANNING AND MINIS-
THR OF AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Yes, Sir.

(I?) and (c). The final resulls of
Project Gasbuggy are not expected
to be known for about a year.

Salute to National Flag
1477, SHRI B. K.
DHURY:
SHRI MOHAN SWARUP:
SHRI SHRI CHAND GONL:
SHRI C. K. BHATTA-
CHARYYA:
SHR] ONKAR LAL BERWA:

Will the Minister of DEFENCE be
pleased to state:

(a) whether the N.C.C. Cadets in
Mysore did not salute the National
Flag at the Republic Day Parade on
the 26th January, 1968; and

(b) if so, the action taken in the
matter?

DASCHOW-

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI) M.
R. KRISHNA): (a) N.C.C. Cadets of
the Government College Mercara did
not salute the National Flag at the
Republic Day Parade on the 20th
January, 1968

(b) A Court of Enguiry has been
ordered and its proceedings are await-

Secessionists move in East Pakisian
PAKISTAN

1478. SHRI JUGAL MONDAL: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Pakistan has blamed
India for seecssionists’ move in Easl
Pakistan; and
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(b) if g0, the reaction of Govern-
ment theretn?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) On January
6, 1968, the Government of Pakistan
alleged that an Indian diplomat and
s0ome Indian Army officers in Agartala
assisteq several Pakistanis in their
design against the Government of
Pakistan.

(b) The Government of India have
categorically denied the allegations
and regret the attempt of the Govern-
ment of Pakistan to falsely involve
Indian officials in what was essentially
an internal development in East
Pakistan,

Tibetan Refugees

1479. SHR] JUGAL MONDAL: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Tibetan fugitives are
#till coming to Inida; and

(b) if so, what arrangements have
been made to screen them?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER CF
PLANNING AND MINISTER OF
BXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes Sir, the
last batch of 126 Tibetan Refugees
entered India on 18/19-11-67.

(b) Tibetan refugees are throughly
interrogated by a team of interroga-
tors to detect and prevent infiltration
of subversive elements. In eases
where their bonafides are suspected
they are detained under the Preven-
tive Detention Act.

This information was given in ans-
wer to Lok Sabha Starred Question
No. 1348 on the 24th July, 1967 and
in answer to Lok Sabha Starred Ques-
tion No. 722 of 18th December, 1967.

"(SHRI SWARAN SINGH): (a)

Road Link with Leh

1480. SHRI HIMATSINGKA: Will
the Minister of DEFENCE be pileased
to state:

(a) whether the construction of a
road connecting the Nurba valley with
Leh has been undertaken;

(b) if so, the progress in this re-
gard; and

(c) what is the- Central contribution
to the construction of this road link
between Leh and the rest of the
country?

THE MINISTER OF DEFENCE
The
construction of a road connecting
Nubra Valley with Leh is not includ-
ed in the programme of Border Roads
Development Board,

(b) and (e¢). Do not arise.

Seating Arrangements on Republic Day
Parade (1968)
1481. SHRI JAGANNATH RAO

JOSHI: Will the Minister of DEF-
ENCE be pleased to state:

(a) whether it is a fact that at the
Republic Day Parade (1968) the seat-
ing arrangement for Sheikh Abdullah
was in the 5th row and that for the
Mayor of Delhi in the 7th row; and

(b) it so, the reasons therefor?

THE MINISTER OF DEFENCE
(SHR] SWARAN SINGH): (a) Ar-
rangements for seating both Sheikh
Mohd. Abdullah ang the Mayor of
Delhi were made in the V-1 Enclosure
meant for Ministers, Members of Par-
liament and other dignitaries,

(b) Arrangements for seating of
dignitaries who are invited to witness
the Republic Day Parade are .madn
according to their respective positions
in the Table of Precedence. A digni-
tary who has relinquished charge of an
Office is usually seated after the dig-
nitaries holding that Office. Chief
Ministers of States figure in Article
15; whereas the Mayor of Delhi has
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been assigned a position after Article
28 and before Article 29 of the Table
of Precedence,
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Defence Preparedness

1483. SHRI O. P. TYAGI: Will the
Minister of DEFENCE be pleased to
state:

(a) whether it is a fact that in view
of the Defence preparations by Pakis-
tan our military experts had submit-
ted a scheme regarding our defence
preparations to the Government;

(b) whether it is also a fact that
the said scheme did not come up be=
cause of Finance Ministry not sane-
tioning the amount likely to be in-
curred thereon; and

(¢) if so, the steps proposed to be
taken by Government for the defence
of India against Pakistani attack?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) The
Defence Plan, 1966—T71, which was
framed in consultation with Services
Headquarters and approved by Gov=
ernment, incorporates various mea-
sures considered necesary for the def-
ence of the country. No other scheme
or plan has been submitted by Ser-
vices Headquarters.

(b) and (c). Do not arise,

Theft of Tyres and Tubes from Palam
Alrport

1484. SHR] GADILINGANA
GOWD: Will the Minister of DEF-
ENCE be pleased to refer to the reply
given to Unstarred Question No, 5081
on the 10th July, 1967 and state:

(a) whether the investigations re-
garding the theft of tyres and tubes
from Palam Air port have been flna-
lised;

(b) whether the culprits have been
traced; and

(c) if so, the action taken agaims.
them?

THE MINISTER OF STATE IN THe
MINISTRY OF DEFENCE (SHRI 1.
N. MISHRA): (a) to (¢). The case
has been sent as untraced by the
Civil Pclice to the Cowrt. A Court ox
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Inquiry held by the Air Force to
investigate into the case has, however,
given its findings. Four Air Force
personnel and two civilians have
been blamed by the Court of Inquiry
for lack of supervision and negligence.
Administrative action has been taken
against the Air Force personnel. Dis-
ciplinary proceedings against one of
the civilians is in progress. The other
civilian has been relieved from the
Air Force,

Nagas going to China

1485. SHRI D. C. SHARMA: Wil
the Minister of BXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact thai two
batches of underground Naga hostiles
numbering about 500 were recently
reported to be moving to Tirap Fron-
tier District of NEFA on their way to
China; and

(b) it so, the steps taken in the
matter?

THE PRRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Inforamtion
regarding the Underground Nagas and
their movements is classified.

(b) The Government of India have
taken and are taking all necessary
measures to prevent unlawful activi-
ties by the Underground Nagas.

Soviet Prime Minister's Meeting with
Indian Communist Leaders

1486, SHRI YASHPAL SINGH:
SHRI YAJNA DATT
SHARMA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the
Soviet Prime Minister met the Indian
Communist leaders during his recent
visit;

(b) if so, the nature of the discus-
sions held with them; and
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(c) whether this was with the prior
knowledge of Government?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER O
BXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b).
The Government have seen press re-
ports of a private meeting held bet-
ween the Soviet Prime Minister and
some Indian Communist leaders in the
Soviet Embassay. The nature of the
discussions is not known.

(c) No, Sir.

Jet Plane Mishap

1487. SHRI M. MEGHACHANDRA:
'Will the Minister of DEFENCE be
pleased to state:

(a) whether there was a mishap of
a jet plane at Hyderabad in the last
week of January, 1968 thereby killing
the Squadron Leader and injuring
the Deputy Leader;

(b) if so, the details of the mishap;

(¢) whether Government have
sanctioned any compensation or other
relief for the victims; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA): (a) Yes, Sir. In the
accident which occured on 22nd Janue
ary, 1968, Sqn. Ldr. C. B. Singh was
killed and Sqn .Ldr. M. K. Jain es-
caped with minor injuries.

(b) It apears that the aircraft fail-
ed to recover from a spin. However,
a Court of Inquiry has been ordered.
Full details will be known when its
report is finalised.

(c) and (d). Action is being taken
for the payment to the widow of Sgn.
Ldr. C. B. Singh the following bene-
fits, which she is entitleq to:—

(i) Family gratuity .. Rs. 4,000.
(i) Special family
Pension. .. Rs. 180

per month.
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{iii) Children's
- Allowance, .. Rs 30 per
month per minor
child.

In addition, eduaction allowance at
a rate not exceeding Rs. 40 per month
per child is admissible from the age
of five and normally up to the age of
21 years. An ex-gratia payment upto
Rs. 42,000 is also admissible to the
widow. .

Representationg from Employees
of All India Radio, Imphal

1488. SHRI M. MEGHACHANDRA:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government have re-
ceived representations from the local
staff employees of All India Radio,
Imphal for promotion and upgrading
to the posts of Assistant Producers;
and

(b) if so, the action taken thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K, K. SHAH): (a) Yes, Sir.

(b) The request could not be acced
ed to since there was no post of Assise
tant Producer vacant. Due to the
pressing need for economy, no post of
Assistant Producer could be created at
Impha) either.

Indians in Zanzibar

1489. SHRI K. P. SINGH DEO: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that the
Government of Zanzibar have an-
nounceg that the parents of all stu-
dents mainly Asians, who have left
the Island after completing their High
School studies should leave the Island
by the 20th February, 1968;

(b) if so, the number of the Indians
in Zanzibar effected by this announce-
ment, and q o0

FEBRUARY 21, 1968

Written Answers 2388

(c) the reaction of the Government
of India in this regard?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) and
(b). The Government are not aware
of any such announcement. However,
addressing a mass rally in Zanzibar
on the 28th January, 1968, the First
Vice-President of Tanzania and the
President of Zanzibar is reported to
have stated that in order to achieve
total integration of the different eth-
nic groups of the Island (Zanzibar)
there would be no barriers to ‘mixed
marriages’ and that, therefore, parents
who may send their children out of
Zanzibar to get them married may
have to be deported It is further
understood that the President of Zan-
zibar also stated that parents whose
children had already been sent out of
Zanzibar for the same purpose would
have to leave Zanzibar by the end of
February, 1968.

(c) The above development is being
examined by the Government.

Commentaries by a Soviet historian
on Kashmir

1490. SHR] K. P. SINGH DEO;
SHRI M. L. SONDHI:

Will the Minister of BEXTERNAL
AFFAIRS be pleased to state:

(a) whether the attention of Gow-
ernment has been drawn to the series
of commentaries by a Soviet historian,
Iona Androna, broadcast by the
Moscow Radio in various languages
including Hindi and Urdu on the oc-
casion of the Second Anniversary ot
the Tashkent Declaration alleging
Anglo-American Imperialists’ design
on Kashmir: and

(b) if so, the reaction of Govern-
ment in this regard?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, 5.
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Government have seen Indian news-
Ppaper reports tp this effect.

(b) Government have no comment
to offer,
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Indians in Saigom
1492. SHRI M. MEGHACHANDRA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the approximate strength of the
Indian community in Saigon;
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(b) whether the Indians residingin
Saigon are safe and are not affeoted
by the recent trouble in Saigon; and

(¢) if not, the steps taken by Gov-
ernment for ensuring their safety?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFTIRS (SHRIMATI
INDIRA GANDHI): (a) One thou-
sand out of an estimated total of
fifteen hundred to two thousand
Indian nationals in South Vietnam
are staying in Saigon.

(b) According to information avail-
able with our Consulate General in
Saigon, all Indian nationals in Saigon
and Cholon areas are safe. Full re-
ports of Indian nationals living in
other towns are not yet available with
the Consulate General. But it has re-
ceived no reports of any untoward
incidents against Indian nationals.

(c) Local Indian organisations un-
der the guidance of the Consul Gene-
ral are looking after the Indian com-
munity. No speific request for assis-
tance has yet been received by the
Consul General.

Reduction im Radio Licence Fee

1493. SHRI VIRENDRAKUMAR
SHAH: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Government contem-
plate reduction in or elimination of
radio licence fee in view of the extra
income which might be earned from
commercial advertisements through
All India Radio; and

(b) if so, when it will be given
effect to?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir,

(b) Does not arise.
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Aparthied Policy of South Africa

1495, SHRI HIMATSINGKA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whethey any moves were made
during the recent UNCTAD Confer-
ence in New Delhi to avail of the
opportunity provided by the Confer-
ence for persuading South Africa to
refrain from continued enforcement of
its Aparthied Policy;

(b) if so, the nature of the moves
and what was the Indian contribution
thereto; and

(c) the results of these moves?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) No Sir.

(b) and (¢)- Do not arise.

Rhodesia

1496. SHRI HIMATSINGKA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state the steps taken
by Government during the last three
months to secure. replacement of the
minority Government in Rhodesia
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with a popular Government, through
the UN.O, the Commonwealth, or
otherwise, and with what success so
far in this direction? -

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMAT1
INDIRA GANDHI): The Government
of India have in the past three months
made no new proposals to the United
Nations for the solution of Rhodesian
problem but are constantly in touch
with like-minded members of the Uni-
ted Nations and Commonwealth to
consider what further steps should be
jointly taken which could lead to the
ending of the rebellion in Rhodesia,

Class II Technical Staft of All India
Radio

1497. SHRI ABDUL GHANI DAR:
Will the Minister of INFORMATION
AND BROADCASTING be pieased to
state:

(a) whether the duties and working
hours of Class III technical emplo-
yees of the All India Radio have been
defined;

(b) if so, the broad details thereof;
and

(c) if not, the time expected to be
taken to define their duties and work-
ing hours?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) to (c). The duties
of Class III technical employees of
AILR, have been defined. A state-
ment jndicating the duties of various
categories is laid on the Table of the
House. [Placed in Library See No.
LT-180/68].

There are two kinds of technical
employees (i) those who are put on
shift duties in the AIR Transmitters,
Receiving Centres, Studios etc., and
(ii) those whose duties are more or
less similar to office staff. For shift
duty staff, the conventional number
of hours of duty has been observed
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as eight hours a day (with one week-
ly day off). The question of final
fixation of the number of hours of
duty for shify staff is engaging the
attention of Government.

The non-shift staff obszerved the-
same office hours, as laid down for
Central Government offices.

Confirmation of Draughtsmen Grade 1T
of All India Radio

1498. SHRI ABDUL GHANI DAR:
Will the Minister of INFORMATION
AND BROADCASTING be jleased to.
state:

(a) the total number of Draughts--
men Grade II in All India Radie who
have not been confirmed so far; and

(b) the time expected {o he taken.
to confirm them?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. sHAH): (a) and (b). Against
19 permanent posts of Draughtsman
Grade II in All India Radio, eight.
persons are confirmed, five or whom
are officiating in higher posts. 11
more persons are likely to be con-
firmed in the next few months, but
confirmation of the persons appointed-
vice the five Draughtsmen Grade 1I
officiating in higher posts, will bt
made only when they are confirmed in
the higher posts, thus releasing the
vacancieg substantively.
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.Expenditure on Republic Day Parade
(1968)

1500, SHRI VIKRAM CHAND

MAHAJAN: Will the Minister of
DEFENCE be pleased to state:

(a) the total expenditure incurred
on Republic Day parade held on the
26th January, 1968; and

(b) what was the total seating
- capacity in al] the Blocks?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) Accounts
for the Republic Day Parade 1968
have not been finalised. A siatement
showing the expenditure incurred by
the Centra] Government will be laid
on the Table of the House after the
accounts have been finalised,

(b) 49,359.
Expeaditure on Beating Reireat (1968)

SHRI VIKRAM CHAND
MAHAJAN:
SHRI RABI RAY:
Will the Minister of DEFENCE be
pleased to state:

(a) the total expenditure incurred
on ths ‘Beating of the Retreat’ held
on the 20th January, 1868 and what
was the total seating capacity; and

1501.
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(b) whether any jinvitation cards

. were issued to the general public and

if so, how many and on what principle?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) and (b).
Certain items of exptnditure are com-
mon both for the Republic Day
Parade and the Beating Retreat cere-
mony. It may, therefore, b diffi-
cult to indicate sperarately the ex-
penditure incurreq on the Beating
Retreat ceremony on the 29th Janu-
ary 1968, However, information to
the extent possible js being collected
and will be laid on the table of the
Housa,

The seating capacity at the Beating
Retreat ceremony on the 29th Janu-
ary 1968 was for 14592 persons. Of
this, 1120 seats were in an enclosure
for which invitation cards|admit
cards were not required. In addi-
tion, for enclosures to which entry
was by invitation cards, invitations
for about 2,200 seats were issued to
persons who according to available in-
formation were not holding any offi-
cial positions. Requestg for issue of
invitation cards to such persons were
considered on merits and invitation
cardgs were issued subject to  the
availability of seats, In suitable
cases, where it was not possible to
issue invitation cards for the Beat-
ing Retreat ceremony on the 26th
January (main ceremony), invita-
tions were issued for the special
show of the ceremony held on 28th
January 1968,

Conditiens for Extension of Service to
Technical and Nom-Technicul Emplo-
yees of Films Division

1502. SHRI §. KANDAFPPAN: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the age of compulsory retire-
ment from Government service in the
case of Technical and non-technical
employees;
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(b) the conditions under which the
extension of service is granted to the
technical and non-technical persons
working in the Films Division, Bom-
bay; and

(c) how many technical and non-
technical persons working in the
Films Division, Bombay with their
designations have been granted ex-
tension of service beyond the age of
58 years during 1966 and 1967 and for
what period and the reasons therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) 58 years, both for
technical and non-technica] employe-
es except in the case of pre-1338
ministerial Government servants and

the Class IV Officers in whose case-
the age of retirement is 60 years.

(b) As a general principle, exien-
sion in service is granted only in ex-
ceptional circumstances and in the
public interest. In the case of tech-
nical and scientific personnel, how-
ever, it ig considered in the public in-
terest to retain them for a longer
period to take advantage of their
specialised siklls and experience sub-
ject to their suitability and fitness.
The extension is, in any event, not to
go beyond the age of 60 in respect of
non-technical and non-scientific per-
sonnel and 62 in the case af scientific
and technica] personnel,

(e) Four as per details given.
below:

Name of the Officer with Designa- Period of extension

tion of the post held

Reasons for extension

Non-Technical

(1) Shri G. K. Maharesh,
Production Manager

(2) Shri B. N. Mazumdar,
Art Director

(3) Shri R. B. Arya,
Editor

Tezhnical

Six months from 15-4-67

Extension from time to
time commencing from
1=7=1962;

1967 and further ex-
tended till the appoint-
ment of his successor,

For one year “from 2-2- "

j?ﬂblic intere st

Public interest (He was
engaged in connection

last exten- with the production of

sion for one year with films on Gandhiji.
effect from 15-10-1967
but he died on 17-11-67

One year from 3-12-1966 Public interest.

{4) Shri D.R. Mistry,
Chief Cameraman.
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Visit by Commander-in-Chief of the
Soviet Navy

1504. SHRI D. C. SHARMA:
SHRI YASHPAL SINGH:

Will the Minister of DEFENCE be
pleased to state:

(a) whether the Commander-in-
Chief of the Soviet Navy visited India
recently as the head of a Soviet Naval
delegation;

(b) if so, the purpose of his visit;
and

(¢) the outcome of the tulks held
with him?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes,
Sir. The Commander-in-Chief of the
Navy of the USSR recently visited
India accompanied by 6 Staff Officers,

(b) It was a goodwill visit to re-
ciprocate the visit paid by our Chief
of the Navy-Staff to the USSR in 1967.

(c) Question does not arise, this
be_ing a goodwill visit,

Study Group for Backward Classes

1505. SHRI D, R. PARMAR: Will
the PRIME MINISTER be pleased to
state;

(a) whether it is a fact that a
study group for backward classes
under the Planning Commission, led
by Shri Shrikant Sheth, visited the
‘State of Gujarat in October, 1967;

(b) whether it is also a fact that
the study group has pointed out that

FEBRUARY 21, 1968

Written Answers 2400

major part of funds is being spent on
administration rather than actual
works for the uplift and benefit of
backward classes;

(c) the other suggestions made by
the study group; and

(d) the reaction of Government
thereto and the action taken by Gov-
ernment?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
to (¢). A Study Team on Tribal
Development Programmes has been
set up by the Committee on Plan
Projects at the suggestion of the
Planning Commission. The Team has
Shri P, Shilu Ao as Chairman and
Sarvashri L. M. Shrikant and T.
Sivasankar as Members, On behalf of
the Study Team, Shri Shrikant visited
certain {ribal areas of Gujarat in Oec-
tcber 1967 and held discussions with
the State authorities, non-officials,
etc. The Study Team has not yet
submitted a report.

(d) Does not arise since the report
of the Study Team is not yet ready.

Foreign Tours by Ministers
1506. SHRI K. M. KOUSHIK: Will

the PRIME MINISTER be pleased
to state:

(a) whether the foreign tours
under taken by the Ministers and the
Deputy Ministers, are made in con-
sultation with the Prime Minister;
and

(b) on what grounds they are
usually permitted?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Yes, Sir.

(b) Foreign tours are undertaken
by the Ministers and Deputy Minis-
ters whenever these are regarded as
uséful for the discharge of their
duties,
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gaT wiw ¥ fogd A
1507. =it Aasac fgqdy @
WA WAT A T4 F A0 30

(%) 37 3w & fres &« & fad

uim g F weady g fadr Ay

7T frqat afir %97 %t 1 A7
wras fegr afrfrafy; otz

(=) #a1 srage & far 99T
wf afer &1 §5 wWrr wmawag a1 faar
ar & W afy g, o fegar ?

INT AT a7 A AN, g
wR aq faewd g (dan
wiaq nidt) @ (%) ITT AW ATHTL
T & 7 g9 & "W 9%, T
W & AW a3 F fapra sl
9T 1964-G5 ¥ 1966-67 A% ¥
afcenqiqar era 13wty goos faao
AT 92 9T TSI &) [QRARTATH
va aai | 2@y gear L T-181/68]

© (@) wem mrere & gfaa fear
2 e Iy Fadr & fog Fraffer ofe-
=g § & w1 oY gqafw arsaag faer
Froagf & mh

Teamy, gfgardi & sare € A ®
art ¥ wfew

1508. st Wlo o zOml: AT
HIfwwTy WAl TE TATH FY 4 T
wG fF

(%) goary gfaard ¥ warz w7t
U4 F 1’ 7 adng g@fg & swpae
g fawe ®1 gAed fee-fea
W as difag @ &1 faare 2
ried

(&) W ¥ guaw 771 T qHAT
@ Ty Wi A g 7 afefiaa
FH & qur 1w § w1 5 owrw

FrfE 7o7 5 dq1 FC wFT § WK
I5T frwz w7 gy &1

I T, W wfew s, dtemn
WA wwe difaEwnt s (fad
thaaaid): ()9 (). 7=
gt W freetar afafy ¥ gwdeT
T difqwq @77 18 57T 1968 7Y
TRt gfaard &1 faearc & w0 0
dfg 1 9 wifas waar gega fear
o1, I8N ®fy ¥ veeT degadr g
atr At FY FAT 6 ar g 5 7
et gfaard & fawrg 7 w3 waar
3% AT T 7L waA gifagt sgw
% fau WY gedt fredles g agw 7
F1 59 IHT F7 9fr 7 dfg F qarge
e g avr Tt T A T
glar ) wfer afa & qwa oy oot
w1 SHw sfraw & wfw @Y g,
wifaqgd siwai & fag wedr whe
FT1 fasra wa 214, Seraq Wi 3@
0 &1 wfam< g &g & a6
& wAWL, AT gfagrr arven wow
@ e faar | swad 1967 ¥ qF
wzdt gfaare 2ar faar gy ste wwT
Wy wzdt faewizs oew &1 faere
F fqar 81 3w I F owade,
ifaaa &9 garede famaw, ®ia W
ST FF TSy g1y #)

Thumba Rocket Launching Base

1509. SHRI D. C. SHARMA: Will
the PRIME MINISTER be pleased
to state: .

(a) whether the Thumba Rocket
Launching Base has been opened for
International use for space research;

(b) if so, the countriegs who have
asked for the use of the base;

(¢) whether Ching has criticised
the opening of the base for inter-
national use in its broadcasts; and
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(d) if so, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a)
Yes, Sir. The Thumba Equatorial
Rocket Launching -Station was for-
mally dedicateq as an  international
facility on 2nd February 1968.

(b) From its inception the Station
has received co-operation from
France, U.S.A. and U.S.S.R. Japan and
West Germany have recently expres-
sed interekt in kcollaborative experi-
ments,

(¢) and (d). Yes, Sir.

Manufacture of Jet Engines in Colla-
boration with -U.AR

1510. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of DE-
FENCE be pleased to state:

(a) the stage at which the Marut
project stands at present;

(b) whether any detailed investi-
gations have been carried out to de-
termine whether UA.R, mnnufactufed
E-300 engine would still meet India's
present requirements in the light of
recent research in the country for de-
veloping aireraft engines; and

(c) if so, the result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): (a) HF-24 Mk. 1 air-
craft is under production at I[AL
(BD). Some aireraft have been deliver-
ed to Indian Air Force.

An improved version of this aircraft
HF-24 Mk. IR is also under develop-
ment. :

(b) and (c). Flight development
trials of the E-300 engine installed in
an HF-24 air frame ure still in pro-
gress in UAR. The question of its
suitability to” meef India's require-
ments can arise only after the succes-
stu] completion of the flight trials.

Written Answers 2404

Third Edition of Times of India from
Ahmedabad

1511. SHRI P. P. ESTHOSE:
SHRIMATI SUSEELA
GOPALAN:
SHRI C. K. CHAKRAPANI:
SHRI P, GOPALAN:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that the
“Times of India" has filed a declara-
tion for the third edition to be issued
from Ahmedabad;

(b) whether the “Times of India"
has asked for permission of the Press
Registrar for this purpose; and

() it so, whether the Press Regis-
trar hag given the necessary permis-
sion?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHHI
K. K. SHAH): (a) Yes, Sir. The Ah-
medabad edition of the "“Times of
India, commenced publication of 5th
February 1968.

(b) Under Section 6 of the present
Press and Registration of Books Act,
1867, clearance of the title by the
Press Registrar wag not necessary as
the proposed paper was o be publish-
ed by the same owners who were al-
ready bringing out newspapers under
the same title, in the same language
in different places. Permission of the
Press Registrar was also not neces-
sary for newsprint since, in accord-
ance with the newsprint allocation
policy for 1967-68 new vapers could
ha published from within the authoris-
ed quota of any unit.

(¢) Does not arise.

Pak-Occupied Areas in Tripura

1512. gHRI SHASHI RANJAN: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(ay whether Government have
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teken any steps to recover Pakistan-
occupied areas jn Tripura; and

(b) if not, the reasong therefor?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF P ANNING AND MINIS-
Y'ER OF EXTERNAL AFFAIRS
(SHRIMAT: INDIRA GANDHI: (a)
and (b). Sime Indian territories on
the Tripura East Pakistan border are
in Pakistan'p occupation, either under
temporary working boundary agree-
ments pending final demarcation cf
the border or due to divergent inter-
pretations of existing agreements. The
question of recovering these adverse
possesslong hefore the demarcation of
the border and the settlement of the
disputes does not arise, The demarca-
tion of the Tripura-East Pakistan
Boundary has recently been resum-
ed, It is hnped that the outstanding
border problems in this region would
be resolved as the demarcation work
proceeds.

Roads and Bridges in Himachal Pradesh

1513. SHRI HEM RAJ: will the
Minister of DEFENCE be pleased to
slate the amount of money sanctioned
fay Himachil Pradesh for the comn-
struction of roads ang bridges Aucing
the year 19¢6-67 and the amount actu-
ally given (uring that year?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): A total
sum of Rs. 518.02 lakhs was sanction-
ed and given under Capital Outley,
for construction of roads, pridges etc.
in Himachal Pradesh during 1866-67.

O wiw

1514. it AieTT oRw &7
=it 3 B :
saT 42 five-wrd dY aF FATY £ 5T
w4t fr -
(%) smag aa g fy o ¥
ﬁh#a"l?rmﬁ‘graﬁr&qmwm
3232 (ai) LS—5
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A #gt a1 f wetieig WA & wgant
T 7€ F A F IaEer 9T qrfesrT
* AT q90 IFA WA AqTq A
% atg ¥ famtor qr aefa sez
Y & a7 50 A £ HqAY g 6
T AT S g ; W

() afz &, @Y ga At & woere
41 491 qf«fxar ¢

HeTH WA, W wiew we, WA
W aar 2w e e (i
ghaw aiet) : (F) o1 g1

(a) Wrg @R &1 ug wwe
2 v wrw atg stsen & arfeeata
F feat T AE wwrr A @3 fe
WY, arfeear wOwTT & W sy g7 w1
1 gfer & Wreg wvwTT AWl MY &
awry fadet gro gEe w1 oaee
g3 W7 #T AgA@ Bl A5 ¥4
gw 7 9fa ¥ oo st ey, e ifer
gE & YT aiwdl Ffor grmir w@Ei
adifaa &Y [y

Propoganda on Farakka Barzage by
Pakistan

1515. SHRI C. K. BHATTACHARY-
YA: Wil the Minister 6f EXTERNAL
AFFAIRS be pleased to state::

(a) whether Pakistan has been step-
ping up an intermational propaganda
against the projected completion of
the Farakka Barrage as being against
the interests of Pakistan; and

(b) if so, the steps taken to count-
eract this propaganda?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENEGY, MINIS-
TER OF EXTERNAL AFPAIRS
(SHRIMATI INDIRA GANDHI): fa)
Yes, Sir.

(b) The Government of India arc
of the view that the Farakka Barrage
Project will not affect the !!.'lt_ﬂ"tsls of
Pakistan, However, with a vew ta
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allaying the apprehensions of the They are only_raising an infructuous

Pakistan Government, the Government
of India agreed to the exchange of
data by the technical experts of the
two countries. For this purpose, four
meetings have so far zeen held and
the fifth one may be held in the
coming morths.

The Government have alsgp taken
steps through India Missions to have
India's posi‘ion correctly explained.

12 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
Anti-Hindi Agitation in Madras

MR. sPEAKER: Shri Salve:

SHRI S. KANDAPPAN (Mettur): I
beg to make a gubmission before it
is taken up. It is a very serious call-
attention. I want to raise it before
it is taken up. Afterwards, it will
serve no purpose. It pertains to two
things; the anti-Hindi agitation. ...

MR, SPEAKER: What is the point
of order?

SHRI S. KANDAPPAN: The matter
that has been referred to in the call-
attention. ...

MR. SPEAKER: What is the peint
of order? If I allow him, every day
this will be there, On every call-at-
tention in future there will be this
explanation. I cannot allow.

SHRI S. KANDAPPAN: This is a
fait accompli.

SHRI N. SREEKANTAN NAIR
(Quilon): Under rule 376 and under
the Seventh Schedule of the Consti-
tution, I rise on a point of order.

MR. SPEAKER: What jg the point
of ozder?

SHRI N. SREEKANTAN NAIR:
This matter concerns the Seventh
Schedule of the Constitution. Law and
order, police, jail and a]l connected
subjects come under the State List

discussion on this mater in this House,
It is a recent issue. The protest was
not against the Comstitution but
against the Hindi version of the Con-
stitution, against the Hindi protagon-
ists forcing Hindi down the throat of
South Indians. This will only nggra-
vate the situation. I would request
you not to allow this to go on.

SHRI 5. KANDAPPAN: My objec-
tion is technical. The matter that has
been referred in the call-attention is
with regard to the burning of the
Constitution, rather the proposed
burning of the Constitution, It ig al-
ready a fait accompli and action was
taken and case registered against those
students who have burnt the Consii-
tution.

MR. SPEAKER: | agree. Everybody
knows that. But the Miniser should
say that.

SHRI S. KANDAPPAN: Let us not
do anything to jeopardise....

MR. SPEAKER: All of us read in
the newspapers, Let the Minister
say that.

SHRI ANBAZHAGAN (Tiruchen-
gode): We leave it to the good sense
of the Home Minister.

MR. SPEAKER: It is not proper for
us to raise some discussion before the
call-attention is taken up. It becomes
a precedent. That ig my difficuity.

Mr. Salve.

SHRI N. K. P. SALVE (Betul): Sir,
T call the attention of the Minister
of Home Affairs to the following mat-
ter of urgent public importance and I
request that he may make a statement
thereon:

“Reported decision of the Antl-
Hindi Agitation Council of s*u-
dents of Maduraj to propagate for
liberation of Tamilnad from the
Indian Union and reported deci-
sion of some students of Madras
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State to burn Hindi copies of the
Constitution of India.”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
Mr. Speaker Sir, Government have
seen press reports which indicate that
certain sections of students jn Madras
are being misled into voicing seces-
sionist demands. We are ascertaining
the ful] facts from the State Gowvern-
ment, The House is aware that the
agitation over the language issue in
different parts of the country has
inflamed feelings. We have "epeated-
ly emphasised that such issues call
for a calm and objective consideration
bearing in mind the paramount need
for nationa] unity.

ot qo wo wted : faenfai &
arfirsr ATe Y Wity 69 & g9 w7
¥ fg oY st wE F T AHT
frar & 31 ¥ wawT, 7 o1 fe=-
sx feafs fafm & nf @ o ==
s a7 feafaar saw w7 fear mn
g fom B faw g= afad ww @
v W § W S9Te Al fear mar
AT qg HEF FT TEE W JAE *
TE qTH I | F1EL WA A
st fomm amga & ot AT & W
we e ar ... (vaaais)
MR. SPEAKER: Jinnah is not alive.
He is not in the picture. The hon
Member may put his question.

SHRI N. K. P. SALVE: A junior
member .should also be allowed an
opportunity sometimes,

MR. SPEAKER: But why go inato
Past history? That was all unfortunate.

SHRI V. KRISHNAMOORTHI (Cud-
dalore): Let them treat us as their
friends, not enemies.

PHALGUNA 2, 1889 (SAKA)
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SHRI N. K, P. SALVE: We are
your friends. I want to assure my
hon. friend that we are their friends.

SHRI S. KANDAPPAN: Let the as-

surance come in the shape of deeds...
1 Interruptions).

ﬂwogom:ﬁmm%
tar Y wrtew wE frar qr fomer

T AT WA T4 qv A g
anft @ Iu% f w7 TR Frar | At
& s g fe efvgr @ 9w -
aqfer & T @ g ¥ faw
T w0 ¥ ol wmr oow aefas
vdEE ATt w7 i .
i fowd fs o mﬁmﬁt
dfgar wrw o W frenfadi &
T 96T F wUFAT W S
FAN A WA wT qar T
a1 @ ?

MR. SPEAKER: Do not spoil the
effect of a very good question. Lect
him answer it.

SHRI N. K. P. SALVE: Yet me
complete it. Is there any proposal
before the Home Ministry to convene
a round table conference of all the
leaders of politica] partieg so that they
may formulate a code of conduct de-
termine the causes of the students’
ovements which lead to lawlessness
ard chaos, suggestion was of putting
such movements down ruthlessly and
alsg ensure that such action by gov-
ernments in the Centre and in the
States is supborted by all partles?
There is a Tami] saying which I
would read out:

# o arfaer &7 feea wga1 TRAT E,
T g feanfodi as gEr I 0

“am nifow W@ e g
7z Tiew 1"

We are all Indians first, and any
thing else last’.
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SHRI ANTEAZHAGAN:
‘Hindi.

But not

=t faran gww o gw AW A
[IH TTHTL T A & fagmm g & 4
sHagm swwmwar  f faasifs
T FEIE AT AT |

& e Mg (T ) wem
wira, §@ faardf gez3 @1 M,
fafs i tafFm g w At =9 &
et % sRifafert & 99 oo &
sz ww faar ot agi o oy favsm
g T = umit g AT oA T v
w7 WA wedw im F gfr ogan
5 &1 w0 afew OF faoe & &7 IH7F
f& Y wETw ¥ IW w7 AT §Y Y
o o 9w | AR # wen s
fifzr #5003 # gE
w41 | 7 Ay =g g wn g el
a9 & N9 ®r§ vorfaw a@ s w7
@ & W1 4T T W A gy AR
aar g ? ¥ ag W e awar g fr
S AT AEET A GA T G5 8,
ga & foe¥ wa & wwv wEnew
dffefrd fas ame foar &Y o 9w
rgw AT A ww Fart ¥ e faa-
faaqi #Y zw g&c 1 afafafar: 3w
& it o ¥ an Y AT g v
# faafadi &1 & dvdafat § 99
FT HOGAT FTET F7 AT AW TH
a1 Favag 9% Fr 99 & Taas
fiFe Soe wY TEaEr @ g fag @
FfY wEfa fegeam & w=w @@y
T 9 |

it Teuiven ftew g7 & ark @
frmwmg | siwac @ E ok
T4 ¥ vz Faotg w= aria fe war Fvdawy
a7 & fawg wvd) =gy
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ot Wy femd (9i7)  wemw
FEET, W@t A% W ARG &7 g
77 ¥ fom Medy aeET g w1
AT & W9 @Y G & gH e
9 W W07 I ¥ @ IErews §
Tz T A ¥ avden A fr oo oAt
e 7 Ffm @ " ARy |
#feT 39 wwWg IRiA A T 0
swr famr ) w oA ¥ e Ay,
AT g%, A9 9IHT AR 5 97
faare & &1 m: foafy wrfy 2
R Fwar g K Faer T
ST WEar g fF o®ar oW S Ay
g weden Affam w1 g #
T8 % Y% T e & ¥ A g 7
#% gg anfaerre & &1 ¥ g0 fF =g
=a gl & Feqrow Tl oft 7 0w,
2 g O Wt @ fE WY g
W w7 qA #1 fggmm ¥ qew o &
faga 97 graa1 97 @ 2 A1 wv I
q@ F WOl & 4T NG ASAT Y
T | g qAT off FT oA T E L
(smaam) & g9 @ g 1 G AW &
g FE g FqaA AT Adt g &
aga forferdl & @19 a|a FTRIE )
o § g AT @A AT gL
(saar)
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SHRI V. KRISHNAMOORTHIL:
Rajaji never spoke like that. Rejajl
could never speak like that.

a5 W e o wE gAr 7

sit aq fomrt © H gwa@ &
EEAT FEA ATAT ¥ TAA AT ALY F
wq U faWeE & 1 9 AT |
T aF & 1w qw Fraed A

‘W aw gfaw WAT wedw W
AT g At 37 F qe A A @
qafim darel 7 % a< wer & fF
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ATMTE FreT AfE § gw favarg A8
@ & wfFr g3 a & wWaEw
FAT T AT A, A FIACGT TEA A,
g e & ... (swawm)

qw " weer o g e § 7

WA
ot wq femd : 9407 waw g3
§ iy aqwar & ... (swwara )

Q& WA S {5 8 |

ot wy faed : s Qo wg &
at wer At g wwar g .. . (waaw)

SHRI N. SREEKANTAN NAIR:
Let these nationa] leaders go there
and propagate to the people, these
great national leaders.

ot we famd : & smaar agarg s
#F FIHIT ® EqH XA AT W OHIT
ng1 & Fr T Y o s J g9
adE & wrowr AEre § &% gwml
fislr & w8 #71 waw & an, o AT ¥ sgar
g7

SHRI VIDYA CHARAN SHUKLA:
No such speech has come 15 our
notice.

8§ *rf awen gATL sU ¥ A
a%w 7E W §

Haz-ee AT SaE @t (T
ww gan fag) =t st & Qa
1§ Tia A4 w6 2

SHRI RANGA (Srikakulam): May
I say that my hon. friend Shri Limaye
is entirely wrong in what he said
about Rajaji?

SHRI D. N. PATODIA (Jalore): I
utterly repudiate what has been sai
#out Rajaji by my hon. friend Shri
Limaye without his being able to
substantiate or support what he said.

-

PHALGUNA 2, 1880 (SAKA)
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The whol¢ ecountry at the moment
is in the grip of the infectious discase
which is spreading all over the coun-
try, starting in the east, then in the
north and in the west, and now in
the south, The Central Government
with its policy of appeasement of the
various regional factions all over the
country, trying to win one section or
the other at wvarious times, has been
responsible for encouraging these re-
gional tendencies, for encouraging
these parochial tendencies. May 1
therefore know from the Governmert
whether they are prepared to take a
realistic and correct approach to the
problem, and whether they are pre-
pared to obtain a national consensus
from all national elements in the
country by which such forces of dis-
integrat on may be put a stop to?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): I shall
be very happy if the hon. members of
the Oppesition will get togethr and
let us know what is the realistic ap-
proach  (Interruption)

st wq fomdr ;. sr owq wifa-

a7

SHRI NATH PAI: (Rajapur): It was
a very mischievous move on the part
of t he Prime Minister,

T UF ORI T FGHT G |

MR. SPEAKER: Let the gpposition
or the Congress or the Government
decide to seek a consensus at a round
table conference. That can be consi-
dered not in the Calling Attention,
but by talking over separately. If 1
allow one or two to express opinions,
it will only lead to further canfusion.
Therefore, they must sit together, if
they want, in a room and not an the
floor of the House, and then talk over
the matter. If I allow any other
question now it will only lead tp fur-
ther discussion and confusion.
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SHRI ANBAZHAGAN: Sir, may I
submit. ., ...

Papers Laid

MR. SPEAKER; I do not mind your
submitting, but it 1 allow you then
others would also like to submit.

SHRI ANBAZHAGAN: Sir, it con- .

cerns Madras State where o grave
situation has arisen because the stu-
dents are very much agitated, They
are provoked by Shri C, Subra-
maniam, the Congress President of
Tamilnad. .....

MR, SPEAKER: That has absolutely

no bearing on this. Let us proceed
with the business.

12.1¢ hrs.

PAPERS LAID ON THE TABLE

Punjab Cinemas (Regulation) Haryana
Amendment Act

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHR!
K K SHAH): I beg to lay on the
Table a copy of the Punjab Cinemas
(Regulation) Haryana Amendment
Act, 1967 (President’s Act No. 9 of
1967) published in Gazette of India
dateq the 30th December, 1967 under
sub-section (3) of section 3 of the
Huryana State Legislature (Delegation
of Powers) Act, 1967 [Placed in
Library, See No. LT-167/68].

Naval Ceremonial, Conditions of Ser-
vice and Miscellaneous (Amendment)
Regulations

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M, R. KRISHNA): I beg to lay on the
Table a copy of the Naval Ceremo-
nial, Conditions of Service and Mis-
cedlaneoug (Amendment) Regulations,
1968, published in Notification No.
S.RO. 1-E in Gazette of India dated
e 13th January, 1968 under secticn

FEBRUARY 21, 1068
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185 of the Navy Act, 1957. [Placed in
Library, See No. LT-168/68).

Teleprinter Message from Governgy of
West Bengal

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): 1
beg to Jay on the Table a copy of the
Teleprinter Message received yester-

day from the Governor of West
Bengal. [Placed in Library, See No.
1.T-168/68).

COMMITTEE ON PRIVATE MEM-
BERS5 BILLS AND RESOLUTIONS

Twentieth Report

SHRI KHADILKAR (Khed): I beg
to present the Twentieth Report of
the Commmittee on Private Members
Bills and Resolutions,

PUBLIC ACCOUNTS COMMITT®E
Eighteenth Report

SHRI M. R. MASANI (Rajkot): 1
beg to present the Eighteenth_ Report
of the Public Accounts Committee on
Audit Report (Civil 1967 relating to
the Ministry of Transport and Ship-
ping (Border Roads Organisation).

ESTIMATES COMMITTEE

.

Nineteenth Report

SHRI S. KANDAPPAN (Mettur): I
beg to present the Nineteenth chort
of the Estimates (Committee regarding
action taken by Government on the
recommendations contained in thle
Hudred and third Report of the Esti-
mates Committee (Third Lok Sabha)
on the Ministry of Educatlon—
C.S5.1L.R.—National Physical Laboratory.
New Delhi. .
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12.18 hrs.

CORRECTION OF ANSWER TO
$.Q. NO. 572 RE. DESTRUCTION OF
RECORD OF EVIDENCE TENDERED
BEFORE CHANDA COMMITIEE

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHHI
K. K. SHAH): Arising out of the rep-
ly given by me to the Starred (ues-
tion No: 572 in the Lok Sabha on
the 11th December, 1967 concerning
the destruction of record of evidence
tendered before the Chanda Commit-
tee, Shri D. N, Patodia had asked the
following Supplementary Question:

"SHRI D. N, PATODIA: it is
evident that the Government was
not consulted about what had
happened. May I know whether
the Government is making some
changes in the relevant rules by
v hich such eventualities miay not
arise and such destruction of
evidence may not take place in
{uture?”.

‘n reply I stated that:

“SHRI K. K. SHAH: The rules
are there, According to the pules,
they should not have been dest-
m.yal. But they have been des-
wroyed’, But they have been
destroyed”.

I would like to state that the cor-
rect construction is that if a Com-
mittee is gset up by Government the
entire records of memoranda etc. re-
ceived by that Committee become the
property of the Government agnd the
Committee shoulg not, therefore, des-
troy them without the consent of the
Government. Thig has been normally
the procedure but to make this nor-
ma] understanding explicit and more
binding, the Home Ministry has since
issued gpecific instructions on the 25th
January, 1968 that the evidence tend-
ereq before a Committee/Commission
wppointed by ‘the Government shall
be handegq over to the Government
in.tact gnd retained for 5 period of
five years, after action on connected
recommendationg contained in the re-

port, js completed. It is regretted if
any wrong impression was given.

SHRI D, N. PATODIA (Jalore): Sur,
I rise to a point of order. My po.nt
of order is that the correction ha
only made it more confusing. The
hon. Minister should be gble lo say
correctly whether there was any
rule in existence in the past. If the
rule was not in existence let him come
vut clearly and say that there wen
uv rules and the rules have now bee:
framed.

SHRI K. K. SHAH: I have said that
there was what is known as an ‘un-
derstanding’,

SHRI RANGA (Srikakulam); There-
fore that Committee was within itr
rights to take the action that it has
done?

SHRI K. K. SHAH: Under the Act
it was not,

SHRI NATH PAI (Rajapur): Sir, 1
was a member of the Committee, An
impression has been created, which is
likely to be unfair to the Committee,
that the Committee arbitrarily des-
troyed the evidence which it was
called upon to preserve, As has now
been hinted at but not accepted, we
were not under any obligation to
preserve any evidence, It was ab-
solutely up to the Committee to deal
with the evidence that it received in
any way it liked and which in its
judgment was the right course to
follow. Mr. Speaker, a majority of
our witnesses were governmeni
officials, They would not have tend
ered evidence frankly and fearlessly
unless we assured them that their
seniors will not be looking into thu
evidence. This was the assurance we
had to give them to persuade them
to talk before uys frankly. We have
ncthing to hide from anybody. The
Chairman of the committee had pre-
sided over many Government com-
mittees and before we took the deci-
slon, the gave us eamples of many

* committees which had destroyed the

evidence. Therefore, let not a wrong
impression be created.
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KHUDA BAKSH ORIENTAL PUB-

LIC LIBRARY BILL*
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W faa & sgm & @ fEas
9% ffT & faa #<F qF gat wa A
gt AT g 7 5 qreafe wv §
T AT A ARSI, TR
o gAET F €7 F g |
MR. SPEAKER: The question is....

st mg famd (qf) : v e
AT T4 FT ST ALY JA o

MR. SPEAKER: The question is:

“That leave be granted to in-
troduce a Bill to declare the
Khuda Bakhsh Oriental Public
Library at Patna to be an institu-
tion of national importance and
to provide for its administration
and certain other conmected
matters.”

The motion was adopted.

st sic fag & fagas 1 o
FW@IE |

MOTION OF THANKS ON PRESI

.OFNT'S ADDRESS—Contd.

MR. SPEAKER: 'The House will
now resume further discussion on the
President’s Address. We are very
much behind time. Out of 20 hours
only 10 hourgs 45 minutes haye been
spent and 9 hours 15 minutes still
remain. I do not know whether this
week we will be able to finish the
business. The Business Advisory
Committee is meeting today at 3.45
PM and there we shall fix up the pro-
gramme for this week and next week.
In the meanwhile, we should go
ahead. I will see the list ang find out
which parties have spoken. Now,
Mr. C. C. Desai.

SHRI S. M. BANERJEE (Kanpur):

. Sir, yesterday when the Home Minis-

ter was making a statement, we
pointed out to you that he had psed

*Published in Gazettc of India Extra ordinary, Part 1L, section 2, dated

21.2-88.
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certain expressions against the con-
duct of the Speaker of West Bengal

. Assembly ang you promised ys that
yYou would go through the proceed-
ings.

MR. SPEAKER: Now als¢ I am
saying the same thing. I will look
into it, ’

MR. J. B. KRIPALANI: rose—

MR. SPEAKER: 1 have called Mr.
Desai. 1 w;ll call Kripalaniji after
him,

MR. NATH PAI (Rajapur): Mr.

Desai is junior compared to Mr.
Kripalani, Sir,
MR, SPEAKER: All right; Mr.

Kripalani.

SHRI J. B. KRIPALANI (Guna):
Sir, I am sorry to say that the Presi-
dent’s Address is only a rehash of
what the Government has been say-
ing for many years. It lists the pro-
blems that we have to face, but it
does not indicate any remedies and
the problems are also not properly
stated. For instance, take the eco-
nomie crisis in our country. The Gov-
ernment gives two reasons for it. One
is that there was drought for a couple
of years and another is there was war
with Pakistan. Are these the exhaus-
tive reasons for the ecomomic condi-
tion that prevails in the country? In
the Gita it is said that when you give
only one or two causes where there
are many causes for an effect, it is
considered to be tamasic intelligence.
From this tamatic intelligence, our
Government is suffering. The causes
of the present economic condition are
many and I will list some of them.

First of all, there has ben very great
inflation in the country. More money
has been poured into the economy
than what the economy could afford
to bear. Even in the last five years,
this inflation increased from Rs. 3,000
crores to Rs. 5,000 crores, i.e. Rs. 2,000
crores in five years in an economy
that was not expanding, but was stag-
nant, Then, there was devaluation.
We had thought after devaluation our
exports would improve. But actually
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our imports haye become costlier and
therefore our exports have also dimi-
nished because whatever we produce
costs more than it did before.
Then, there is any amount of indus-
tria! capacity lying unused. ‘This
produces not only colossal losses, but
also affects our employment position.
Another difficulty is, there is scarcity
of funds. It is not because foreign
nations are not giving us enough
money. That we ought to have ex-
pected. But the scarcity of funds
arises because unproductice Govern-
ment expenses have been rising. In
the last 15 years, the administrative
expenditure has increased eight times.
Some of it can be accounted for the
greater industrial activity that the
Government have taken in hand, but
most of it is absolutely unproductive.
About one-third of the employees of
the Government can be dispensed
with without losing efficiency; rather
efficiency will improve. There was a
strike of government servants in Uttar
Pradesh for a month. Heavens did
not fall; everything was going on
quite all right.

The gearcity of funds is also due to
the fact that there is not only in-
creased government expenses but
there is also the demand of the States.
They have taken more than what
they opught to have taken.

Another thing is, our investment in
the private sector is mostly in land
and buildings. For instance, only in
Delhi, on the palatia] buildings, not
ordinary buildings, a sum of Rs, 1,000
crores has been spent. That is the
ease in all big cities like Calcutta,
Madras, Bombay and to a certam ex-
tent in other cities,

Then there is conspicuous consump-
tion and T am sorry to say that it
begins from the Rashtrapathi Bhawan.
1 really do not understand why the
Raghtrapathi should pay us an annu-
al visit in a carriage that was manu-
factured in the Fifteenth Century in
England, and why he should
come in a carriage drawn by six
horses. Has it ever occurred to any-
body that we are living in a demo-
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cracy that these outlandish customs do
not befit us? Our Presidents so far
have been and are in their personal
life very simple in habits. They ao
not know who has  brought these
cus.oms, Why are they there, one
cannot understand. There are also
the Governors. The expenses both
in the Rashtrapathi Bhawan and in
the Raj Bhawang of Governors are
very great. Why are they so heavy?
It is because the Raj Bhawans of
Governors and the Rashtrapathi
Bhawan have become dharmashalas.
Every visiting foreigner is accommod-
ated there. I do not think that this
happens in England or even in
America, In America rarely a man
is put up in the White House. Every-
body goes and lives in a hotel. Ewen
our first Prime Minister when he went
to America was put up in a hotel
He did not live in the White House.
Why should we have these dharma-
salas accommodating every foreign
guest of ours?

Further, high income-tax and in-
direct taxes have resulted in dimi-
nishing returns. These high taxes
have 1esulted in what the economists
call ‘cot-push-inflation.’ This is also
an added cause of inflation though the
Government may not recognise it.
Taxes should be anti-inflationary, but
here the taxes become inflationary.
It is more so because our economy is
not expanding.

Beyond that, there is always vacil-
lation in the implementation of polic-
ies. There is delay in identifying the
causes of trouble and taking imme-
diate steps to remedy it. Further,
there is absolutely no connection bet-
ween Government and industry; there
is no dialogue at all.

Then, our licensing policy is de-
fective. We hove given licence for
things that we can do without and
that may be injurious. Sometimes it
has happened that we have given
licences for things that are produced
here. Why that happens nobody
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knows, but I have a suspicion that
some people must be getting some
cuommission and on that account
orders are given,

Then, :here is no increased produc-
tien. Further, because the five-year
plans ha.e "ome to a stop, there has
been curtailment of orders, not only
Government orders but also railway
orders and some of the smaller in-
dustrieg and medium scale industry
have stopped. Therefore, we find that
there is unemployment among engi-
neers. These engineers were being
employed in smal] and medium-gized
industry,

These are 50 many causes for ths
depression of our economy; ye!, the
Government giveg only two causes
and the Rashtrapathi also assigns only
two causes for the sorry condition of
our economy—one is drought and the
other is war. For them the Govern-
ment is not responsible; these are
acts of God. But al] these things that
I have enumerated are not acts of
God; thy are acts of human beings,
blundering human beings. They are
acts of a blundering government that
has not taken steps to rectify all these
imbalances that 1 have detailed to-
day.

The Rashtrapa.j talkg of the unity
of the country and the prevalence of
non-violence.

SOME HON, MEMBERS: Violence

SHRI J. B. KRIPALANI; Violence.
1 am so familiar with non-violence
from the days of Gandhiji that I
cannot think in terms of wiolence in
this country, specially when we did
not use jolence against the foreign
government,

12.29 Lrs,
[Mr. DePUTY-SPEAKER in the Chair]

On the last occasion I talked about
violence in Assam, I am sorry, 1 got
a little angry at that time and I am
scrry that the gentleman from the
Congress side, who was speaking,
might have felt that my anger was
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against him. If he felt 80, I am very
apologetic about it, But the question
is that in three hours’ time, crores of
rupees worth of goods and crores of
Tupees worth of buildings were des-
troyed and many people were render-
ed houseless. When we blamed the
Central Government or it, Congress
people said that the Central Govern-
mnt was not responsible. They also
said that the provincial Government
13 not responsible, Is this destruction
also an act o Providence? Did God
destroy al] these buildings and made
people homeless? Some body must be
responsible.  Neither the Govern-
ment at the Centre nor the Govern-
ment in province is responsible. Who
the devil is responsible then?

SHRI HANUMANTHAIYA (Ban-
galore): The devii
SHRI J. B. KRIPALANI: It is be-

cause the Congress people argued no-
body was responsible When the
trouble is minimised, when the evil is
minimised, 1 always consider that as
the justification for evil. The people
must squarely take the blame of what
hag happened. If they govern, they
must take the blame upon themselves.
They must say that they arg sorry.
There was nothing of that. There
was justification ~Why justification?
It is because Opposition Members at-
tacked Government. The whole
tenor of the Government is to reply
to the Opposition, never searching ot
the heart. They say, the provincial
Government was not responsible; the
Central Government was not respon-
sible. If the Government refuses to
govern apg if it does not check the
forces of wviolence ahd ‘orces of
disintegration what will happen? In
Assam, the forces of disintegration
were working. On that day, I said
that I had received, somg four
months back, these photostat copies
of the posters which the Home
Minister must also have received.
Apart from that, T wrote an article in
the press and I sent the copies ' of
that article to the Home Minister and
the Prime Minister, Yet, they say, it
was a sudden outbrust.
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That ig happening in Madras is also
I do not knowhow?Are we the
citizeng of this country or do we be-
long to foreign lands? I am sorry to
say that all these disturbances are
the creation of ourse]ves, those who
are leaders either in the Opposition
or in the Government? I make this
charge. We are exciting the people
and when the people are excited, we
hold our hands in horror ind say that
there should be no violence. But
it is we who excite the violence,

SHRI RANGA: /Srikakulam) No-
body has ever gone to the students.

SHRI J. B, KRIPALANI: Nobody hus
gone to the students, The Jeaders
have gone to the students and have
excited them on thig language jssue.
I accuse the leaders in our country
of being indifferent to the good of
the people, whether these leadres
belong to this side or that side. We
are responsible. We had the learler-
ship that was careful—thig country
was afraid of the British Government;
we could not say anything against
it—and the leadership wag careful,
the leadership was united, the leader-
ship was self-sacrificing. Now the
leaders want either to remain in the
chair or to get into the chair, always
creating trouble,

The language question could have
been very satisfactorily solved if our
leaders had not dabbled in :his aflair,
We should have let it remain there,
‘We should not have brought forward
this legislation. Now, They say, there
should be a consensus of opinion, 1
am sorry to say that the Government
did not even consult its ywn people
when they brought the Bill. They
did not consult even the Congressmen
so that the Congressmen Lhemselves
are obliged tp bring in certain amend-
ments, Certain amendments were
brought in.  First of all, the south
said that they did not want the Bill.
Then, they began to put the whole
blame upon the amendments that
were brought. I do not know how
we are functioning.
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SHRI HANUMANTHAIYA: Mrs.
Sucheta Kripalani dig it,

SHRI J. B. KRIPALANI Whoever
did it, At first, the complaint was

that the Bill ought not to have been
brought up; the complaint was that
therg should have been an amend-
ment of the Constitution. I believe,
this Bil] wag wrong; it was unconsti-
tutional, If you had to do anything,
you should have brought a Constitu-
tional amendment. But then the
sourthern leaders change sides. They
said that the agitation was only be-
cause some amendment wag brought.
At first they were against the Bill,
Why did the Government not consult
at least the one who was our
Governor-General and who was also
the Home Minister here? Why did
they not consult Rajaji? Why did they
not consult the DMK? Whydid they
not consult Congressmen? They did
not consult anybody and afterwards
when they are in a soup, they think
of a round-table conference and con-
sensus,

‘This Government if it wants to re-
concile itself to opposition, must give
Opposition an opporunity to have some-
thing to do with the Government, as
is done in other free countiries. There
is g Conference going on here....

AN HON. MEMBER: UNCTAD.

SHRI J. B. KRIPALANI: It is
UNCTED or whatever it is called. It
is an international conference. Has
any man from the Opposition been
ca'led to go and serve tnere? No. All
are Congressmen. They have all the
wisdom.. (Interruption). Our Presi-
dent hag mentioneq about this Con-
ference. Let us analyse as to what
ig this Conference. This Conference
talks of developed countries and deve.
loping countries. Is there any country
in the world which is not developing?
What you call ‘developed countries’
develop at the of 5 per cent per year
while what you call ‘the developing
countries’ develop at he rate of only
1 to 1} per cent and our country,
the least of all. The countries whom
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you call ‘developed'—we are develop-
ing countries—are developing at a

greater rate than we are deve-
loping. Even the momenclature of
this international organisation is

without any proper definition. They
do not understand what is the mean-
ing of ‘developing countries’. All
countries are developing. Thess that
are calledq developed countries are
developing much more rapidly, five
times more rapidly, than the develop-
ing countries. Not only this, whom
have you called? Yiu have called it
at great expense, not only aL our ex-
pense but at the expense of all the
countries. You have called a Con-
ference of the people in whose coun-
tries also there are depressing con-
ditions. The rich there do not help
the poor and do you think fhat they
wil] help a poor country like ours?
It js all waste of time and energy.
Nothing will come out of this Con-
ference,

SHR] D. C. SHARMA (Gurdas-
pur): They do not give money to the
teachers, but they have spent so
much on this Conference'

SHRI J. B. KRIPALANI: What can
this Conference do? They say that it
must enunciate a palicy for the whole
warld. Has the world become nne
that they are going to cnunciate a
policy for the whole world? What has
happened? Certain countries are al-
ready bound by certain agreements,
Are they going to repudiate those
agreements? India is bound with.
what is called, the Commonwealth.
Are they going to repudiate that?
There are other countries which are

bound by treaties, bilateral treaties
and trilatera] treaties, Are they
going to abrogate those® 1 really

cannot understand what for this
conference was called of rations
that are prosperous and are enjoying
life; they do mnot care for their own
countrymen who are living in slums
and they are going to care for us!
They produce an infinite amount of
goods You tel] them: ‘You do npt
produce; purchase from us’. Why are
our things dearer and theirs cheaper?
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Becaurg they have brought in  their
cconomy not only rationalisation but
automation. By this automation,
they are themselves in a slump, in a
recession.  Every country today is
in a recession. At such a time, such
a conference has been called. Even
if the conference were to be usful, his
was not the proper time to call it, be-
cause every country is suffering from
some inbalance of payment in its
foreign trade, So fhig was not the
time to call it. Because the Presidont
has talked of it, I am giving you an

nalysis of this international con-
ferece.
AN HON. MEMBER: It is the UN

which has called it.

SHRI D. C. SHARMA: Pakistan is
doing much bpetter than we,

SHR] J. B. KRIPALANI: If we
want this country to prosper, we can-
not afford to have opposition always
opposing and the Government always
blundering. This division of labour
will not do. If we have to oppose.
we have to oppose together, and it we
have tp blunder, let us at least
blunder together so that we have not
to blame each other.

I would, therefore, wery bumbly
request both sides of the House to
put there houses in order. Today the
Opposition cannot blame the Cong-
ress Governments as they used to do
with ample justification. Wherever
their governments have been func-
tioming, we have seen what they have
done. Today it is useless to say that
the Congress is stealing away some
pecple from these United Fronts.
Thnese United Fronts are falling by
their cwn weight, by the divisions in
their cwn ranks, because each ingre-
dinent of this combination of diffe-
rent parlies looks in a different way.
Not only that. They have in their
mi*ids this question: how shall we
fare in the mext elections? So that
every party is trying to strengthen
itself at matienal expense. Therefore,
they fight and they fall.
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The opposition parties have no very
creditable account to show in the way
they have behaved. I just asked an
Oppesition Member: What is  the
Speaker in West Bengal doing? Is jt
correci?’ His reply was: ‘Tit for tat’.
That means the Governor has made
a mistake, Whether he has made it or
not is another guestion. Therefore, he
must alsc rake mistake, That is the
argument that is going on, not what
is right and what is wrong, but be-
cause the Congress Party has done
sunething which we comsider to be
wizng- therefore, we must also re-
taliate by wrong doing!. It scems
that two wrongs make one right.
This is how we are going on. 1
wouid request all the parties to come
togetucr. I have made these sugges-
tions foi a long time.

‘One day our first Prime Minister
said wvery humbly—of course, he was
mot a wery humble man--‘I am mot
so errogant to suppose that I can
golve the difficulties of thiz great na-
tiem. I am net even vain enough 1o
suppose that my Government can
solve them, I am not vain enough
to suppose that my party can solve
them. The troub'es from which we
suffer can be solved by us tegether.”
The rext day I made a speech, and
1 said: “You have said this thing.
why dorn'l you call the people to co-
opetate with you?” But the Congress
wainl: co-operation on its own terms.
All the posts and privileged offices are
in their hands. That was tie co-ope-
raticn that the Englishmen wanted
from us. The Congress calls us [0
advise them, advise them after they
have blundered. When wa give the
advice, they never follow it. You give
them advice, but they do what they
like and what is favourable from
their party point of view, This is not
co-operation. What you want is sla-
very., The opposition are not going
to give you slavery. They can only
participate with you in power. If you
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are not ready for participation, for
God’s sake do not talk of cooc-epartion.

You talk of co-operation with the
people. Have you co-operated with
the kisans by giwing them water in
time, by giving them manure in time,
by giving them seeds in Lime? You
are not co-operating with the peo-
ple, and you always gsk for their co-
operation, Co-operation is a {wo-sided
business. Co-operation is not an one-
sided business.

At this late hour of my life, I would
say: 'el us solve the difficulties, whe-
ther they are water difficulties or
boundary difficulties or language diffi-
culties, let us put our heads together
and come together and solve these
difficulties. I do not know how we
can afford to neglect the very lit-
tle abilily that we have got. Anybody
can say that if there is ability on the
Congress gide, there is as great abi-
lity, if not more, on this side also. Do
you want our youngmen to die in
frustration? I can go and die because
1 have outlived my years, but you
do not expect young men to do noth-
ing but only to decry you. They must
be provided with opportunities tu
serve this country. If they are not pro-
vided with those opportunities ......

Shri ath Pai: We shall not die of
frustratiom.

Shri J. B. Kripalani: This is the
attitude that you take, but unfortu-
nately the power is in their hands,
ang only they can invite people. When
it comes to your hands, than you can
do anything you like, But today re-
member even if you have got gcome
provincial Governments, what are
these provincial Governments?

Shri Madhu Limaye
Glerified municipalities.

(Monghur):

13 hrs.
Shri Nath Pai: Rotten they are.
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Shri J. B. Kripalani: All the expan-
ding revenues are with the Cenural
Government. Threfore, I am appeal-
ing {o this Governmnt, Our good fri-
end Dr. Lohiz died, He was a man

of great ability; he was a man
of ideas, but what did he do?
Nothing at all. How do  you

allow this waste? It may be reaso-
nable in countries that are already
developed; they have no language
problems; they have no problems of
violence. They go according to the
convenlions that have been made for
™many, many years and sometimes
over centuries. They can afford to di-
vide the country into opposition and
Government, but even they come to-
gether whenver there is any crisis in
the country.

Can there be a greater crisis in this
country than we have today? Even
war does not divide people; it unites
people. We are in a greater crisis
than if we were attacked by a foreign
power. That crisis would unite us,
>ut the crisis that we are facing today
divides us. So, T would humbly request,
if my wvolce carries any welght—I
would say, let us not waste our energy
in idle wrangling, but let us put our
heads together, come together and
help this unfortunate land.

13.00 hrs.

(The Lok Sabha adjourned for lunch
till Fourteen of the Clock.)

The Lok Sabha re-assembled after
lunch three minutes Fourteen of
the Clock.

[MR. DEPUTY-SPEAKER in the Chair.]

MOTION OF THANKS ON PRESI-
DENTS ADDRESS—Contd.

Mr. Deputy-Speaker: Shri Desai.

Shri ©. C. Desai (Sabarkantha):
Mr. Deputy-Speaker, Sir, it is nothing
but wishful thinking on the part of

‘Government to put in the President's
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mouth a statemen to the effect that
ti-e outlook for the country for the
future is bright. There is no sector of
our public life where 1 see any evi-
dence of that brightness. where I
see that such optimism is justified.
Wherever you go, people ask you this
quesiion: Where is this country go-
ing to? What is going to be our fu-
ture? When is this lawlessness or
bresk-down of law and order Zoing
to stop? When is our economy going
to ook up?

They end by saying “what is the fu-
ture of our children and children's
children?" All his has happened in
tha course of the last twenty years of
undiluted, undisturbed Congress rule
and il is for the Comngress Party,
therefore, to answer for the present
state of affairs in the rountry today.
Wherever you meet a Cpngressman
outside this House, whether in the
lobby or in the Central Hall, he
agrees with you that the leadership
has jailed, that the Congress has not
given the country the Government it
requires and that something must be
done to stem the rot. But when he
comes tc the floor of this House, he
changes his tune and suppocts the
Government, no matter what the
faults of the government and what
the mistakes of the government may
be, 1t is obvious that the Congress
leadership h@s failed; no matter
what their intentions. their designs,
proposalg and difficulties may be, one
cannot get away from the conclusion
that the Congress leadership has faii-
ed and that the great lady is not able
to give the country the government
which it requires. She is not in a
position to face up to the grave pro-
blems which confront this country.
If our leaders, particularly in the
government, are as anxious about the
welfare of this country as they
pretend to be, then they ought to see
the writing on the wall, they ought
to see which way the country is going
and they themselves ought to rcsign,
unless the members of the
Cabinet for selfish considerations pre-
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venr her from doing so. What I am
suggesting, therefore, is that the
time has come for the Prime Minis-
ter to realise that the task confron-
ting this country is beyond her ca-
pacity and that she must give way
to a more effective, more efficient
and more capable Frime  Minister
from within her own ranks. This is
perhaps the 'most opportune time
when such a change could take place
because of the Kutch Award and the
failure of the government to protect
the sacred soil of this country, which
has been in our possession from true
immmemorial, First we lost Aksai
Chin. Then our Prime Minister said
“Oh, that area is of no use to us, be-
cause not even a blade of grass grows
there”. Before that, of course, we
lost a vast territory to Pakistan in
Kashmir. Now 350 sq. miles of Indian
territory, which has always been in
our possession ang over which there
need not have been any dispute at
all, is going to be handed over on a
platter to Pakistan.

Take the case of language. It is
the Congress Government which
brought forward the Bill and the
Resolution. That was based on cer-
tain understanding and certain con-
sensus. Then the Hindi lobby began
to work. She had said from house-
tops very heroically that she would
not accept any amendments. Yet,
when the Hindi lobbw, aided and
abetted by her own Minlsters, arked

for an amendment and said “this
will not do”, she succumbed and
we all know the result of those
amendments to both the Bill and

the Resolution. The rot has set in so
much that the Chief Minister of
Madras refused to open the other
day a bakery given to India by Aus-
ralia simply because the wrapoer in
which the bread was covered had,
in addition to Tamil and English
markings, Hindi markings. This is
the situation to which we have come.
Only this morning we heard how
people in Madras are refusing to sing
or play ‘Jana gana mans” because it
is in Hindi. This situation has bheen

kitchen 4 brought about by Hindi imperialism.

Hindi domination. Hindi intransgence.
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Even now, the other day, we had
the evidence of Seth Govind Das, the
oldest Member of this House whom
the President had honoured by hav-
ing asked him to administer the oath
of office to all the new Members ot
Parliament,, being reported tg have
said that in order to bring Madras
to book or to order on the language
issue the Central Govermment should
even have sent troops. I see no evi-
dence off either the Congress Party or
the executive committee of the Com-
gress Party taking note of this state-
ment—I would cal] this mental aber-
ration on the part of the senior Mem-
ber—and pulling him up. If the Hindi
people act in this way....

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH) Actually, you should talk
about your own party,

SHRI C. C. DESAI: My party be-
lieves in the two-languages issue.
Anyway, we are not in the Govern-
ment. You give us the responsibilily
to run the Govermment and you will
see that the country gets the gov-
ernment that it requires and needs.
There is more alent on this side of
the House than on yours....(Inter-
ruption).

1 am glad to find that my hon.
friend Shri K. K. Shah, is sitting
here. Today this amti-Hindi agitation
applies primarily to Madras and the
southern States and also to Bengal
but if they persit in their attitude,
that anti-Hindi agitation will spread
to the other Stotes including Gujarat
and even the Deputy Prime Minister,
the Hindi fanatic that he is, will not
be able to stem the rot, because we
believe in equal opportunity; we do
not believe in s situation in which
half the country has got a better op-
portunity than other half. This has
to be corrected,
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SHRI C. C. DESAI: The ineptitude,
the pusilanimity and the vacillating
nature of the present Government
cannot be better reflected thon in the
way that the West Bengal situation
has been tackled. For days together
there was no decision here at all.
They were calling in this member and
that member; they were calling in this
minister and that ‘minister and yet no
decision could be reached. It is only
yesterday at long last, on the strength
of a report of, g civilian Governa-,
that the Congress Government couid
come to a decision that the best
course, which should have been ap-
parent to them from the very begin-
ning, was to rmpose President’s rule.
I do hope that there will be no hurry
to go in for mid-term elections.

SRI SHEO NARAIN: I am a
member of the PAC and 1 have exa-
mined a lot of your civilian officers.
I know what you are.

SHRI C. C. DESAIL: Thank you. It
is on the strength of that civiliar
Governor, I repeat that after all the
Government could come to a decision
I hope, and my party hopes, that the
Congress Government would not be
in too great a hurry to have mid-term
elections in the course of the noext
few months as is demanded by the
Communists. Let this opportunity be
taken by the Government to give good
government to West Bengal, to rid
Wezt Bengal of the ocourse of (Com-
munism and to give stability and se-
curity to the State which it is lack-
ing.

SHRI RANGA: Let them have the
courage to ban the Commmunist
Party.

SHRI C. C. DESAL It is only
when the State has been cleansed of
the Communist elements that the
Government should go in for mid-
term elections. They cen carry on
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Presidena's rule for three years and if
they come to this House with a pro-
posal to t-a+ effect after giving evi-
dence of having dealt with the Com-
munists in the way they should be
dealt with, this side of the House, at
any rate the Swatantra Party, will
lend the fullest support to Govern-
ment whatever the other parties in
the House may say. Now, I come to
the weak-kneed policy of the Gov-
ermment in regarq to foreign affairs.
In the President's Addresg there is a
reference to West Asian crisis. The
Govermment asked Israe]l to  vacate
from the occupied area. We have no
quarrel with that. At the same time,
if the Government really believes in
the policy of neutrality and non-align-
ment, they should have pointed out
the mistake, the fault, of the Arab
countries—it is not because we are
anti-Arab—but it is only by that atti-
tude of non-alignment and attitude of
neutrality that you can play your
part in the Councils of the world to-
day. What has been the result? By
encouraging the Arab countries, {n-
stead of Tsrael being driven into the
Moditerrancan which was the objec-
tive of the Arabs, the Israeli forces
are sitting pretty on the east bank of
the Suez, on the west bank of the
Jordan river and across the Gollan
heights in Svria, deep down Into the
Arab territory. We have not helped
our Arab friends bv taking the in-
transizent attitude. Even now, if we
take the non-alienment attitude, we
can be heard by Israel and we can
imnress ypnn Terael. We have been
deprived of this opportunity because
nf +the wrong policv followed by the
Prime Minister. prohablv, out of de-
ference to her late father.

Similarly. about Taiwan, I agree
that we have recognised Communist
China and it is not possible to recog-
nice Taiwan. But Taiwan has made
tremandous progress and the currency
of Taiwan js becomine strong and is

snmethine which thiz Government can _

be nroud  of if it haooens in our
eountry. T am not sugresting that we
chnnld rive recognition to Taiwan.
But there is no reason why there
3232 (Al) LS—4.
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should not be trade between the two
countries. There is no reason why
Taiwan should not be permitted to
have a trade representative in - our
country in the same way as East Ger-
many, although we recognise only
West Germany, is permitted to ope-
rate through a trade representative in
this country. All that we require is
the courage of conviction and proper
thinking on the part of our foreign
office and on the part of the Foreign
Minister. That is lacking.

I know come to the question of
Pakistan with which I am more fami-
liar than perhaps many other people.
First of all, I would like to say that
there is no future either for this coun-
try or for Pakistan except on a basis
of complete friendship, cordiality and
amity between the two countries. We
have seen during the last 20 years
two wars between the two countries.
Those wars have not been decisive.
We had the better of Pakistan in both
wars. But if you look at it properly,
you will find that the two countries
ar. so situated, their defence forces
are so strong, that it is impossible for
one country to claim or to have an
outright victory over the other, In
other words, there is no such thing
as a military decision between the two
countries. If that be so, why should
we spent Rs. 1200 crores every year
and why should they spend Rs. 500
crores every year on defence depriv-
ing the two countries of all develop-
ment? Our present difficult economic
position today is because of two
things, firstly, heavy defence expen-
diture, and secondary, bottomless pit
of the publie sector where all the
money goes with no return. T am one
of those who believe that friendship
with Pakistan need not necessarily
involve sserifice of savereignty of our
country. There are ways and means
of coming to a set'lement with that
countr¥. They have fought two wats;
they know that they hawve lost the
wars and they know they have fafled
in achieving their objectives. This is
tima for action by our Government if
our Government has the poldness, the
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courage of their convictions and the
time, to study these problems. This is
the most crucial problem. We cannot
reduce our defence expenditure un-
less we have friendly Pakistan. As I
have said just now, and I repeat it,
it is not impossible, it js not incon-
ceivable, to have friend!y relations
with Pakistan, no matter what my
friends on this side of the House may
say. But we must have that attitude
of mind. The Prime Minister must
have the courage of conviction, the
Prime Minister must be in a posi-
{ion to convince her colleagues in her
Party where the welfare of the coun-
try lies.

1 come from Sabarkantha and I had
recently been to that district. My
friend, Mr. K, K. Shah also comes
from the same district, There is one
problem which the people of Sabar-
kantha have, to which I would like to
draw your attention, and that is, the
fate of cotton cultivation in Gujarat.
The cotton grown there is known as
Gujarat 67, which is the finest cot-
ton in the whole country; it is the best
long staple cotton in the whole coun-
try; that cotton is equal to the best
A'merican or Egyptian cotton. But the
policy pursued by the Government is
such that instead of increasing the
cultivation of cotton, that district is
now faced with a dilemma and they
have to reduce it, and once jt is re-
duced, there will be more imports and
so on. But our Commerce Minister
has no time for cotton, so much so
that he has mo time even to reply to
letters from Members of Parlirment.

The other subject is the matter of
exports. It is only a lip sympathy
which the Central Government pays
to the development, to the improve-
ment, of exports. I know from various
facts that when proposals are made
‘to Government, either they are not
taken notice of or if they are taken
notice of, the steps to step up exporty
are not taken; instead. they take cer-
tain steos which do not do justice or
eredit to the eredit worthinesz of the
country.
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MR. DEPUTY-SPEAKER: He may
conclude now.

SHRI C. C. DESAI: Finally, if we
have to save this country for the sake
of our children, we ‘must have a Gov-
ernment which knows its mind, which
can act effectively and which com-
mands the confidence of the people.
If the present Government, if the pre-
sent Prime Minister, is not in a posi-
tion to give that Government, I
would once again repeat before I sit
down, let the Congress Party elect
somebody else; let this country be not
sacrificed by a Party which ought to
know its mind and which ought to
take the right action because the
right of governing today vests with
them.

SHRI RAJASEKHARAN (Kanaka-
pura): Mr. Deputy-Speaker, we are
grateful to the President for his
thought-provoking Address to both
the Houses of Parliament, in which
he has not only listeq the problems
which we are facing but has also
'mentined the crisis through which we
are passing. This great country is
facing many challanges, challenges on
the economie front, challenges on the
political front, challenges on the social
and external fronts, and to meet these,
united action by al] concerned s
needed. Our friends in the Opposite
have tabled 276 amendments pointing
out the failures of the (Govern-
ment. I hope, while =peaking
on the President’s Address, they will
come out with constructlve sugges-
tions

The President, in his Aadress, has
listed the achievements on the agri-
cultural front. As you are aware,
about 48.5 per cent of the national
income comes from the agricultural
sector and sbout 70 per cent of our

~ population is depending upon agri-

culture. (Interruptions). Consider-
nble efforts are made to intrease the
fod production, but I should say that
some more efforts have to be made.
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Take, for example, the credit facili-
ties. The farmers in this year need
about Rs, 1,000 crores as far as short- -
term credit is concerned, about Rs. 100
cromes as far as medium-term loans
are concerned, and another Rs, 100
crores as far as long-termlouns are
concerned, Against this requirement,
Sir, we are able to provide only abcut
Rs. 380 crores as far as short-term
loans are concerned and Rs, 50 crores
as far as long-term loans are concern-
ed. In the cooperative sector We
should introduce an element of effi-
ciency and we should also avoid the
bureaucracy which is now trying to
raise ite head in this sector. Agri-
cultural Credit Corporation should be
opened in every State,

I would like to point out also that
in this matter of development of agri-
cultura! sector, we have been very
much neglecting the agricultural
machinery.  Unfortunately, our in-
dustrialiste also have been more or
less concentrating on developing the
indusirial machinery, rather than the
agricultural machinery. I hope, Sir,
that the Government will give due
attention to this factor., We have
been talking of jobs, sufficient jobs
are not being provided to our stu-
Jdents in the engineering colleges, But
we lhiave not opened the agricultural
engineering section in all the colleges,
whith is the prime need of the
farmer today.

ot oot wrAedtm (FwErd-afao) ¢
oy AT Wt R E )

SHRI RAJASEKHARAN: My hon.
friend probably does not know that
in the rura] areas now with the intro-
duction of the tractors and other
maclunery the rural population are
finding it difficult to get even the
ordinary mechanics in the rural areas.
He has to run to big towns which
would be near about 100 miles from
the gplace where he is farming. Not*
only that. As far as agricultural im-
plements are concerned, no adequate
attention has beepn paid. With the
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introduction of high-yielding wvariet-
ies, no adequate attention has been
paid for the improvement of the
machinery which we have got today.
Take for example, the high-yielding
varieties, We have got about 385
million acres under cultivation. So
far we have been able to introduce
high-yielding varieties in about 5 mil-
lion acres, So, this gives the com-
perative figure, If the farmer is pro-
vided with irrigation facilities, I
would say, he is not only prepared to
grow one crop or two crops, but he
is even prepared to grow three crops
in a year, So, more irrigation faci-
lities have got to be povidad. There
are Slates where lift irrigation faci-
lities could not be provided vn @ grea-
ter scale. Government should pro-
vide immediate finance by borrowing
either from inside or from outside.
We have to give top priority for
providing irrigation facilities, In this
connection I would like to refer to a
suggestion made by the late Prime
Minister, Shri Lal Bahadur Shastri
that we should devote one of olr
plans fully for the agricultural deve-
lopment. The President has said that
1968-62 Plan will be presented short-
ly. I would like to request the Gov-
ernment to make this 1968-89 Plan
fully devoted to agricultural develop-
ment,

Then, Sir, I would like to say some-
thing regarding the Administration,
The President has said In his Ad-
dress that our administrative struc-
ture will not only be responsive to
the changing needs, but also com-
mand the confidence of the people. I
welcome this suggestion, but what is
happening today? 1 would say that
most of the failures of the Govern-
ment is due to the inefficlent and
burcaucratic administration which we
have got. I have a suggestion to
make to the Government, that they
should take immediate saction to
chonge the bureaucratic administra-
tion, The common man s not able
to know what is happeing in the
Secrelariat. S0 the Government
should take immediate steps to see
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tha" Jur administration becomes effi-
cient and farmer-oriented and com-
moaman-oriented. Otherwise 1 den't
think we have got a futurs, whether
Congress Government or uny other
Government comes to power. What
is the type of LA.S. training which
we have got? All these administra-
tive iraining schools which have been
det up, are set up mnot in *he rural
areas, but they have been set up in
the very cosy atmosphere of a kill
station. Jow can the administrator
get the common man’s feeling and
the miserins and the difficulties faced
by him, sitting in a very fine air-
conditioned bungalow in a hill sta-
tion? This attitude has to change.
What we need today is dedicated effi-
cient administrators who can contri-
bute to production in the country.
Unless we do that, I do not see any
future for our country.

T ghould like to suggest that the
taxpayers'money should not be wast-
ed. Now just have a look at the
hierarchy in the secretariat. We
have Secrataries, Joint Secretaries,
Deputy Secretaries, Under Secretar-
ies and Section Officers, After inde-
pendence, we have only increased the
secretariat work by a hundredfold.
What we need today is efficient
officers.  After independence, the
prospects of promotions are not on
the basis of efficiency but on the basis
of the influence which the concerned
man can wield among the leaders. We
were to change the attitude. We
need more inputs of efficlency, energy,
dynamjsm and patriotism. This is
the prime need of the country in the
administration today.

Now 1 would like to refer to the
Mahajan Commission Report. After
the SRC report, a States Reurganisa-
tion Bill was passed by this House to
redraw the map of India. At that
time, the Mysore State 2ot some
territories from adjoining States.
After that, we thought that this dis-
pute was settled. But what happen-
ed? Mahatashtra kept on agitating
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on this issue and wanting some terri-
tory from Mysore State. Take, for
example, the appointment of the
Mauhlajan Commission. It was not the
Mysore State which asked for the
Conimission, It was the Maharashtra
State and the Maharashtra leadership
which ingisted on the appointinent of
a Commission.

oft ol woAE : Fide Sreiig
A wqT far ar 1 gw A frdw
foear ar

SHRI RAJASEKHARAN: But the
Mysore State accepted the appuint-
ment of the Commission in the hope
that 1t would mean a final solution of
the problem. At that time, the Chiet
Minister of Maharashtra hailed the
appciniment of the Commission, He
categorically stated that he was pre-
pered to accept its verdict. But now
what do we see? After the Commis-
sion reported, what do thoso leaders
say? This only shows that they do
not want to have a finality about the
boundary dispute. They want a
decision which should necessarily go
in their favour only. Now our
Home Minister and some of our
leaders have come out with this parti-
cular and peculiar idea of ‘national
consengus’. Is it consensus among
the Home Minister, Shri Chavan, Shri
Nath Pai, Shri Joshi and Shri Dange?
If this is national consensus, I can-
not understand how we are going to
solve this problem.

-SHRI1 J. H. PATEL (Shimoga): Let
him plead for the dismissal of Shri
Najk, Why does he say all this?

SHRI RAJASEKHARAN: To give
a finality to this matter under present
circumstances, it is for the Tentral
Government to take a firm stand and
put an end to all agitational activities,

' and that the Commission’s recommen-

detions will be accepted as an award
and implemented as such, whether
the partles are pleased or displeased.
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Unless such a firm stand is taken,
agitational activities will go on in-
creasing leading to all gorts of dis-
turbances, This boundary dispute
must be gettled once for all in this
manner; as suggested by the Chief
Minister of Mysore, the nation should
rise above all parochial and fissipar-
ous {endencies and devote its ztlen-
tion to national reconstruction,

I now turn to the problems cf the
rural people. By oversight, the
President has left this problem un-
touched, About 80 per cent nf our
people live in rural areas. I would
like tc caution the House that the
Indian peasantry will never aliow the
rest 20 per cent of the population to
hold the 80 per cent to ramsom. 1
am sciry that even most of the poli-
tical parties show only lip-sympathy
towards this problem, The entire
rura! economy has to be rebuilt.
There should be better housing, bet-
ter roeds, better electricity fucilities,
better transport facilities, better em-
ploy:mment opportunities, better educa-
ticnal facilities and drinking water
facilities. 1n the rural areas there is
very good potential for developing
better rural and cottage industries.
Have we given the needed attention
‘to this? I do not think we have.

1 would like to quote the report of
the Estimates Committee wherein they
have said that while Rs. 980 crores
have been estimated to have been con-
tributed to the national income by
large -scale industries in 1961. In the
same year, the contribution of the
small-scale  industries was about
Rs. 1,450 crores. So, I would request
the Government to see that they in-
vest more money in the rural sector,
so that they can provide more em-
ployment.

We have been neglecting the youth
and students. The youth and students
are frustrated, as a result of which we
see a lot of disturbances going on in
this country, I should say that from
the beginning our leadership has neg-
lected this particular and vital sector.
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That is why I call upon the Govern- {
ment to evolve a national youth policy,
so that the youth and students can be
involved in constructive activities.

I would like to quote what Mr.
Chavan said recently in one of the
meeting on “The Task before Youth".

“I personally, therefore, do mot
think ihere 1s anything basically
wrong with the present generation
also. They may talk about cer-
tain things and move about in a
particular way, but that does not
mean that there is anything
basically wrong with the younger
people, What is necessary is that
we must reach to them, talk to
them, make an appeal to them,
find out the best element in them
and give them programmes which
can channelise their energies in a
positive way. It is only then that
we can lead them to achieve the
goals that the nation has set before
itself,”

Therefore, Sir, in this direction [ hope
the Government will consider the
setting up of a National Youth Board
so that it can evolve a national youth
policy, so that the entire energies of
the youth and students can be channe.
lised into constructive and national
building activities in this country.

Before ] conclude, I would like to
refer to some of the problems facing
my State, Mysore, and also my own
constituency. I would like to draw
the attention of the Government of
India to the fact that they are very
partial as far as the distribution of re-
sources is concerned. According to
the draft Fourth Five Year Plan
Mysore hag been allotted only Rs. 32
crores as far as Central industries are
concerned, while Madras has bees
allotted Rs, 94 crores, Andhra Rs. 80
crores and Kerala Rs. 58 crores, I
am not grudging that those States
have got more, They need more, [
would go to the extent of saying that
more funds have to be allotted to
these States, but I would only plead
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that Mysore should get something
more,

Mysore has got a lot of problems.
As you are aware, Mysore has been
in the grip of drought for the past
three years. We did not have rains,
That is why I request the Govern-
ment to allot more funds so that they
can provide more irrigational facilities
and take up work which would pro-
vide employment. The Government
should immediately see that the
the Upper Krishna Project, the
Harangi Project and the Hemavati
projects are takep up, if necessary by
getting help from the World Bank.

The small car project is before the
Government. I hope the Government
will take an immediate decision end
have it started in Mysore State.

I am glad the President has made
a reference to Mangalore port. [
hope Government will provide the
necessary funds as early as possible,
At the same time, I would request
Government to pay attention to deve-
lop Karwar port, which will be the
most natural port in this country.

Coming to my own district, though
it is very mear the most beautiful city
in the whole of India, it has been in
the grip of drought for the last three
vears., It needs special attention.
This year alone we have lost paddy
crop in about 83,600 acres and ragi in
5,12,000 acres. ‘Therefore, we need
more food and more funds, so that
We can provide more employment
opportunities to our farmers,

In my district, we need the atten-
tion of the Central Government to
complete certain projects which have
been pending since many years, For
instance, there is the Manchanabale

project in Ramanagara taluk; 1 hope

the Government will give immediate
attention to these projects. There is
also the Arkavathi project known as
Harobele project in Kanakapura
taluk; the Iggalur lift irrigation pro-
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ject in Channapatna taluk, and the
Muthyala Madum project in Anekal
taluk.

Then, in Bangalore, there are some
major industries such as the HAL,
HMT, ITI and BEL, etc. But all
these industries are only concentrated
in the big cities. Therefore, let them
open their ancillary units within the
radius of about 40, 50 or 680 miles
around Bangalore so that the rural
population also will get the benefits.
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SHRIMATI JYOTSNA CHANDA
(Cachar): Mr. Deputy-Speaker, Sir.
the President’'s Address correctly
reflects the true picture in the coun-

and for that he deserves to be
thanked without any reservations. It
is indeed gratifying to find that
we have turned the corner after
a cataract of diseases and disaster
and calamities ranging from severe
drought conditions owing to failure
of monsoons to flood ravages and
eyclones, '

The economic recession or depres-
sion, which plauged our industrial
and empoyment sectors till recently
and from which we are yet to re-
cover, is probably yielding place to
an atmosphere of optimism. The
situation, © which looked terribly
weak even six months back is now
appearing better, thanks to a confbi-
nation of nature’s benevolence, peop-
le's determination and Government’s
leadership.
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But the same is not true in other
spheres where emotions and fears
take the better of human faculties—
I mean, the chaotic conditions in the
linguistic and ethnic sectors. The
riotings and destruction of public
life and property in the name of re-
moving English or resisting Hindi
are not only unfortunate but suizidal
for the unity and freedom of the
motherland.

I should like to draw the attention
of the House and Government to the
sad happenings in some parts of the
Brahmaputra Valley districts on the
last Republic Day. Misguided youn-
gsters and their adult collaborators
have demonstrated with large-scale
arson, rioting and tirade that our
patriotism and emotional integration
is not more than skin-deep even in
areas and populations considered to
be falling within the mainstream of
national life. For this I do not blame
the youngsters who actually perpet-
rated horrible atrocities in the en-
lightened city of Gauhati or else-
where in the interior of the Brahma-
putra Valley. 1 consider ourselves—
I mean the so-called political leaders,
members of the intelligentsia and
persons entrusted with the reins of
administration—responsible. Because
were not they fed with paro-
chial and chauvinistic propaganda
about Assam belonging to Assamese
(meaning the Assamese speaking
people alone) only? Was not such a
suitidal political line preached day in
and day out? If we look back, what
do we find?

The then dominant opinion in the
Brahamputra valley welcomed the
handing over of the Bengali-speaking
district Sylhet to Pakistan during
the partition of the country and took
no steps to claim the contiguous non-
Muslim majority Chittagong  Hil!
Tract of Bengal which went to East
Pakistan by default, Then, immedia-
tely after the partition, we saw a
systematic campaign against Bengali-
speaking people in the Brahamputra
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valley. In 1948 was seen the campa-
ign at Gauhati and other Assam wval-
ley towns against Bengali- sign-
boards and Bengali shops. The same
thing was repeated on a large scale
in 1854 in the same places and in the
Goalpara district in 1955 on the eve
of the States Reorganisation (om-
mission’s visit. In 1960, an anti-
Bengali programme swept the Assam
valley in the name of the Official
Language issue all these happen-
ings, politicians, with few excep-
tions, preferred to remain mute and
the governing machinery in most
places refused to raise its small
finger. Consequently, the rioters
and misguided people merrily went
away with the harvests of loot and
arson and short-sighted politicians
pampered them with an eye on the
ballot box,

Against this background, the poli-
ticians and the intellectual who in-
cited the students and youths on the
reorganisation issue of Assam, I feel,
must shoulder the entire responsibi-
lity for what happened in January,
1968, If misguided youngesters labou-
red under the impression that they
would be able to defend the hege-
mony of the Brahamputra valley on
the Hills Districts and Cachar by
burning effigies of the Prime Minis-
ter and the Home Minister and loot-
Ing non-Assamese shops and esta-
blishments, burning down factories,
f*inema houses and vehicles, assault-
ing women and killing people and
also by perpetrating a sacrilege on
the National Flag on the Republic
Day, right under the nose of a silent
and paralysed administration, then
we should not heap the entire blame
on them-whatever may be the mag-
nitude of their crime—but ask this
question ourselves: Have we not fan-
ned the fire of thelr hatred and
greed? When responsible political
parties speak in terms of parochial
tirade, when mushroom organisations
led by retired civil servants launch
an open declaration of war on the

FEBRUARY 21, 1968

Address (M.) 2464

non-Assamese-speaking people, when
high State dignitaries use the august
platform of the Republic Day to eri-
ticise the Prime Minister and the
Home Minister for their natural deci-
sion to reorganise Assam on the
basis of the popular will and also for
satisfying the aspirations of the Hills
districts, the gullible and highly emo-
tional students and youths are not
unlikely to take the issue to the
streets,

Then, on the basig of the previous
experience in Assam for the last two
decades, they went amuck on the us-
ual pattern and wrought havoc en-
dangering the unity and freedom of
the country. But this time a section
of the right thinking persons of the
Brahamputra valley refused to be
swayed by violence, whatever might
have been their initial reaction to
the reorganisation move, and presen-
ted an inspiring image by offer-
ing unqualified condemnegtion of
the violent incidents. Their number
today is small but we have every
hope that their good example will
succeed in making a good compact.

The Union Home Minister, Shri
Chavan, also helped a lot to ease the
atmosphere of tension by his hurried
trip and forthright comments. Let
all of us in this House and outside
raise our voice to demand exemplary
punishment to persons responsible
for the sordid happenings at Gauhati,
Vijayanagar, etc. and the holding of
a judicia! inquiry into the factors
responsible for the “pre-planned ram-
page” so that the tragedies of this
type are never repeatedq anywhere
else,

I like to mention about the syste-
matic piferage of goods and essen-
tial commodities from railway, bo-
gies; this hag assumed serious propor-
tions in recent monthse despite heavy
expenditure on the Railway Protec-
tion and Secruity Forces, From what
I have heard and seen at Silchar,
sugar-laden wagons were subjected
to large-scale pilferage, causing a
great loss to traders and scarcity to
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consum irs. Similar pilferages were
also made in wagons carrying mus-
tard oil, wheat etc. The pattern of
the pilfirage is also novel. It seems
that gengs of pilferers suck out su-
gar, mustard ol, etc. from  sealed
wagonn through holes made on the
side o~ bottom of the bogie. Sugar
worth Rs. 2 lakhs was thus pilfered
from the N, F. and the N. E. Rail-
ways alone. But the Railway autho-
rities have done nothing effective to
put a s'op to this. I fail to under-
stand by the railway authorities have
abdicated their responsibility in this
regard. I think by holding the rail-
way staff, including the Railway
Protection Foree responsible for any
pilferage within their jurisdiction
and introducing a method of signed
transfer of documents stating the con-
ditions of railway wagons from one
station to the other, we can very
easily check pilferage.

Before 1 conclude, I like to draw
the attention of the Government to
the influx of refugees in Assam, par-
ticularly in Cachar district. Hund-
reds of families are still in camps in
various places of the said district, No
scheme have been sponsored tp reha-
bilitate them either in Assam or out-
side. Some fishermen families of
1864 have tried to rehabilitate them-
selves in fallow land by cultivating
Boro paddy and by fishing; they have
approached the Assam Government
for giving them settlement in  that
fallow land, but nothing has been
done up till now.. You will be sur-
prised to know that even after four
years they have not been granted ci-
tizenship. I would request the Gov-
ernment to take up these matters
with the State Government as early
as possible and not allow the mig-
rants to be unsocial either, Registra-
tions of the new migrants should be
made as early as possible.

As I represent the Miz, district. " I
like to say a few words regarding
this, The civil administration has
not yet been functioning properly
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in this district up till now. We do
not expect or desire that military
should tackle the situation for all

time to come, So, measures should
be thought out to tackle the situation
there. Communications in the Mizo
District should be developed as early
as posssible; border roads should be
constructed so that foodstuff is sent
by roads without air dropping which
means not only high cost but also a
great wastage. Water-works  should
be constructed in the district town
Aijal, which was mnever cared for
all these years. A postal division
should be created for the Mizo dis-
trict for more efficiency. Border
Roads Organisation should be geared
up so that roads bordering Pakistan
and Burma are constructed sooner
for the sake of security,

Sir, I have tried to give a true pic-
ture of Assam since 1948 against the
non-Assamese people. Whether any
Commission of Inquiry is appointed
after the sad happenings in Assam
or not, the Goreswar Commission's
Report was already published, but
their recommendations have not
been implemented. The Silchar Fi-
ring Commission’s Report of 1961 has
not yet seen the light of the day.
What more do expect from the
Assam  Government? My humble
request through you to the Central
Government is that they  should
think over the reorgenisation of
Assam ag soon as possible, so that no
such atrocities are prepetrated on the
non-Assamese people.

SHRIMATI SUSEELA GOPALAN
(Ambalapuza): Mr. Deputy-Spea-
ker, Sir, the President in his Address
has attempted to paint a rosy picture
of the present situation. Se said, for
the last 2 years there was drought; so
there was the lack of food and also
the lack of raw materials for the in-
dustry, but now this year we have
a bumper crop and so the food situa-
tion will improve and theve will be
agritultural products for industry and
industry also will benefit and the
position will improwve, That iz what
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he thinks. But what is the reality?
Despite this bumper crop the vutlook
of our plan is very bleak. That is
why the commencement of the fourth
plan is postponed to April, 1968. Last
time, when Shri Morarji Desai sub-
mitted his budget, he claimed that
there would not be any deficit financ-
ing. Generally, Shri Morarji Desai is
kncwn for his firmness. But all his
words gone with the winds. But
whet is the reality? 'They are
reserting to Rs. 400 crores of defert
financing and by the end of March,
it will be Rs. 500 crores. That is the
position. The food situation in the
country, despite this bumper crop, is
very sad. The price of rice has in-
creased; the price of sugar has gone
up. Not only that. By decontrolling
sugar, they have left the people to
the entire mercy of the sugar mag-
nates.

The President in hig Address says
that the prices have gone up only by
5.7 per cent and not by 16 per cent.
But from February last to January
this year, they had to give increase
in the D, A. for Government officials
twice. That shows how rapidly the
prices of the consumer good are
growing up. There are two prices in
this country, the speculators’ price and
the consumers' price, The President
in his Address has mentioned about
the speculators’ price and not about
the consumers' price, Our Parliament
is concerned more about the consu-
mers price and not about the specula-
tors’ price. The basic policy of not
attacking the vested interests conti-
nues. More and more patronage is
given to the vested interests. The
vested interests in their turn ars pass-
ing on the burden to the workers,
peasants and the middle-class people.
There is more retrenchment in Gov-
ernment concerns and also-in the pri=-
vate concerns. There is large-scale
attack on the D.A., wages and bonus
of the workers. Recently, in Ahme-
dabad, Bombay and Coimbatore the
mil] owners have threatened the wor-
kers that they would close down the
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factories if they do not agree to re-
duction of D.A, in those industries.
They have threatened that they would
close down their factories if the wor-
kers do not agree to a twenty-five
per cent cut in the D.A. The Gov-
ernments itself is showing the way.
In their own industries, in their own
concerns, they are resorting tov large-
scale retrenchment, In railways and
other government departments, they
are showing the way to the big busi-
ness people in the country. But one
thing, is noticeable. There is no re-
trenchment of the higher cofficials.
They have increased not only ‘he
number of higher officials but also of
Ministers in order to bolster up the
tottering Congress Ministries or Con-
gress-supported Ministries in some
States. ‘Take, for example, Bihar.
There the Soshit Dal, a party of de-
fectors, has appointed everyone of its
defectors as a Minister. To keep up
their position, they are increasing the
number of Ministers and the higher
officials, But in the lower ranks,
they are resorting to retrenchment.

15.22 hrs
[Smrr G. S. DELLON in the Chair]

This is the pass to which the country
has been brought after 20 years of
independence and foreign aid. Even
now the Government are not prepared
to change their basic policy. Solemn
resolutions and undertakings concern-
ing national policy have been violat-
ed. The condition that in no circum-
stances majority participation will be
given to foreigners in ~ollaboration-
industries is being relaxed, Foreigners
only majority participation but also
contro] and management. The latest
example is the reversal of the earlier
decision concerning setting up of fer-
tiliser plants, and the permission given
to the setting up fertiliser plants bas-
ed in imported liquid ammonia. At
this rate, the country will become the
mbst happy hunting ground of Ameri-
can imperialists in the whole of Asia
at a time when the position of im-
perialists is tottering in South East
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Asia as a result of the smashing blows
given by the Vietnam people,

Coming, to Centre-State relations,
the President claims in his Address
that Government’s policy is one of
co-operation with State Governments.
But what is the reality? How are
they co-operating? For instance, in
Kerala it is not possible for them to
win over defectorss The Congress
position is so bad that no attempt in
that direction is going to help them.
So from the very beginning, they were
using food for a political ‘purpose.
They increased the price of rice sup-
plied to us. At the time of devalua-
tion of the rupee, they agreed that the
price of rice would not be increased
and they would subsidise rice angd
fertilisers. But they went back on
that promise. After the Kerala Mini-
stry came into office, they increased
the price of rice. They left the Kerala
Government this alternative; either
face the wrath of the people by ir-
creasing the price of rice or subsidise
it by depleting the financial resources
of the State. They had to give a sub-
sidy. At that time, it wag Rs. 7 crores,
Again the price was increased by 25
per cent. That means the State Gov-
ernment have to spend Rs. 19 crores
annually, Our total budgeted income
is only Rs. 145 crores, Out of this,
we have to subsidise rice to the ex-
tent of Rs. 19 crores. This is the
position.

Not only this. The Centre has not
been kept up its promise in regard to
the quantity of rice which was to be
supplied. So many times, jn this
hruse and elsewhere, they promised
that 70.000—75,000 tonnes or rice
would be supplied to Kerala every
month. What hag been done? For
the last so many months only half of
it was given. They want {o use food
for their own political ends. Other-
wise, when there is a bumper crop,
they could have given at least 75,000
tonnes. Last time the Food Minister
promised this Parliament that iy
October the food position would im-
prove, and he would be able to give

1232 (al) LS—7.
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this 75,000 tonnes, but up till now they
could not give this 75,000 tonnes, So,
it is quite clear that they refusing it
for political purposes. And that is
evident from the speeches made by
the Ministers who are visiting Kerala
very vften.

Shri Govinda Menon  rccently
toured the length and breadth of
Kerala. What did he say in those
meetings? He said: The Kerala
Government says that we have pro-
mised to glve 75,000 tonnes of rice,
but is a promise a contract, I do not
know if there is any contract. He
wants to play with food. He is not
playing with words, he is giving with
the lives of the people of Kerala. He
is asking whether there is a contract.
Is it the way of the Central Govern-
ment to co-operate with the State
Government? We can understand if
they explain difflculties, but he is
making a legal point asking whether
it is a contract. In this every House
is was promised that 75,000 tonnes of
rice would be given to Kerala, and
now he is using it for political pur-
poses, and saying that the Kerala
Government, the ruling party, have
made some commitments to the people
in their election and they are not
fulfilling thern, what is the (Central
Government to do? That is the pro-
paganda that is being made.

Not only that. 1 am sorry to men-
tion about the recent visit of our-
Prime Minister., When she came to
Kerala, naturally the representatives
of the ruling party came with full
hopes to see the Prime Minister of
India. ‘They thought that because
there is a bumper crop, there is every
possibility of increasing the quota of
rice to Kerala. So, they went to see
the Prime Minister, What did 'she
say? She said: What will you do
if we stop even this 3 oz or rice?
T heard not the voice of the Prime
Minister of India, but the volce of a
fourteenth century dictator in that
It was unfortunate that the Prime
Minister of India should tell such
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thing to the representative who went
with full hopes to request her to in-
rease the #ood that is being given to
Kerala. She wag not acting as the
Prime Minister of India, but as the
lady toppler of a non-Congress Mini-
stry. That is how they are behaving,
and the President is claiming that
they are co-operating with the State
Governments.

I will give another example of co-
operation of the Centre with the non-
Congress Governments. We all know
how the Central Government is carry-
ing op the procurement programme.
We kpow also how you are exempti-
ing landiords and blackmarketeers
from this procurement. We know how
the higher pfficials are in league with
the jandlords and profiteers.  The
Kerala Government wanted to procure
the full quantity that is avajlable jn
Kerala, and so they wanted to give
soma powers to the popular commit-
tees in which all parties are to be
represented.

SHRI K. NARAYANA RAO (Bob-
bili); Why not the Government, why
popular committees?

SHRIMATI SUSEELA GOPALAN:
Becayse we have seen how the Gov-
ernment machinery functions.

SHRI A. SREEDHARAN (Bada-
‘gara): This is not the Congress Parly
which operates everything at the offi-
cial level

SHRI K. NARAYANA RAD: Your
government is there. You ean do it.
Why popular commitiees? (Inter-
ruption)

SHRIMATI SUSEELA GOPALAN:
There are instances of dehoarding
from the houses of highest officials,
and even from high court judges’
heuses by popular committees and

“we know how popular committess will
be sble to help the procurement pro-
- gramme of the Government. Whether
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the Central Government gives consent
or not, the popular committee will
help the Kerala Government t> pro-
cure the maximum possible. About
that, we are determincd. So, I say
that you want to thwarl the procure-
menl| programme of the Kerala Gov-
ernment, That js for a political pur-
pose. You want tg do it for g politi-
cal purpose. You would not allow
them to purchase from some other
State. You would not allow them to
puichase from abroad; you would not
give the food and you would not even
allow them to procure the maximum
possible from the State. This is the
policy you are adopting for the last
®0 many months, and that is how you
are conperating with the State Govern-
ment.

Now, you will not even bear the
expenses of the DA that is being given
to the Government employees, which
has arisen as a result of your policy
and not because of the policy of the
Kerala Government. The DA ques-
fion has come because of your own
improper policies that you have been
pursuing for the last so many Yyears,
and they have to bear that.

Now, you have decreased the plan
allotment fer the fourth Plan alsc
for the State. These are being done
with a political purpose, we know.
Then again. they have to tax the peo-
ple of Kerala also for this fourth Plan
allotment and to raise the amount.
But whom are they to tax? Already
the people have become paupers. For
the last 20 years you were pursuing
sueh a policy and they have become
paupers, and how can they be taxed
more?

SHRI RANDHIR BINGH (Rohtak):
The people there are having a high
standard.

SHRIMATI SUSEELA GOPALAN:
®ven if we are starving and are pooT,
we will every day take a bath and
wash our clothes. {Interruvtion).
You are saying so because every day
we ‘are takimg bath and every day
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we are washing our clothes though we
are starving ard are poor. That
is why you are saying we are not
poor. But even with our starvation,
we will have every day bah and we
nicely dress also. But ‘hen we will
fight against those policies also. The
Central Government can have deficil
financing; the Central Government can
take any amount of loan from abroad.
But they wil] not allow the State Gov-
ernment to take overdraft from L
banks. That is how you are co-opera
ting with the State Government. You
want our co-operation to increase the
Government wants our co-operstion
to starve the people of Kerala. You
want our co-operation to increase tht
price of rice; you want our co-opara-
tion to tax the people of Kerala; you
want our co-operation to protect the
landlords and hoarders; you want our
co-operation to curb the democratic
rights of the workers, the peasants and
the toiling masses. I am sorry to say
that you are not going to get this co-
operation from us. If this is the co-
operation you want, you will never
get it. We are prepared to fight
against this and the policies of the
Centra] Government, and we know
what is waiting for us. We are sure
of what you are doing for it. And
that is why, from the Prime Minister
downwards, all the . Ministers are
coming to our State and creating silu-
ations so that you can interfere. We
know your game; we are prepared
and determined to fight against all
these anti-psople policieg of the Gov-
ernment. We are determined in that,
and come what may, we are prepared
to face it

SHRI S. X. TAPURIAH (Pali): At
least thank the Government for allow-
ing your party to function in the
country.

SHRI P, M. SAYEED (Laccadive
Minicoy and Amindivi Islands): Sir, I
have been listening to the speechbs
from both sides of the House with
great interest. Whether it is language
or economic ills or communal riots,
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the opposition parties blame the Con-
gress Government. Let us take tha
language issue. Who were the per-
sons responsible for the anti-English
or anti-Hindi agitation? It is the
opposition parties who have created
all this mess in our public life. Even
for naturaj .alamities, they say the
Congress Government has to bear
rasponsibility. If my memory is ecor-
rect, Mr. Kachwai asked why it was
not possible for the Congress Govern-
ment to prevent the Koyna earth-
quake! Of course, there are serious
questions also to be considered in this
House. It is true that we also are
human beings and the Congress Party
consists of people with human weak-
ness.

Recently there were communal riots
taking in this country. There are
some political parties which instigate
the young chaps to upeet the law and
order situation. The same thing is
raised here in the form of questions
or in some other form to get cheap
popularity. Is it proper on our part to
consider nationa] issues at party level?
It is absolutely wrong to do so, if we
have any sense of patriotism. The
country’s security, and
integrity is supreme to all of us, whe-
ther we belong to the Congress, DMK,
Jan Sangh or any other party.

For the last 20 years, the members
of the opposition are attacking the
Congress Government tooth and npail.
They say the whole responsibility for
all the ills of the economy will have
to be borne by the Congress Govern-
ment. When we took over from the
British, what wag the gondition of this
country? Was there any economic
improvement? No. Let us consider
the achievements we have got during
the last 20 years. Of course, we could
not achieve all that we expected to
achieve in the last 20 years. There
are many problems which we could
not solve. If there was a little sense
of understanding and cooperation
from the other side of the House, we
could have solved them. It was they
who forced the ruling party to meet
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all sorts of demands of the working
class,

At the time of our last elections tie
State Governments had to meet an
additional expenditure of nearly 2
hundred crores of rupees by way of
increased dearness allowance without
any corresponding increase in produc-
tion. Has anybody thought of the
country? That means Rs. 2 per
capita. That is the way in which they
behave, and the responsibility ulti-
mately is thrown on this side of the
House. It is most unfortunate.

Any question that is raised here is
looked at from the angle as to who is
the initiator and to which party docs
he belong. Whether it is good or bad
it does not matter, but if the ques-
tion is raised by a Congressman they
would attack it tooth and mail. That
is the way in which we are all behav-
ing.

My humble submission to my hon.
friends is that al] of us will have to
take all these national issues above
the party level. There are a lot of
questions to which the President has
asked us to give attention, go through
angd solve with a gpirit of understand-
ing. My request is that all of us
should put our heads together and do
it.

There was a charge against the
Congress Government that they are
using their influence to topple all the
non-Congresy ministries. Even today
morning  Acharya Kripalani rightly
said that it was they who were res-
ponsible for the fall of their own
ministries. Different ideologies come
together for the sake of remaining in
power and nxt to serve the people.
Ultimately what happens is some of
the constituent units want to have
more seats of power at the expense of
the national income. This is what we
have seen after the elections, in many
States,
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Let me now come to the question of
agricultural production in this coun-
try. The production this year has
been estimated to be 95 million tons,
20 million tons more than in 1966-8T7
and 6 million tons more than the re-
cord production in 1964-65. Is it not
an achievement to the credit of the
Congress Government?

SHRI 8. K. TAPURIAH: Rain 1s
your achievement? Very good,

SHRI P. M. SAYEED: It there is
no rain and the production is bad the
responsibility is put on the Congress
Government. If there is drought it
becomes the responsibility of the
Congress Government. So, naturally,
if there is good rain and the produc-
tion is good, it becomes an achieve- -
ment of the Congress Government.

Unfortunately, in our country we
have hundreds of religions and cus-
toms with the result that family plan-
ning is not taken so serlously. How
many people have adopted it?

AN HON, MEMBER: Have you?

SHRI P. M. SAYEED: I have no
issue at all. Nobody bothers about
family planning. As my hon, friend
put it, more mouths are added every
year. Successively for two years
there was drought. Added to that
there 'has been an increase in the
population. There is alsp prevention
of deaths due to increased health faci-
lities. Previously, in 1851, the expec-
tation of life was 32 and now it is 50.
For this we will have to take the res-
ponsibility. But is it fair on thelr
part to say that we must take the
responsibility for everything? No,
that is not possible. Of course, there
are weaknesses on our part. We
have committed some mistakes ana
tnken some wrong actions. I ao
accept it, But, at the same time you
should appreciate our achievements.
You should not blame us for every-
thing.
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Yesterday I happened to go to the
house vf a friend of mine who hap-
pens to be a staunch supportor of
Hindi. I was surprised to find that he
sends hig children to English-medium
schools. We preach or advocate on2
thing and do something else. That
is responsible for most of our present
day ills. )

Coming to our achieveinents the
output of steel has increased five-
fald. The output of electricity has
increased six-fold since 1950. We are
manufacturing engines for our jet
aivccufts @l Bangalore. We are har-
nessing atomiec energy for industry
and agricultural research. Our o1l
refineries are on the road to self-suffi-
ciency. We are producing 70 million
tuns of coal per year, nearly double
the output of 1951, The progress of
the economy depends upon the trans-
port facilities available in the counuy.
What about our transport facilities?
More than 200 locomotives and many
railway wagong are manufactured
every year. The rate of construction
of the Hindustan Shipyard at Visa-
khapatnam is a remarkable achieve-
ment. 15 rakhs of passengers and 5§
lakhs tons of goods are carried by the
railways every day. There are nearly
one lakh post offices in the country.
More roads have been built during the
period after independence than during
the last two centuries, Are these not
contributiong to the Congreas Govern-
ment?

SHRI S. K. TAPURIAH: Contribu-
tions to the Congress ‘Government, we
agree.

SHRI P. M. SAYEED: I am sure
that his party, to which the hon.
Member belongs, had been in power
even half of this, would not have been
achieved. :

In order to strengthen democracy,
education is very important. - There
are two million teachers in this coun-
try engaged in the task of building the
citizens of tomorrow. Primary edu-
cation is now available to 80 per cent
of our children. The number of col-
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lege-going students today is six times
that of what it was in 1951.

Of course, there are some weak-
nesses, as has been rightly expressed
by our leader. There is a wide gap
between intention and action. The in-
tention of the government is to do
much more, in a wider scale, But
action is slow, It is unfortunate that
the set up which we inherited at the
time of our independence is being
continued in some form or other,

Since I come from Laccadive Is-
land, 1 want to mention some of the
special problems faced by the people
of this island. More than once I have
made sggestions on how to improve
the living standards and working con-
diitions of the people of that island.

You know, Sir, Laccadives ig off the
coast of Kerala and we have had our
development schemes implemented
only after 1956, We did not see the
First Plan at all and considerable
amounts of the Second Plan lapsed.
Practically, from the Third Plan on-
ward we had something to our credit.

Now 1 wish to draw the attention
of the Government specially to the
judiciary. The judiciary in Lacca-
dives is still not separated from the
executive. I request the Government
to look into this matter so that it
could be separated immediately and
the people could get justice. You
will be surprised to know that a dis-
trict magistrate of Laccadives is an
undergraduate without any legal qua-
lifications, There is the .intention of
the Government to partially separate
the judiciary from the executive. So,
there is a gap between action and in-
iention. We will have to look irto the
matter.

Coming to democratic decentralisa-
tion, there are no local bodies yet set
up there. There is no panchayat
board or anything. Even the advisory
council at the administrative level and
at the Home Ministry level are nomi-
nated. As you well know, anybody
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who can be in the good books of the
Administrator can be nominated. He
will not even be nominated according
to the desire of the peaple So, I
appeal to the Government this is the
third time [ am revealing this to the
House—to get these advisory bodies,
Poth at the administrative level and
at the Home Ministry level, elected.
There should be elected representa-
tives; then only the voice aof the people
can be put forth through these mem-
bers in these bodies. Hence the Gov-
ernment of India should take imme-
diate steps to get it dene.

Then, as you know, there are Shiv
Seoa, Lachit Sena and what other
genas, we do not know. In the times
to come we will see many senas, As
eur hon. Home Minister told the
Hause, all these things are coming be-
eause of aoe factor. If employment
apportunities to the local people are
demied, naturally people will get frus-
trated. They will be agitated in their
minds and farm any member of senas.
It i5 no wonder that there may be
many senas. So, before a Laccadive
Sena comes up, I appeal to the Gov-
ernment to send an expert team to the
Laccadives so that the possibility ef
setting up industries can be looked in-
to and accordingly alocation of funds
;.:d. setting up of industries can be

ne. y

MR, CHAIRMAN: The hom. -Mem-
ber’s time is up.

SHRI P. M, SAYEED: Another two
minutes, Sir. There is no legislative
body, no other Member for Laccadives
and nmo other form of represemtation
to put forth people's grievamces in this
HMouse. I am the only represemtative
of Laccadives,

Coming to transport facilidies, lest
time we had students as wel} as pas-
sengers and cargo strended m—
where, in the mainlemd amd

gy
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land. Even students had been strand-
ed who could ndt come or go to col-
lege. So, I rushed to the Minister to
have a ship rushed there to get over
the difficulty. I, therefore, appeal to
the Government to improve the trans-
port facilities to the Laccadives since
there is no other means of transpert

. except Government undertakings.

Now, there are officials recruited
from a cadre and they have got thetr
own Laccedive Servicee. When soma
offieialy are posted there, they will be
upto the retirement im the Islands.
What they do is that they cultivate a
sort of interest in some sectioes of the
peopie and also ereate 2 sort of feeling
among the other sections of the peo-
ple. Hence, in order to remove this
sort of a thing, 1 would request the
Government to create a jeint cadre so
that this Union territory can have the
officials from other Undon territories
and also the officials from this Union
territory can be posted to other Union
territories in order to overeome the
difficulty.

Laatly, I feel that the national issues
which are befare us, as are contained
in the President's Address, should be
deslt with good understanding and
good apirit and I would request all
the sections of the House tp endarse
it fully.

ot wyga fefroa are () -
awTafy wgew, # 9 sy -
TR A g g ww-
wigFer L o @7 fem wam §
Ky aww Y wT e war o i fmrmoet
& T1F W aTeIGEAT F 9 6 dw
¢ ? g verweTw few wredd
AZRerT-eg Q¥ W A< R i frwrorer
w #7 W wigw Y il §,
oz ww & g ITFOm W
g T W, g T T W
wd Wi "Ew wow § 0 sa

®
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I Y, 77 fg T A g 1 T
a8, @ ug ¥ frgra, WM
fawrT gwr | g% W @ g e
®2z g1 @ W ag A 990, I fEg
22 A g9 ; N ¥gET 2 Tl
T | GE ¥ weer qET Sl g,
Ffea g Al & 9gN 98T ag g %
aar WY Tew §, W wd-fadv gt

WA FAE W I AR
a1 arx farar ot gy &1 fpgedi #, A
ot o7 agta X B, avewafes sa o
21wt A wont wwar & f ogw few
A X T £ 7wz ey dw
oW oo R wm H fiex
aregafre § A1 £ wxn ¥ wmay
weey oqr A qar 2 5 o P 3w
& e ¥ | g ARl ST Y TR
T A AT AR 1 Tw Sy o e, Fod
Wy ey N artadw (A
grex) #r arg dare ¥ ot o
Fax fY ooAr oF e a forar, fulr
TRUT w2X § | g o T A e
¥ far oty o7 4%, g ¥ w7 o, g
FT ¥ my, Afer s g ww ot g
ararfee wgavar } o g9 oM
fog sgat R ooy § | (vawanw )
& quwara @ ond | “arerafoe”
arrg @ “dfd” | ddrdar Pred @
ag astarfae wgarar & 1 fgeg oot
e

=Y aq e wfgoa (Hvg)
fog @9t & 9% ara gfomi 9%
T W€

ot mpw fefwery e ;. wg gwa
T wére figy & 1 N oy oY e
TRy A ey § TR W
o dew wghr § i< o woor o § oy
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Fama Wi A gen & ag
(warw)
1 am making out a case, you pléaie
listen to me.

16 hrs,

¥g AT FAARS {1 WA §, WA
? fgg Wt qEwATT B HE HT Aw
w1 fawrom v 1 Afew g @R
& # o W 7R § % ey e
FITFTFCFHALHLRE, o5 I 5
wrE Y T A S W & femr i
g a1 ¥19 7 & w19 ¥ Ay T WEw §
frgam AN we st gu & o ™
uﬁtlwﬁtﬂfﬁ'ﬁ'ﬁ'ﬂm
Q»Fﬂ%mmiﬂt FerAfy
T F FT G € i\-rmﬁsm
Wi FTT A E T oW
& frY A% &1 T AW wT A
waen Wi & fac oz ey o @ Wi
w1 T ¥ S g€ § ag ag e
WA & a ¥ g ag a9y
TF 41 @ ¢ b Rl 1Y AR
agr wendT T W 9T Y e F W1
WA 1 s G W@ ag agh
st ok gafee 5 9g oEeETr @
o TWHWH AF ITUSAT §
TEN R G w@ (5 WOt gy
(feprem) w0 & 4t § 7
Y o FT wraT X AT qqr @ o
W' AW A A F AR T W
a5 & A oo g awndi g
@ ¥ WY o1 @ ¥ ilE ad g
Ty wrk g A dF Afew qEesAl
w @ ol & aTgar 5T @t
TWH W | W T AW ST JF
TS AN T I FT SE
W @A A W @ § arfe 57 -
|HF 0F fEmr gl 917 | w9 g%
wNw T ow ®W W fgg
%8 o fwt o dar feame €0
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[ =Y w37 fefimrrang )
NN T A s F wRT g ?
g arrefs F3 F7 Aeww w
F ATTYE TSFIII Y A0947 A8 X
I A aw frgafar & wam, 2w
FAAT G AT AT I H Fhe
A & 771 1 gafag ag w0
fs feg afMi &, w1 & 1 e
& e § oA W odmn
AN 4z frger 1 wmw
T @ A fafe a9 d
gt w7 9dT av afy g9 a.freaa
W fggera & are i wvf g,
WIATT 7§ TAT Y AT qg GArA,
Rarag vl e gew @A R
"wq ¥ w7 f5 ypafon &
HE? AT & A WAy av
a1 fy 2z agAfor am g ? ww
R w1 agaT wafy frg§ram g
a6t qne 7 @, g 7 @l ag v Tt
W ... (swwam™) ., AT R
g 9T g i gnIgT g W 6 T
a gigre, W M gd § A wmw ¥
oY ¥gAfow 15 T, 1947 #r ofx
® IAATY T IT W RE qOTAY, B
ghage g, af & M 7 ga@ A
wrar & 1 gaifEe gz o fagey v
atar ward ag fawvac Frvacg &
gatamt F aaar §, 478, Q@i frae
g FAT =409 A3 @ A6 1 Lifag
‘wawer. & fr a9 w9 WET AR
RTY THAA A IF FLRA R FAT
AF W F Al avs gead Faarg
AT I E 1 e F A CFIIIM
#1 a7 farar a1 s 0 #7 791 F1I5
W9 §32 § AT« ¢ Wi0F 93 1T
ALF AT 1 QF AFT AWM F g0
9T I ¥ A AT & qeard frar
WY g TGT TET F.4 g | I AT
90 F 9,40 9T HE LT I9.9, €I
qr | WAL qF W7 FT A7 |19 T IS0
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ar 3w R ZEE ¥ @ wam. |
a4 2w wadre f aqr Ak gt
®1 §19 7g A5, fasrn, £ g7 3w o
AFTT X | WF TF IF 9@ ¥ I
7§ AT AT 3T ANA WG F
aar g fr amgamgiv ff w @
TR B LW AT gAMWW
fodt wiar & Fré qrer 7 &1 wol
T 7wy fag =¥ 1z e anfa
g ¢ afeq 438 ww ¥ aww
wTZ R 4§ AR faw & v d@afa
s afr @y foy & /¥ gram
gl ? 1 ddy w1 Na @FIa @y
gt | qg wIk Fw W, UG F7 {HAA
AT 1 OHIAT [HHA FTF W4T W
TEFAUF T T AT RE dAx W
T T QY ¢ AfHT 77 L1 wweArd
agt @3 g § Fxa ¥ gw gawr IwA
AR T @ AR I fagin & s
&1 o Farm 1 w7 Forer & gy
FAIT F Sr7Er I5rF BT a3t
w1 i | wEA mfearT w1 gafag
gl qavan e 3wy qgr Ia A0 A F
forat fgeg warawr & fadiy femr WX
g fq Fear Fegartard qrogt @
1o g figT @1 wx fwet aorg &
AT @ Fagrar Wy giwwT
TG IV IR T K W@
HTF T g8 & 7 77 7 ) w IEE
T ATFAI TR TIF TG @
& JMg-ATZ gL H T { A7 3T A
733 FT @ & 4 o7 fam @ €1 ddw
qradt A TG F § T ATA A IEF
b g gard TGN w0 AN IHET
gira af Wady s gy 0 af
qfegiv & amy § wer w1 af@da
g JTIAr 1 AT AR ATY AT A WA
w1 ww fgg § ®7 aat ¥ fark
gr srdd &Y 7% giAm A g
rgarn fracs 4 2F7 afer derya
Srasdt, .., .. (wm)
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I AE TAIAT T ATH AMATAIY |
R ot arg Af Frav g

oF arg 4t 1§ afE@ T
#1 a7 AN T Fr a4 FT g
&1 ww A fgeget v afeare faavsra
o @ g, W aw & Mgt 99
g1 o aT wai e fgrg ot w0 qf@
fafm Y smam wre wWW W@
T @ & f5 qEwA AT wIw ad
N wg & ofear frivea 7 &7
W®RE AW Y wmdwT AT g 7 AW
*Y o §, a<ETA §, §AT H A0 w9A
qr ® wwgw A ¥ fag e
Wy § W% ww F wgr FAw fgal
¥ fag ag of@t fraraa §, foas
i § a1 & $few | qEawTT AE-ATT
wifsat st asr § | g feg o &
wfgs md wre # A s d Al
¥ fagrer fear o oLl
(varem) . ... gfre, w9 & ¥
F3 Afaq w9 & feat w1 77
Wy afgsqa afi g vgasmsl?, .
(s@rams,..,.....)

At Fag g g s A T FTH
¥3 Tifz7t 61 LFB FW &' AT A
T g, ezl ot & wran 7 ag A
8, WuT ag RIS 51 AR Faw
us am@ &, 3g oF 91 N frgea 2
qE AT W TF T X AT TFD G
a9 7. sAra fyg 4, I o,
Ay ar gaud g g w71 fig
u% B, T3 WA ¥ qF IT a1 A
aqtzarEt i 9% W F oF woAT
aeT wIf 1 AfeT 7 wEw AT F
MW YT IT ART 99 &, &f|or |
HHAT § T A T W@ 9 G )
AT F AR 7 & forw F e
NT ATFT ANT & AFL AT F
g &0 § alTg & Wy wlq ag
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ITHEr A @iy 1 Afwa g <frw
AT AT H A0 F A7 97 T AR
F1 89T 97 @y & o s Fdy areg-
s NI EFI@may T
T¥T | g AT @ A T 1 "9 g
Y g ST 7 Wi gAT AW B w0
F A7 § WIF AT T AT F AW FAATL
&Y wmm, AW AT g W g

g7 faT g7 araf #1 qamy go
o maw fadz § e g awg oog
REFZ R AW R EFF v &
e # owow faers dwer gwr
1 FTEICAR qTATH W ATEN ATIE
aTax § 1w ag aedt w7 fed
g1 s Feagfadi o & sree s
" wram § Tar far g, A ¥ o
g §FE AT T ATQT 1T | W FTIOAT
¥ fgg g ¢ @ & o grer agi & Frgrer
a7 1« g7 g7 § gw 7 A4 o
F I FEATH FT T AR ITAFY
ar fr wre agt & fgg fager wdd,
@1 7g T & w1q qfeEearT g o )
fegat &7 a9g & & aror 7@k
WY § BAT @, FIT 7 fgrgar & waw
Fifay affa w9 7% 89 37 3N F
RicR LECLR &

g1 wedl & WY F g7 gENT TV
frltz #zar g

SHRI S, R. DAMAN] (Sholapur): I
rise to support the motion vf thanks
moved by hon, friend, Shri Chandra-
jeet Yadav, to the President for his
Address. The President has very ably
dealt with the major problems con-
fronting the country. The last two
years have been very difficult years
for us because of the successive failure
of rains. As a consequence, prices of
foodgrains and other agricultural Com-
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modities went up. This ?&h:.othems
ing of the public. ame
ttl:'.l:,wﬁt:v‘er::ment have taken all the
measures within their power to meet
the situation. They ix:wchd food-
grains and other commodities so that
nobody in the country may suffer,

Iamhmy‘.onythdthisyu_r
the crops are better. We expect a
bumper crop of foodgrains and other
commodities, Now prices have gtarted
going down. At the same time, I
would like to request Government to
see that prices do not go clu-wn 20
low as to become unrsmum‘hve_to
the farmrers. That is very essential.
1f the farmers are benedfited, thgy w!l'l
put back their money in cultivatisn
and increase production.

At present, there are ecertain com-
modities for which there are no
buyers.  Governmrernt shoulé come to
their assistance and supply adeqoatc
firance so thet they can sell their
produse at reasonable prices. !’:

le, I would mention cotton.
| i markets . are
closed and there is no buyer. There-
fore, Government should consider this
request and see that the farmers are

bnemd.‘

I have listened to the speeches, of
many hon. friends. My hon. friend,
Shri S. M. Joshi, said: ‘No real foun-
dation of econamic progress has been
Jnid do far’. 1 do not understand
what he means by this _autemmt.
According to evident facts in the last
15 years our country has _deveioped to
a grest extent. Both in industry and
in agricultuve, we have pm;mued
In 15 years, so much industrialisa
has teken place that today we are
self-suficient in most of the consumer
goods, with even surplus to export.
Ehis is not a small achievement—to
fulffl the demand of such a vast Pubhc
and. to- be able to export many items.
We are exporting many items. \l.'e
have several consumer industries in
which we have achieved great success.
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Now I come to basic industries. In
this sphere also, the country has deve-
loped many industries. For example,
our steel production in 1951 was only
one pillion tomnes; now we have
reached 7-million tennes capacity, a
7-times increase,. We have achieved
5% million tonnes produetion, but we
have buit a capaeity of 7 million
tonnes. Similarly, in cement in 1951
our capacity was only 3 million
tornes, while today we have reached
12 million tonnes. In ceal, iron ore,
shipping, in all basic industries u lot
has been done. Today the country
can manufacture any plant and machi-
nery. For the textile industry 95 per
cent of the plant and machinery is
being manufactured in the country.
Similarly, for sugar mills, for the ce
ment industry, oil mills, all basie in-
dustries, we have built the capacity to
meet our requirements. We bave got
so much gurplus capacity for railway
wagons that we are exporting. This
is the achievement that the ecsuntry
hae made i 15 years. So, I dg not
umderstand how Shri Joshi made that
remark. Actually, the country has
advanced and progressed to = great
extent.

Jome members have mentioned
about the uneconomic working of the
public sector projects. It is correct
to some extent that of public sector
projects are not able to produce the
resulty as empeeted, but nobody says
that there is something wrong with
the plamts. The plants are all right,
but preductor is not coming up. Pro-
duction is dependent on the workers;
the workers are controlled by the
members of the opposition parties.
Every day there are strikes in NCDC,
Durgapur and other concerns.. So,
when there are continuous strikes and
dislecation of work, how can the in-
dustry make prefits, how can it in-
grease production? It was not able to
produce according to capeeity. They
do not want that the public sector
industries should make profits, they
want to create obstacles, and tHen pug
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the blame on the Government saying
that they are not working well

SHRI §. K TAPURIAH: Are there
no Congress unions in the factories,

and do not Congress unions bring
about strikes?
SHRI S. R. DAMANI: 1 can give

many instances, and you are fully
aware, therefore you do not reguire
more information. What I am saying
is correct. They tie down the legs of
the person and then ask hiam to run,
and then they say that he ig not run-
ning. They instigate the workers not
to co-operate with the management,
and naturally they cannot get pro-
duction, and then they put the blame
on the Government. If they co-
operate, I am confident that the pub-
Kc  sector industries will definitely
make profit,

Recently in Bombay a union under
the control o¢ my hon. friend Shri
Femandes organised the strike of the
Bombay buses, Two million people
were affected. The strike eontinued
for seven days and paralysed the life
of the city. But this time the public
rose and said they would not concede
the demands. The driver of a bus is
getting Rs. 350 per menth, and the
peons are geiting Rs. 300. In spite of
that, they want some disturbance so
that the Government cannot run pro-
perly. This is the main reason why
the public sector and other industries
are nat malking profits. That is an
aspect to which I wanted to draw
your attention.

I want to offer a very important
suggestion. Just now I have mention-
ed that there iz ample capaeity for
manufecturing many industrial equip-
ments, plant and machirery, and
others., But we have to import ann-
ually many items of plant and
machinery from other countries, and
our import of plant and machinery
has stili not gone down. There is one
ressan for that: of course, some of
the plant amd machinery which we
cannat manafacture here, we have to'
and we are, imperting, but there are
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some items which we can manufactare
and which need not be imported. The
point is our knowledge is a little limi-
ted, whereas in other countries which
are manufacturing items of plant and
machinery, they have a lot of experi-
ence. Everybody likes to see that
they are mot put to difficulty if they
are allowed to import. In urder to
stop the import, to discourage im-
ports, I want to suggest one thing.
The Government should make a
difference in allowing depreciation and
development rebate on plant and
machinery which are manufactured in
the country and which are being im-
ported. I mean to say that we should
allow more depreciation and develop-
ment rebate on plant and machinery
which are manufactured in the coun-
try, and allow less depreciation and
development rebate on plant and
machinery which are being imported.
It this is enforced, naturally, the
indigenous plant and machinery will
get the benefit and they will discour-
age the imports, Government has
already taken many measures, but
still the imports are going oun. If Lhis
incentive is given, definitely it is going
to act in the right direction and our
imports will be less. At present,
there is some excess or surplus capa-
city which may be utilised and then
more employment will come.

I want to recommend to the Gov-
eznment throngh youw that the Govern-
ment may coosider this incentive in
regard tp depreciation and develop-
ment rebate se that our indigenous
plant and maechinery may be manufac-
tured in grealer quantities and there
will be mare work,

SHRI DHIRDEWAR HALITA (Gau-
hati): Skr, I rise to oppose the motion
of thamits mewved by the hon, Member,
Shri ¥sdav., The Presidest has said
that the pest yesr was challenging and
difficult, but for the challenging year,
in iz whole address, he has not men-
tioned in anyway how to meeet all
this ehsllenge. The adsdrews delivered
by hinx is a fermal and enstemary ome.
K bas not given sny dimection to come
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out from the past practices of the
Guvernment of India. This is what
he has said. Therefore, I am oppos-
ing the motion of thanks.

In his address, the President has
said that last year was a bleak year,
that the food prospects were very bad
and this year our food prospects are
very bright. According to the Gov-
ernment estimation, it has been said
that in comparison to last year, this
year's yield may be 20 per cent more
and the estimation is that we shall
have 95 million tonnes of foodgrains
this year., Still, the Deputy Prime
Minister said the other day that we
shall import food from America
under PL 480. This is a disgrace.
When we have this bright prospect of
food production this year, why should
Government  import ‘ood from
America? They say, it is to build up
a buffer stock. Why not build up a
buffer stock by internal procurement?
What is the food policy of the Gov-
‘ernment of India? The food policy of
the Government is single-State Jood
zone. There is no procurement policy.
Even though there was a good crop
in West Pengal, the Ghosh Ministry
could not procure even 1 lakh tonnes
ot foodgralns, 1 do not know what
other Governments are doing.

There js no procurement policy to
meet any emergency. This has been
amply proved. The single-State zone
is a very bad policy. Last year we
know what happened in this House.
The hon. members from Kerala were
offering dharna before the Prime
Minister for getting more rice. The
West Bengal members were fighting
here for more rice. These State Gov-
ernmentg were not allowed to pur-
.chase rice from any border State or
other States. Kerala Government
wanted to purchase rice from Andnra
and Andhra was ready to give. But
the . Central Government intervened
and said, no. In Orissa, rice was sold
at 12 annas per kilo, but in West Ben-
gal it was selling at Rs. 4 per Kilo.
‘The West Bengal Government was not
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allowed to purchase rice even trom
Orissa. Is this a correct policy? Is
this a policy of integratior. or disinte-
gration? The single-State food peiicy
is a bad policy and it cannot be sus-
tained and accepted by us.

The President has said in his
Address:

", ..it will be necessary, as I
have already said, 4o continue
with the system of public distritu-
tion of foodgrains and lo exercise
discipline in respect of fiscal,
monetary and income policies,”

But what do we see? Is this discipline
or indiscipline? [ am sure this year
again the States will face the same
crisis. In West Bengal, they have not
procured anything and the foodgrains
have already gone into the hands of
the hoarders. So also in other States.
Government will say, “we Lave to
depend on the buffer stocks.” Buffer-
stock means importing food from
America, under PL-480, We have to
continue importing food and our in-
debtedness will increase from yezr to
year. This is the result of the single-
State food policy.

Then, the President has said that
this year's increase in fuod produc-
tion is mainly due to the help given
by Government in the use of improved
techniques. He has said :

“While in 1966-87, five million
acres were sown with high-yleld-
ing varieties of seeds, 8 million
acres were covered in the last
kharif season alone and a further
9 million acres are expected to be
covered in the current rabl
season.”

He has also sald :
‘“The arrangements for supply

v of agricultural credit have been

strengthened.  There have been
striking increases in the supplies
of trectors, power tillers, pumps,
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diese] engines and improved im-
plements to farmers.”

He has gaid that every help has been
given by Government for increasing
agricultural production. This is com-
pletely wrong.

SHRI K. N. TIWARY: We are ex-
pecting 95 million tonnes.

SHRI DHIRESWAR KALITA: Yes,
but that is not due to these pumps,
irrigation ete. That is due to fair
weather last year.

SHRI K. N. TIWARY: Due to both.

SHRI DHIREWAR KALITA;
Then, I would ask, what are the
statistics showing the increase in yield
due to the help given by the Gavern-
ment? That has not been stated. Only
this sweeping remark is made that
due to our help, we are getting 20
million tonnes more. This is bluffing.
We have got a good production be-
cause of the fair weather last year.
We cannot say, as it is mentioned in
the President's Address, that only
through these measures there has
been more production to the extent of
20 million tonnes. It is not so.

Then, it is said that the Govern-
ment is helping the agriculturists
through loans ete. What do the
statistics show? In the last twenty
yearg agricultural indebtedness of the
peasantry has risen to Rs. 3,000 crores.
To whom are they giving loans? [t is
not to the ordinary peasants. To help
agricultural production we must see
that the Government changes its direc-
tion go that the common poor peasants
get the agricultural loans. Such mea-
sures and such techniques as are
necessary must be developed by the
Government so that they can get pro-
per return for their investment in
cultivation.

Our President has said that increas-
ed agricultural production has result-
ed in a substantial increase in nationat
income. Again he has said that over
the year as a whole, the increase in
wholesale prices was 5.7 per cent as
against 18 per cent during 1968. Agri-
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cultural production is rising, but the
prices are also rising. Last year there
was a rise of 16 per cent in the whole-
fale prices. This year the rise is 5.7
Per cent. We shall say that in these
two years the price rise has been 21
per cent. Day-before-yesterday our
hon. Railway Minister has presented
the Railway Budget indicating an in-
crease in the goods freight and pas-
senger fares, We hope our Deputy
Prime Minister and Finance Minister
will also present his Budget with
some new taxations. Along with this,
as everybody knows, which even the
Finarce Minister has not denied, last
vear there was deficit financing to
the extent of Rs. 300 crores. As a
result of all these, I am sure within
a day or two the price rise will go
up to 30 per cent. With a rise of 30
per cent in the wholesale prices, what
will be the people’'s purchasing
power? Then we shall see demons-
trations everywhere, meetings, hartals
and strikes everywhere. The Gov-
ernment will blame the leftist parties
ard say that they are responsible for
the strikes and demonstrations. But,
Sir, by their very policy they are
giving rise to this price increase.
Where is that direction, where is that
hint in the President’'s Address that
we are getting out of this cataclysm?
We are not. We have seen the strike
by the Delhi teachers. The engi-
neers are unemployed. Many facto-
ries are closed. There is recession.
What is the way out? What way out
has been shown In this President’s
Address? How are we to overcome
this? We know they cannot over-
come this, because of thelr policy of
capitalist economy. A capitalist way
of solution cannot solve it. It w‘ill
only create more and more crisis,
more unemployment and more dis-
tress to the people. So a break is
necessary.

That break is the socialist direc-
tion. This Government has times
without number said that we are
for a socialist pattern of society.
Where is that socialist pattern of so-
ciety? The monopoly capitalists are
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ruling the country. We shall be dis-
cussing in a few days the Hozari Re-
port, how the Birlas have been build-
ing up their industries, how they have
been creating an empire in Tndia.
We shall be discussing that. We shall
not be discussing the socialistic pat-
tern of society, but we shall be dis-
cussing the miseries of our people and
how they are living.

MR.. CHAIRMAN: He should con-
clude now. His time is up.

SHRI DH'RESWAR EKALITA: In
the context of capitalist economy and
monopoly 1 will give one example
from Assam, As everybody knows,
Gujarat and Assam are very rich in
oll and by 1971 we shall be self-suffi-
cient in oil. But, up to 1971 every
year we_ have to import crude oil to
the extent of 11 million tons werth
Rs. 110 crores in foreign exchange.
Though Assam and Gujarat are rich
in oil, I am sorry to say that this
Government has not taken any initia-
tive, the O&NGC has not taken any
initialive to explore ofl in our country
to save this foreign exchange. Every
yvear we are spending Rs. 110 crores
on import of crude onil. The Govern-
ment of India have not taken any
steps to break the monopoly of British
and American oil kings.

16.36 hrs.

tMa, DePUTY-SPEAKER in the Chair]

The Government of India is following
a policy of kotowing to the British
and American imperialism.

MR. DEPUTY-SPEAKER: The Lon.
Member has exceeded his time. He
should conclude now.

SHRI DHIRESWAR KALITA: Re-
cently, the House debated the Gauhati
incidents, I am porry for these inci-
dents. 1 have condemned, my party
has condemred the lawlessness and
hooliganism. No doubt, the re-orga-
nisation of Assam has caused some
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indignation among the Assamese peo-
ple, mainly in the plains but also ia
the hills. The re-organisation of
Assam must be considered in a calm
and cool way. The Government of
India must think in terms of a natio-
nal consensus for re-organising
Assam. All parties and members must
work towards a harmonious and
peaceful solution in the matter of the
re-organisation of Assam.

Lastly, the backwardness of Assam
and its economy is well-known to
everybody. Yet, up till now this Gov-
ernment has not done anything to-
wards the improvement of the condi-
tion of Assam. There is not a full-
fledged University in Assam. There
is not a full-fledged medical college or
engineering college in Assam. There
is not a single big industry in Assam.
There is not a second bridge over the
river Brahmaputra, There is not a
single broad-gauge line in Assam. All
these things have to be remedied if
the packwardness of the economy of
Assam is to be changed.

In India all nationalities, all sub-
nationalities, all communities, all lan-
guages, they must be developed
equally so that India can be integrat-
ed properly to maintain our dignity
and sovereignty.

wt v fag (Qgaw) : 9w-
e WEET Ha ¥ g At dfadr aww
FRe sy NagdwwA gL,
& ey T arie T § 1 W
AT N s, F oW
AT FT e Wi A g

oeeft A & faelt ¥t gfew &
AT R wgAveTEar g1 W Raw A
wrd gw ¥ fF o faeell & ww g
st S at A w1 ofEr & 99w A
w A gem dw aqe Al v
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The nation stood as one against that
onslaught, against Chinese aggressiom
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E & qg WA O AT W AT
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Let me request my hon. friends
here. Let me tell the national lea-
ders. It is as much their responsibi-
lity as it is ours. It is not scoring a
point. An Adjournment Motion or a
Calling Attention Notice will not
solve the problems. Problems will be
solved only when you sit together,
discuss and find out a solution. Do
not get out of the room till you find
out a solution. Let that attitude be
there.
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I am shamed to mention in this
august House that both these things
are missing; secularism is not there
and soclalism is also not there. (In-
terruption). Whether it was there or
not, ] say this is our objective and we
are going towards it. I will never
say that nothing has been cone. Much
has been done and much has yet to
be done.
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onslaught, against Chinese aggression
ang Pakistan aggression. But what
about internal situation?
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That should have been the end of the
fourth plan. Everybody is on a holi-
day.-

wle¥-n ruil—-u-'cfh.’u%uv



President’s

[t Semm gl 2]
ot ¢ ) A 02 (U S oy
o P e i) s S b
S WS Gl o e Sfe R
W @imin I e U
(35 0 b m el w9
W ety K S Syl Loy
v =By @ P pe -
ke S o LG NS Ut ol

- B

Let there be a file holiday also;
we can afford that.
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Let me request my hon. friends here.
Let me tell the nationa] leaders. It
is as much their responsibility as it
is ours. It is not scoring a point. As:



2533

adjournment Motion or a Calling At-
tention Notice will not solve the prob-
lems. Problems will be solved only
when you sit together, discuss and
find out a solution. Do not get out
of the room till you find out a solu-
tion. Let that attitude be there.
B ] wl 3 medlys Pt
ol gpnir l PRebile o - o
nl elea K- e o2y 5l yae
it K § g _,»J Llayh
Q- oa B Y e oy
- RS e e B
ST gt (5 S S Sy
P oplhEy - oy S o o
S e 5wt e Sy
e 2 e £ (ol - e Sy
whgalh e MK 3lie S
pirsle  yl pPdge - 2 WS o400
-a LS a0 K

President’s

I am shamed to mention in this
august House that both these things
are missing; secularism is not there
and socialism is also not there. (In-
terruption). Whether it was there or
not, I say this is out objective and we
are going towards it. I will never
say that nothing has been done. Much
has been done and much has yet to be
done.

B e e )
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PHALGUNA 2, 1889 (SAKA)

Address (M.) 2834
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to arrest the price line in 1957. If
you gee the resolutions of the Natio-
nal Development Counci] you will find
this. Arrest means stop. Has i been
stopped? It goes up like this.

S S dag & ool g
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Address (M.)
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Language Agitation
(H.A.H. Dis.)
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——

17.28 hrs. .
BUSINSS ADVISORY COMMITTEE

FourteEnTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH):
Sir, T beg to present the Fourteenth
Report of the Business Advisory Com-
mittee,

17.28% hrs.

LOSS TO RAILWAYS DURING
LANGUAGE AGITATION*

MR. DEPUTY-SPEAKER: We shall

now take up the half an hour discus-
sion.

o Srem ates (S€0rg) © JureRs
AT, AR AW { I FT s
FU F% wared! a1 § S wor o
T A9 AW § AR warfei & weeT
. g WAt a1 4 FT g f = #
grqfe ot 5 i &, g9 § § g s
Naufg g, o afa g1 &
T ot faa ez tod o avar +Q &
a7 30 & A1 % 98 7@ § a7 =2
F mre #1 fgmr a0 A w4 §, an wfe
We FT §, I TR aF Tg WEAl
&t 7€ g€ 5 77 T wOAT TR
g, w0 F @ gwIe gA e A Ay
FATE & IS FIU 4g g Al
™ awfa % afy &1 qfv g% fee @

*Half-An-Hour Discussion.
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FU T I ISH FET 9§
oI ITH gH ag WrEAT daT Fr AT
FE & | WAt Anr g &Y feEr
#fr, Frlt FTEFT a1 T w7 fFEr
qARTar & gaw ¥ fer oq fe
TFT FT AT FAT AMgd § ar
YE HIRIET F OF &7 g AT g,
A HWTE Y et § WX JT AT {Y
wHaT § AfFT T FE # oA
¥, ug e W wwer &1 g A
& aFar | § gawar g fr gk dw &
¥ AN a3 T TR 9T AT 98§ |
oY @l w1 fedr W ST ¥ owEe
78t fear s sfge afes st famer
g wifgg 1 A At qW F oweT
T TFTX T ATTE gH 927 F Y
& & 1| e # qwwar § fF e
F AT & W1 HIT T a1 & JaTHi 6
oI F W e ¥ HeaT I AT FT
ararar G271 F4 & fau of wfwaw
#r oetw @ formdy ol & faoi & oy
T 43 w% fis W #1 gl 75 F@T
o W wogEefa A% FEAT, gAY
oY aafer 1 As2 FEAT § W IERT
afr gfer ga & arr gt

gt ¥ w19d 78 frdew w7 STEgay
§ fF UF TW &1 IO W gU oM
"Ry welt WEYET ¥ ag W AT fn Wy
" WTET & qE I A ARG GAT I
25 AT WA FY WA F gwafy A
& TE ) FAfE e @ wes
FF & W F HET IO @A |
X W9 #dl WERG I ST A7 aCE
o AR § g AT A e %
WO F A wied s g 9W &
TET IR W A F1 g9 fea1 ¢
feflt Wt sFc W wREw wWiAp
WA WE gwfa &1 w a1 faw
T aTi € 99 gfw uw fgmiew

PHALGUNA 2, 1889 (SAKA)

during Langvage 25 3
Agitation (H.A.H. Dis.)
AT AATAT AT & IW AT ATy
Y FrAE gt & TR et Y gw
& "R ) A g, Wrar gaEr
o= g, A wmw F wwe ai
I A T g, I FAF FA
FT L T G AT A HAET AIGH
ATeT Y AT FE AT oA g
Tt a% i o5 S\ F araer § o
faamdt s gz & sge frreer
MR AT I F g W AT B et
FY AEZ FE HY AT AT Y | gAY v
% 7% wgraa & fe 9@ g W o d
¥ FIC AN TEF AFAT AT A ATHT TEY
F &9 T30 8, THT @ ¥ & guwwar
g5 o wilm aeEl & 9T ar
T A & FAC UV AT 2 Wk
@ TN TR § 5 IowT a8 0 FT01C
grfae 7@ g a7 I TR arafe
1 Wy w & freaer amw § 0 &
w fram =1 gafae &@er fear &
A 78 SawifE, a7 freerd gt
A aT STRE qTETE & FIC G AT
3T W I TS qEl Y @ FAY
g ag uw darfrs  sifse,
tF sidigguaw Wi qror 9
¥ X} w0 o FrA R sraear

%t fordrardy & 77 fowg ST aoerdt
_tmﬁlﬁmgﬁwmmt
‘o g g 5 A e e
'mﬁﬁmmi&mmm

FY 98 TR Agl HM | FH FICOT A}
I B W9 T IOENTA F, AT
forirdy &1 fawmr o3 9 &=
@ FT AT g A A W Ag q
Iq T qEAf F @ AT FOW |
gafag & wwwar g e ga s
#1, 59 Freq #1 I AW =fag
Mamizg Faee faea G EH
wugan g s 57 &1 afagfa s i
IT B T AT T AT AT GO |
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[t stz sira=]

arer d) &Y FTT Y ATy § AR
< wEg ¥ AT gw F FEw £
w2 fomfEr SiEem wid o
i I gF ¥ oF A FEF § afew
T & WV T W AFTC & ey
a# & fr sy Sor T F awfa w@
A FTA KT qHAY 2 § ITF faerw
fardt firewr &Y ®rE sFrdandy oY o A%,
& faems  SEHTH w W
firar o &% ar W FE FE FEAEY
I & farems o o1 a% | TF gFTC R
FE SedT MA g AT KA F W=
frarE o 3t &1 wwfag & oo ag
frdz o sgm g v o v &
OET T THTL F qaeqT FT 9y
g W ferif  sewm o
¥ g FWEA FA A qwE @
arfs w7 oY Id & sward & ar W%
N W R F FEw § 9 I | we
9T FETATAE FT TR F1% tod
£ awafer #  grfv qg= 1 wEe
g & 9w w7 e fE o |

. Yvrdm Y gl &7 g &
mwﬂmﬁtﬁzﬁmﬁ
WA T ¥ A TTA T AFEA v
A DR Do & arg qra gak TH<
*r o) FE I #r e e §
¥R fawm Y A= wwTe Y wfsargar
o & fed N ma Ay IS gl
gt € ag g fF t9a9 it anaror &t
TR & 39E A S st § Ay
qedz @ S & 1 awrd s
HET IE I WG T G GEH
g wam gF ¥ & oy faw P
Al § T ¥ feafadr & g g
WAl WIfE 9 G T § 9 JEr
9ET 9T WX TH FT I /T FH
¥ femfemr aw@w aw@w @ omar ¢

(H.A.H. Dis.)

# aga afas ofy 37 w0 et 3
zafau X avmar § fF asg s &
o g T & fo i 1w
FE aTHe g faae |

# o femfed & 1 7 qam
IAT HAY WEEA FT WL TR Y AAT
AR E | AW TR g9 g ¥ e
oY Yoy gfer w7 oF § 99 & wee
arfag swnae far sy @nfs o =9
FIE F AT § IT R gF AT F1 whaF
g fr tod #Y wwfa & 7 7 @
wgt awwr ar wrtard frard A &
9 B e & AT 78 o0 S
FT R T W | gw & fow &
awwan g fe wror wmaw ga e &
&€ 7y Sfaee ot gd A1 A e
a8 f§ oEl 9T WT N swfa w®
aruAe & g, f3aT & gra e e &
O G & I T EW =TT AR |

gl g wmw g 5 9w
E ¥ I 0% Afafer wrer e
G ¥ IW H osmaedr geT Wi
arfe whade gAY ¥ 0T a8 W
oo g9 X -# aTTE-EY e
ff O Y AR A IR
oz g W @) 99w faserd gar
FIX WA A & | %9 T WA ¥
uF gfafer w7 & wifaaw 6t sT0
# gwmar g fs s & grema  sraws
g mr g

3@ ¥ @ A & ag W I
gagar g 5 Sfs s sl &
HIT g9 I 1 el g & fF
qg TW A1 T L A1 Agh I8 99 A
TT AgY FT q§ § T agr W
afagfa = ofgy I1& ag & FQ
ot foaar aw =feqa
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& g ot fadae e i § femmw
7 faefaw & a1t 2w & g oF w=e
&1 wfwgm SF q & foomr & ag
<tz it grft fF 77 TF Y TRt
I 1 AT gty @ 9 afe 9 #°r
I AR FW § @ A FF T 6T
o g A &L AT F @
i @l & 9 a1 gfer w ) o Forr—
T FHFIWEHNE) WA
A AW H ;TR FAH 9T FI A
aft ge@ g # gear wgm fF ga
faafas ¥ AT #19 #17 & w37 o9
¥ fasrod § aifs  ga o Aaw
#1 g9 &1 & fau Ifea 9l +1o
T IS AT HH 7

oft wreaw e (et ww) o
& fr ¥ & 9 a=ar agey 7 g
Wl ag aqa T § i auEew geafa 9
T FEIT FCHRTT Y G AT T ST
X @1, g@TQ geafa 1 AT FEAT
a7 uF wqifgarfes qavm § W< & A
g %g "%l g e ag Z4 Fwaw qawe
g1 W e gl g g g
3w . g geafe § W1 9w g
W R 72 FTT 0 & FIT IR G
,qﬁﬁqw{-ﬁ&t#ﬂmﬁm
«mﬁﬁa&iiwm@m
% @t T faferw X7 ¥ IR @
FEAT AT | AACTIN HTA FHIX T
¥ e §9 9 oF  Afw g s QT
78 gwwa § fF 2w & fgar &), amdq
H oG IEmATRNITAS
fet e ¥ g K amwm g 5
FLFT FTCF Tfafeda o7 92 gHl-
firsfer Fmaifgg 1 saw fag ag Fdt
Wrargse Ofaferw  qrdtr § E
azquwﬁmazrqtam g
#g fr ot Difafers oy ag awadr €
fis fiaar 7@t gt wifgy e Bre @

during Language 2542

Agitation (H. A. H. Dis.)
g wfgy ag @4 7% faw firr &<
TF O H7 &9 e Foadr 71 5
ag fgar &1 ammEn gR) wEAT |6
W AT WY ge3 g9 § favama agi
F w1 fox fafie sree &T &0
arfgg 7T A K qar T9AT AfEw
o Faa sAsA a § ?
& waaw § 5 ga famr § aw F1
AT GFS FEAT AR |

gaT W1 gma ag ¢ fF wdy a%
oY T TRAAT B § IARIHE qrAR
T8 &1 et & 7y 9 7@ FTawr
FE O ACAT Y @Y A A/ I
fazra & frrg wT aw #4 & fag gfanme
FT CEAATT AE( FC gwa § | gAfAw
FAT TH THTC FT 04T AT AR
& 9 WY NIFww gfow @1 & gaar
saraT & saver qrad grfew g 1 d¥ fF
af Aagi ax A1 @3 wrd ww
w7 ¥ faw ofwa wt qrad grfesr § 34
& o WE wew qfaw fr'hi
1 o1 & wT

am & !’I'ﬂ?l'!-lﬂ:l-ttﬂ a7 AT
wwraT-seAT rfaT 5 o TriT TR

- & TR TEECW WS H A
- W @y T Y woE AL W
e @y g ST TR ER |

o a2 A 9 1 7T WA E
Yo THo & o FI ALHIT AT g1 4T 10T
FT AT ATHT Z1 ST 1 F7 JilT &G
el gu aXaTe W g8 9FTC 1 fadow
T ifgn f& fog 92w & gosrdr
weafa ¥t afy wF a9 afagla #1
fararar 99 NIW FT ACHIC AN |
za% fau & ammar § s qifefaess
T qT THET HAATT TEC, Niefewa
Qv g =rfge, FifE s g 2w
¥ fafwa wfeqi #r faaroarast &
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[t wrem ]
FLE AT I8 AT W T T
W W gl w1 2|y ¥ § qafed
& g fe g wgw Q1 0w @
fifeft Fagm g ag 39 3
T T % 1 AW ot amwa
T T ATfgy ST T FE A«
g wE § A g e gawr foeaifa-
fafedt @z waidiz qv @t =fgr
™ TFR & fa9aF aF A e &
Ty AT AfgH ) FF A F gE
&1 w1 fodwe § ag ST sl
g

st fawt (dfsm) @ goreas »@)-
wiearsfAidmImmm g &
§¢ gyafaal sy gergfadt & oF wvrf
@ aw @ ¢ ) foew fedl wrer &
wifss ~wg & T A
W rdRTERl A TE § ooF S0
A qr | 3| W= A A a9
fis Rw ¥ oY arawfre wvafa § 99 #1
oM qFETT T § T 9 ) T
ag | a7 g s ¥ ag Wi s
& FE% a1t F waard § W WK
qar g mar fe owEm F @
WATC gRT A TERT gREE WEST g
e Gar gt 5 oF qgag ¥ Tg
16 FTA0 F M F A KW }
Wi TT Aty wg 7€ | agi A v qey
o ogEh W gE gafe oAk
gwafa & swrd #7 oF AT v

o AT @ I wan
H AT g ¥ Seore fear s
i $o miear go @12 B &1 F1i7 FT
& W W § wifent 7o 1 fowerd
& @t ar ¥ feafa & qar g a%wm )
% gu fawrx &1 welt g fF g
aifewi | @8 w9 T ey § 1 faw

FEBRUARY 21. 1968

during language

s L 2544
Agitation (H.A.H. Dis.)

ot A § A X oww oA
wavE F At gy gf 4 ag 99 fevaw
#Y dY | =gT gF TEN 1o o= A F )
AN =T @ E dersa
I ME F TH 9 =T oA A A
=T FY A M At 77 Faw @ A
s q e Faw g T W 9 weqi
] & wr€ & A w7 7 v
ag A AT F arr § & wwwHar §
IFW 39 & fodr #rf @rw dqrr @
1 Y I TAT BT AATA FT | G fyre
¥ qar gor i agt < gem & A
g1 A WA qg ;AW Y, AfwA I D
FITC AT A A1 T w1 orew faar |

gafed & sgar s o qmr watew
ATATEE & Aqd AT s e
weFT WY T £3T F AP A way o
A fom & aff feor 3 wfadsia
g S % faar fe o madEe w
ATE W1 § A7 AT AfAE A owaw
TH T AT BT AT EIAT § IH FT T
foray e anfedr | & e g fie ot g
#t auafer § gZfasfaar & ot fromm
o § for &1 oifafer & w1 aveqs

CAgt wE S o ot ¥ fAR gme

ﬁaﬁmhﬁvwwﬂnﬁw
Q‘TWﬁl '

qt iy T (951) : SuTemm
TR, T qrafer F1 THOA L F AT
wafa & ag wdn frelia & 1w
7z ¢ fr faw &0 ¥ =9 dawg &
T & wer mav fw fw faw W
ArEIEAT & F1O0 afe wRa ®/ A
IO AT A A% BIF gE w1 98 %
7 ag @ fF w9 A AR &
@ F1 T & fod sfaa o 4 9o
™|



2545 Railway Losses PHALGUNA 2, 1889 (SAKA) during Langtiage 2546

oo g fir 7 7o g &
A’ ¥ qaemar 6 agt w geafy sk
gowafa & faomar 1 W 9w ™
graeg § ot o & 99 & & wy
& wfd ¥ a7 ¥ arad @A e
g1 ot gonw A A fF T
aqrfersT & wTer § a7t ™ A st St
SE A8 T 48 WA & e fE
AAE EWA ARG | dg W
A& fedoma gufcede § 7 Y
wsA S Wy i
AW A IEA T FT TR GATH
# R @ 0 A go MR A
ST FT IT T FAGTY T Hrfenw 70
wfew & wgr wmgen g e ot feafa
A F 9t 1 owAgf W s
¥ TR A ¥ A AFT A A
qit #Y o s J afrEr gger sen &
g ff 37w g g wm darfe
q[@EH AN A ATFARAGY | g
W wer g fF o agi & wdard
feramed = " ATy € e av 2w
BN T WX ¥ A Ig( 7S @ ™
TR IR WEF fesl w1 o
faar

qreE WA a3 faw @ &
faw A Aferw agt ot wawE A I
g8 S A o I S R 9w A ot
AT W@ | AT A AERT ¥
# g1 g g fF @ w A Ay
WX I g T e e W
Aok TT F N wwwrd Ev
N g N wwdr E
3w #t feerd o i wR
A oI fawrr R
¥ & FU a A FE AR
SATEIT g B AW A |

FAaa e e ww w7
o I 77 AT 1 ww ¥ @
a5 i & M doF w0 A wiw

Agitation (H.A.H. Dis.)
T E A AT A T WIS W
I F w7 § AT Ted A wen |
ag¥ Y wged w1 freaw wral afg@
o <Y s ey s 3 A wlatww
AT ERIT | HTETC F TET FE FIH
T Fo "ifew forg ¥ WF0 & 7 AT
wirgw sfafer & 1 ax  wOF
T 7 T 8 T W R s
THqem Mg waAA &
T e & & fora e § av Ay ¢

MR. DEPUTY-SPEAKER: I have
received a few slips. If the procedure
we have laid down is not followed, It
would be difficult because time will
have to be extended and that is also
not possible. Today I have received
two slips from the DMK, I will per-
mit one of them; let them choose bet-
ween themselves. Shri S. Kundu has
just appeared on the scene and got
an inspiration and sent me a slip. So
is Shri D, S, Patil This is not per-
missible under the rules, This time
I allow them to put a question each
Next time I will not.

SHRI K. N. TIWARY (Bettiah):
Are you departing from the ncrmal
procedure and allowing them to mark
speeches and not put questions only?

MR. DEPUTY SPEAKER: Ques-
tions only. We have laid down that
before 10.30 A.M. they must send in
their slips. 'Then a ballot is held.
Today they have sgent slips in the
afternoon. All the game today I am
giving them a chance.

SHRI G. VISWANATHAN (Wandi-
wash): As you know very well, the
DMK party is against firings as well
as destruction of property. We are
much pained to see that railway pro-
perty is destroyed during any agita-
tion, whether inside Madras State or
outside it. In fact, our Chief Minis-
ter has condemned it in uneguivocal
terms. To put in in his own words:

Rail pettikalukku vaikkum mnerup-

pu Yen nenjukku vaikkum neruppah-
um,
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[Shri G. Viswaranthan.)
He has requested students to desist
from such attempts and they have
obeyed also.. To quote one instance,
when students were inside the Madras
Central station, our Public Works
Minister, Shri XKarunanidhi, went
there in person and requested them
not to indulge in violance or destruc-
tion of property. He was able to con-
vince them immediately and avoid
incidents. In such a way, the Madras
Government did control the mob.

~ At the same time, I want to point
out that this phenomenon of destruc-
tion of railway property is the Cen-
tral Government’s own reaction,

MR, DEPUTY-SPEAKER: The dis-
cussion has been ralsed with a view

to get some reply rom the Govern-
ment—

SHRI G. VISWANATHAN: I want
to get a reply from tht Minister. No-
body puts a question in this House
without & preface. I am following the
convention,

An impression has been created in
India that the Central Government is
not amenable to reason, and that the
Central Congress Government under-
stands only the language of violance.

AN HON. MEMBER: No.

SHRI G. VISWANATHAN: That
is the position. This is the sort of
democracy you have created in these
20 years. It is the creation of this
Government which has caused des-
truction of property.

A fantastic suggestion was made by
some people that the State should
-bear the loss of the railways.

MR. DEPUTY-SPEAKER: You put
your guestion. You are not supposed
to counter that.

- SHRI G, VISWANATHAN: I would
like to suggest to the Minister that
‘those people ore not in control fully
‘In any State, and I would Hke the

FEBRUARY 31, 1088 during language

o 2548
Agitation (H.A.H. Dis.)
Minister to assure the House that
those suggestions will be rejected out-
right.

MR. DEPUTY-SPEAKER: Shri
Kundu,

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): If you call others, how
can we finish by six.

MR. DEPUTY-SPEAKER: This is
unfair, We are having a half-hour
discussion that is given notice of
with some object in view. If there is
no quorum, we can adjourn, other-
wise as far as possible, you have got
to be very patient.

SHRI S5, KUNDU (Balasore): I
thank you for being very generous in
allowing ‘'me. It is surprising that
the Deputy *‘Minister, Shri Siddhesh-
war Prasad wants to go home. He
has not done any office work, he has
been sitting here,

SHRI SIDDHESHWAR PRASAD: 1s
this your question?

SHRI S. KUNDU: When these inci-
dents of burning of national property
like railways or posts and telegraph
offices come to our notice, it touches
our soul very much. We condemn
such violance, such orgy. So far the
young in our country have mnot
realised that this property belongs to
the nation. This is not the property
of Mr. Poonacha or Mrs. Indira
Gandhi. This we have not been able
to teach them during 20 years of
congress rule,

In this railways, a public undertak-
ing of Rs. 800 crores, I do ont think
there is a feeling of porticipation with
it by the people in the sense that this
undertaking belongs to the people, I
would like to know from the Railway
Minister what exactly he is going to
do to make the people feel that this
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undertaking belongs to them and they
have' a sense of participation.

I do not want that another police
forces should be organised and more
money should be spent on police to
protect the railways. It should be the
primary responsibility of the State
Government to protect railway proper-
ly, and Mr. Ponnacha must tell all the
State Governments that this is their
primary responsibility. I would like
to know specifically what he has in
mind on these two points,

off ¥ afem  (FEEwTer)
AT T ST & A R
®1 ot gifr g€ & Fwer s ww 3R
At wraw qar wo fF 2 amEf ®
ofs wiw o g€ & qzz Y ot ot
oY et § wias gifa g€ & o gawr
T FET aF K AT § Ug § R e
e ¥ wrEr a@t sriard @
safaal & T & fag 7E # &
ag A Yo w1 grfa g & Swwr woard
F & fag 7T B mddey ¥ @
9 qxddw Iawr foar wrgar ?

% gg o o g fFoag w &
Uy W w1 Awen @7 i &
fordr & @ o 1 Faw o O
difsa 7 @ s T e AR A A
O FL7 1 faare @ 2, 19 § §9
qfad AT Jgar & ar A ! v
FIT §F IT Y ATOFT €47 & AT TE 7

THE MINISTER OF RAILWAYS
(SHRI C, M. POONACHA): Mr.
Deputy-Speaker, Sir, I have listened
with great care to the speeches made
by several Members, and I fully ugree
with the sentiments expressed by the
Members during this half-an-hour de-
bate over the question for which I
have furnished answers on the 13th
of this month. The specific poinfs
that have been raised are two: what
measures were adopted to aveld the
loss and whether help was sought
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from the State Governments to sup-
ply adequate police force, These are
the two specific points which my
friend Shri Goel sought to rage dur-
ing this half-an-hour discussion aris-
ing out of my answers given to
question No. 4 on the 13th of this
month, As these specific guestions
relate to the language agitation, I
would like to confine myself to those
questions only,

The first trouble which started—

SHR] S. KANDAPPAN (Mettur):
You are also agitated over this
language. (Interruption).

MR. DEPUTY-SPEAKER: He did
not participate in the burning!

SHRI C. M. POONACHA: 1 am no
doubt agitated and exercised very
much over the things that have hap-
pened on account of fhis language
agitation. The first sign of agitation
against the language policy, as enun-
ciated by this House, was in Uttar
Pradesh. ‘When reports reached me
on that day, the Chief Minister of
Uttar Pradesh was here., I met him
and had long discussions and he pro-

_mised to do everything so far as his

State was concerned. I must say be-
fore this House that the Uttar Pra-
desh Government did do their best.
Later on, things spread to Andhra.
In Andhra, the State Government
officers, particularly the Inspector-
General of Police and our Chief
Security Officer and the railwuy offi-
cers, held a meeting on the 6th
January, They held discussions and
sent out suitable instructions to ell
the units all over the State including
the district authorities, and that s
the action taken so far as the rail-
way is concerned, to alert the State
authorities to the impending dangers
that might arise out of this agitation
over the language issue in Andhra
Pradesh.

On the 20th December, gome trouble
started in Madurai, and jmmediately,
the General Manager, Southern Rail-
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way, wrote a letter to the Chief Sec-
retary, Madras State, explaning to
him the difficulties that the railways
had been experiencing and sought
the assistance of the State Govern-
ment. Subsequently, the Chief
Security Officer, Southern Railway,
gontacted the Inspector-General of
Police and explained to him the vari-
ous problems that were confronting
by the railways in maintaining their
service regularly and the case was
put before them and their assistance
was sought.

S0, these are the few steps which we
took in connection with the impend-
ing or threatened agitations, we have
approached the State Governments
at the appropriate time and at the
appropriate level and brought home
the facts and placed the matter be-
fare them for taking necessary action.

18 hrs,

The point was made that there
should be sufficient powers vested in
the Railway Ministry to meet certain
gituations. As hon. memberg know,
the Railway Protection Force Act
passed by this House does not confer

the police powers on the RPF. In.

fact, that force is a watch and ward
organisation with certain limited
aawers to deal with certain situations.
But pormally the responsibility of
maintaining law and order rests with
the respective State Government, We
can only approach the State authorit-
ies in this regard 1o seek their help
and that help has been extended to
us on all occasions. No doubt if you
look at the figures, it might appear
that in some areas the loss might
have beepg heavy and in some other
areas less. All the same, the fact is

there is a growing tendency in the’

country to the effect that whatever
may be the reason, if an expression
has got to be made, it should be by
attacking railways or Central Gov-
ernment property,

BRI VASUDEVAN NAIR (Peer-
made): State transport buses also.
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SHRI C. M. POONACHA: What-
ever may be the reason, a gection of
the people seem to think that by re-
sorting to incendiarism or acts of
vandalism, a thing could be brought
home to the Government more effec-
tively than by adopting a constitu-
tional method.

SHRI VASUDEVAN NAIR: The
peaple think these vehicles carry the
message of the Congress Government.

SHRI C. M. POONACHA: If that is
so, this mentality will have to be set
right. This is what I want to ex-
plain. If anyone thinks that these
railways are Congress railways, that
mistaken notion will have to be cor-
rected, whether by taking necessary
powers or by building wup public
opinion. We should certainly do
both, We should build up public
opinion in this regard. We are all
good-intentioned people and we come
and work hard in the interests of the
country, Therefore, it should be
possible at our level, at the level of
Members of Parliament, to build up
public opinion in this regard and dis-

suade people and the unsocial ele-
ments from taking recourse to
vandalism,

SHRI KANWAR LAL GUPTA: Are
you prepared to call a conference of
Members of Parliament?

SRl C. M. POONACHA: In this
context, the suggestion made by
Shri Gupta is worthy of consideration.
Wc are already thinking of summon-
ing a conference of all paolitical
leaders to discuss this most import-
ant question which is ggitating our
minds,

The point was raised whether we
could make the State Governments

responsible for making good the
losges.

SHRI S. KANDAPPAN: That is 8
very dangerous idea,
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SHRI C. M. POONACHA: 1 have
looked into the matter in detail The
Railway Act of 1800 does not provide
for such action. The Railway Pro-
tection Force Act does not provide
any powers to the railways or to the
Central Government to demand com-
pensation from the respective State
Government. There was once an
ordinance passed known as the Col-
lective Fines Ordinance of 1942. That
also will not be useful under the pre-
sent circumstances, Punjab has pass-
ed an Act known as the Punjab Secu-
rity of the State Act of 1053, We
have examined that. That also does
nol give any specific powers in this
regard That is a matter to be fur-
ther examined as to whether we
vhould provide for such a contingency.

SHRI KANWAR LAL GUPTA: We
want to know your opinion about it.

SHRI RANDHIR SINGH (Rohtak):
Brig a legislation and we will sup-
port it.

SHRI C. M. POONACHA: There-
fore, this matter is under our active
consideration and examination,
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SHRI C. M, POONACHA: This
point also would be a subject matter
which we would like to discuss at
the conference that has beep sug-
gested by my hon. friend.

SHRI S. KANDAPPAN: Asking
for compensation from the States
presupposes that the State is a panty
to the destruction. Can he affirm on
the floor of this House that any State
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is a party to this destruction (Inter-
ruptions.)

MR. DEPUTY-SPEAKER: It is net
a question of complexion of the Gov-
ernment, The question was posed by
Shri Patil. He asked who is ulti-
mately respomsible for the pgrotst-
tion of the property of the Uniom
Government in the several States.
The hon, Minister is replying to that,

st ®at W T o §e wfear
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MR. DEPUTY-SPEAKER: Order,
order, Please resume your seat.
This is not a debate. The hon. Minis-
ter is replying to the discussion [In-
terruption.] Nothing except the
Minister's reply need be recorded
now,

SHR] S. KUNDU: **
ot <fy Trg - **
=it Toreie fag ¢ **
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MR, DEPUTY-SPEAKER: The point

of quorum has been raised. I will
have to adjourn the House,
THE MINISTER OF STATE IN

THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I, K GUJ-
RAL): Sir, you may concede or you
may not concede, but one thing I

""*Not recorded as ordered by the Chalr,
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would like to point out. In these
half-an-houy discussions we have al-
ways been observing a code among
ourselves that we shall not ralse the
question of quorum, We are quite
willing to play the game if the hon.
Maembers opposite do not co-operate.
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SHRI C. M. POONACHA: Sir, I
have said what I wanted to say.
18.06 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
February 22, 1968/Phulguna 3 1890
(Saka).



